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REPORT FILED BY CENTRAL POLLUTION CONTROL BOARD IN
COMPLIANCE TO HON’BLE NGT ORDER DATED 24.09.2020 IN O.A. NO-
1041/2018 IN THE MATTER OF ‘SHAILESH SINGH VERSUS BAJAJ
HINDUSTAN SUGAR LTD. (DISTILLERY DIVISION) & OTHERS’

1.0 BACKGROUND

The Hon’ble NGT, in the matter of ‘Shailesh Singh versus Bajaj Hindustan
Sugar Ltd. (distillery division) & others’ (O.A No. 1041/2018) in its order dated
01.03.2019 had earlier directed a Joint Committee of CPCB and State
Pollution Control Board oversee further action in the matter to ensure that
steps as required are taken in accordance with law. Accordingly, based on the
observation and recommendation made in the joint report, CPCB had issued
direction u/s 5 of the E (P) Act, 1986 to the unit for closure of operation
including deposition of environmental compensation (EC) of Rs.58.20 Lakhs.
An Action Taken Report (ATR) in matter was filed by CPCB before the Tribunal
based on the joint inspection report.

1.1 HON’BLE NGT ORDER DATED 01.08.2019.

Hon’ble NGT, after considering the ATR filed by CPCB, directed vide its order
dated 01.08.2019 the following:

“Let the compliance be ensured and a further report be filed before
the Hon’ble Tribunal”

Further, as directed by the Hon’ble Tribunal, a compliance report was filed by
CPCB on 02.12.2019 based on the joint inspection conducted by CPCB and
UPPCB.
1.2 HON’BLE NGT ORDER DATED 24.02.2020.
Hon’ble NGT, in its order dated 24.02.2020, had directed as under;

“During the hearing, it is stated that the Unit has claimed that

compliance has now been done. Let the same be verified and
compensation recovered.
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Let a further inspection be conducted by way of a dry inspection
and a report filed before the next date by e-mail at
judicialngt@gov.in.”.

Accordingly, a compliance report was filed by CPCB on 09.09.2020 before the
Hon’ble NGT based on the joint inspection report of CPCB and UPPCB. It was
reported by the joint inspection team that the unit has generally complied
with the CPCB directions, especially with the installation of Condensate
Polishing Unit (CPU), deposition of EC amount and submission of required
adequacy assessment report by NSI, Kanpur. However, the NSI Kanpur team
has also recommended that validation for ZLD compliance is essential when
the unit is in operation.

The joint team made recommendation for allowing the unit to operate for an
initial period of four months during which it shall carry out adequacy
assessment of ZLD system and others as per CPCB direction. Decision on
regular operation shall be taken on successful operation of ZLD system and
associated activities with reference to water audit and mass balance.

1.3 HON’BLE NGT ORDER DATED 24.09.2020
Hon’ble NGT, in its order dated 24.09.2020 had further directed as under;

“We direct the CPCB to verify the allegations in the I.A. No.
120/2020 filed in this Tribunal on 24.02.2020 and permit the
unit to operate for two months to assess the adequacy of Zero
Liquid Discharge (ZLD) system. During the inspection, the
pollution control devices may be interlocked with the
production process to verify the results, as an additional
precautionary measure.

Let a further report be furnished before the next date by e-mail
atjudicial-ngt@gov.in.”

2.0 COMPLIANCE REPEORT OF CPCB AS PER THE HON’BLE TRIBUNAL’S
ORDER DATED 24.09.2020

The CPCB team carried out an inspection of distillery unit on 08.12.2020 in
compliance of the Hon’ble NGT order dated 24.09.2020. The team has verified
the allegation in the I.A No.120/2020 and also verified the performance of
ZLD system. A copy of the inspection report is annexed at Annexure-I.
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The CPCB inspection team has made the following major observations:

>

The distillery unit having total consented capacity of 60 TPD was found
in operation during the visit at reported production capacity of 56.25
KLD.

The Unit has obtained NOC from CGWA for groundwater abstraction
which is valid up to 04.03.2021. The daily water consumption is 596.17
KLD (freshwater-234.17 KLD & recycled water -362 KLD).

The Distillery Unit resumed its operation on 03.11.2020 after UPPCB has
granted consent to operate (CTO) on 28.10.2020 for two months only (upto
26.12.2020) as directed by Hon’ble NGT vide order dated 24.09.2020.

In compliance of the Hon’ble NGT order, the unit made following interlock

system:

i) If spent wash generation exceeds 21 m3/hr from analyser column,
fermented wash feed stopped after 03 minutes of alarm.

ii) If MEE plant shutdown/stopped, it will automatically stop plant
operation.

The team verified the interlock system during the visit.

The team verified the allegation in the I.A No.120/2020 filed in the
Tribunal and recorded the point wise reply/comments of CPCB team in the
said inspection report along with supporting documents.

The ETP comprises of Lagoons (3 no.), Digester, lamella clarifier, MEE (5
stage), bio-composting, and Condensate Polishing Unit (CPU) having
ammonia stripping column (450 KLD) & RO plant (750 KLD). Effluent other
than spent wash is treated in CPU. The RO Reject is fed into bio-digester
and RO permeate is mixed with freshwater in underground freshwater
reservoir.

During inspection, the ammonia stripping column was not in operation.

Samples from RO plant was collected and lab analysis report indicates RO
plant is not being operated properly by the unit.

The MEE (multiple effect evaporator) was operational and lab analysis

result of MEE-condensate having high BOD (5750 mg/1l) & COD (9429
mg/1) value indicates poor operation of the MEE.
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Concentrated spent wash (after MEE) is utilized for bio-composting.

The Unit has three bio-compost yard. During the earlier visit a drain was
passing between bio-compost yards. During the present visit, the drain
was found dry and bio-composting was being carried out.

The Unit has obtained certificate from District Agriculture officer for selling
bio-compost.

During the visit, the bypass drain earlier found to discharge other process
effluent was closed by the unit.

The Unit is in the process to install slope fired boiler with 40 TPH capacity.

No significant impact was observed from the soil sample analysis results,
however, study from the Agriculture department or Agriculture University
may be carried out to assess the impact, if any.

The groundwater sample (from three locations) analysis results indicates
that it generally meeting with acceptable limit of drinking water quality as
per BIS standards except total hardness, Fe and As in all location and
phosphate exceedance in one location. The exceedance of hardness,
phosphate and Arsenic may be due to geogenic factors. Presence of Arsenic
in Lakhimpuri Kheri is already addressed by the Hon’ble NGT in the matter
of O.A. No. 384/2019 (Earlier O.A No. 156/2019) Mrs. Sunita Pandey &
Anr Vs Union of India & Ors. And review on action taken by the state is
regularly been taken by the Hon’ble NGT and NGT constituted oversight
Committee headed by Retd. Justice S.V.S Rathore and the matter was
listed for hearing on 01.02.2021.

The Unit vide its letter dated 09.02.2021 has submitted the ZLD validation
/assessment report of National Sugar Institute (NSI), Kanpur to CPCB. The
NSI team assessed the performance of ZLD system during their visit on
December 22-23, 2020. The NSI has made the following major observations
and conclusion in the ZLD validation/assessment report:

>

>

The distillery plant was in operation and bio-digester/bio-methanation
plant was running under capacity.

A part of the spent wash was being treated in bio-digester and rest was
directly being fed to MEE for evaporation. The biogas generation was
negligible. No record was being made by the unit in this regard and
recommended to ensure desired COD reduction and recording of
corresponding generation of biogas.
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» The spent wash concentrated through MEE was 175.2 TPD at 48.99 brix
and such high brix is not recommended for bio-composting. However, the
unit has proposed to switch over in to incineration mode during this year.

» To treat the process condensate, the unit has ammonia stripper plant (450
m3/day) and one RO plant (750 m3/day). During visit both the plant were
in operation. The RO permeate was recycled for fermentation process and
cooling tower makeup.

» The unit has placed purchased order for procurement of condensate
polishing unit (CPU) for modification & rectification in their existing
treatment plant.

» The unit has three lagoons for the storage of raw spent wash, bio-
methanated spent wash and concentrated spent wash. The Unit has extra
storage capacity and required to be kept so as to meet the CPCB norms.

» Since distillery unit proposed to switch into incineration mode therefore,
the storage capacity of concentrated spent wash equivalent to 7 days
generation will be permitted as per CPCB guidelines. Therefore, it is
recommended that distillery unit should make action plant to dismantle
extra lagoon capacity to comply with CPCB norms.

» The Unit is having bio-compost yard and active area is adequate for
distillery operation at 60 KLD. During visit, 79 active windrows were found
in compost area and heap of press mud was observed and excess sent
wash seen spread in compost yard area.

» Distillery Unit requires to develop proper infrastructure for bio-
composting, storing of press mud under shed during rainy season and
also for storing & packaging of bio-manure. However, with the
installation/commissioning of incineration boiler, the present issue may
not be of relevance.

> Erection of 40 TPH incineration boiler with 3 MW turbine was found in
progress.

The ZLD validation report of NSI, Kanpur is annexed at Annexure-II.

3.0 CONCLUDING REMARKS / FINDINGS

A team of CPCB, Regional Directorate (North), Lucknow has verified the
allegation made in the I.A No.120/2020 filed in the Tribunal and also
verified the performance of ZLD system during the inspection of M/s Bajaj
Hindustan Sugar Ltd. (distillery division), Palia Kalan, Lakhimpur Kheri,
UP on 08.12.2020. Point-wise reply to all allegations made by the
complainant is given in the inspection report (Annexure-I). Regarding
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allegation made about operation of the said unit in full swing despite
having closure direction along with supporting photographs &
videographs taken on 23.02.2020, which depicts the running of chimney,
queue of truck delivering raw material for operation, it was reported by
the team that the distillery unit was not in operation from 29.06.20219 to
02.11.2020. The declaration of Asst. Excise Commissioner provided and
attached in the inspection report in this regard has confirmed closure of
above unit during the said period. Further, it was reported that during
February, 2020 sister concern sugar mill of the unit was in operation and
queue of trucks and trolleys as shown in photographs & videographs
taken on 23.02.2020 may possibly indicating sugarcane delivery through
trucks & tractors.

The Distillery Unit has bio-digester (02 no.), lamella clarifier, Multiple
Effect Evaporator (MEE) & bio-composting for ‘spent wash’ management.
The unit has installed a condensate polishing unit (CPU) comprising of
ammonia stripper column & RO plant regarding management of other
effluent streams apart from ‘spent wash’. The RO permeate is used for
molasses dilution & Cooling tower makeup and RO reject is fed into bio-
digester.

It is evident from the observations that the performance of the present
ZLD system is poor & unsatisfactory. The Unit is not complying bio-
composting protocol for operation with respect to provisions of required
infrastructure for storing press-mud & finished bio-compost and the
permitted storage capacity for concentrated ‘spent wash’ etc. The unit has
proposed to switch over in to incineration mode during this year and the
erection of slope fired boiler with 40 TPH capacity was found in progress.

kkkkkfkkkkhihkk
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Annexure-|

JOINT INPSECTION REPORT OF M/S BAJAJ HINDUSTHAN SUGAR
LIMITED (DISTILLERY DIVISION), PALIA KALAN, LAKHIMPUR
KHERI, U.P

IN THE MATTER OF
Shailesh Singh Vs Bajaj Hindustan Sugar Ltd. (Distillery Division) &Ors.
(O.A. No. 1041 of 2018)

Background:

Hon’ble NGT, Principal Bench, New Delhi has passed order on dated 24.09.2020 for
inspection of M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur
Kheri, Uttar Pradesh in the matter of Shailesh Singh V/s Bajaj Hindustan Sugar Ltd. (Distillery
Division) and Ors. (Original Application no. 1041 of 2018).Copy of Hon’ble NGT order is

enclosed as Annexure-1. The relevant portion of the order is as below:

“....5. We direct the CPCB to verify the allegations in the L A. No. 120/2020 filed in this
Tribunal on 24.02.2020 and permit the unit to operate for two months to assess the adequacy of
Zero Liquid Discharge (ZLD) system. D‘uring the inspection, the pollution control devices may
be interlocked with the production process to verify the results, as an additional precautionary

2

measure......

Subsequently, inspection of M/s Bajaj Hindustan Sugar Ltd. (Distillery
Division)(hereafter referred as “the unitj’), Palia Kalan, Lakhimpur Kheri, Uttar Pradesh was
carried out by a team comprising officials of CPCB, Regional Directorate (North), Lucknow on
08.12.2020. During the inspection, the unit was operational. The salient details, observations and

recommendations based on the inspection are as below:

A: General Information

1. Name of the unit and Address M/s Bajaj Hindustan Sugar Ltd., (Distillery
Division), Palia Kalan, Lakhimpur Kheri, Uttar
Pradesh-262902

P Name of the Proprietor/ Contact | Mr.  C.K.  Dubey  (General = Manager)

petson-=~DLissighation Mob.N0.9919001419
Contact No.
B Year of Commissioning. ’ 2004
M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 1 of 20
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Distillery

4. Sector
5 Production capacity
e Products

e Installed Prod. Cap.

e Present Production

e Rectified Spirit (RS), Extra Neutral
Alcohol (ENA) & Absolute Alcohol (AA)

e 60 KL/day,20 KL/day,60 KL/day
respectively

e 56.25 KL/day Absolute alcohol

6. Raw materials & their

requirement

Molasses- 2700Qts./Day

B (I): Water Pollution and its Control

1. Water Supply Source

Water Consumption (KLD)
a. Industrial 2
b. Domestic

Bore wells (01 no.)

(Avg. for November, 2020)
> 224.17
> 10

24 Waste Water Generation (KLD)
a. Industrial
o Spent wash

o Other effluent 1

b. Domestic

(Avg. for November, 2020)

4323 KLD

Spent Leese-58.53 KLD,

Vacuum pump-90.80 KLD

Cooling tower blowdown-84.98 KLD
Gland cooling & floor washing - 10.84
KLD

¢ Process condensate-244 KLD

08 KLD

B Waste water treated (KLD)

a. Industrial

b. Domestic

(Avg. for November, 2020)

Spent Wash-432.3 KLD

Spent lees-58.53 KLD

Vacuum pump-90.80 KLD

C/T Blowdown- 84.98 KLD

Gland cooling & floor-washing-10.84
KLD

e Process condensate-244 KLD

e o o o o

08 KLD

M/s Bajaj Hindustan Sugar Ltd.,

(Distillery Division),

Lakhimpur Page 2 of 20
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4. Details of ETP
ETP Description with flow | For spent wash management:
diagram e Lagoon-1(1000 KL)
¢ Digesters (02 no. with capacity 8620 KL
. each)
e Gas Holder (350 KL)
e Lamella Clarifier (02 nos.)
e Lagoon-2(1000 KL)
e 05 stage Multi Effect Evaporator (MEE)
e Lagoon-3(7200 KL)
e Bio-compost Yards (32 Acres)
For Other process effluent
¢ Ammonia Stripping Column-450 KLD
* Reverse Osmosis (RO) Plant-750 KLD
Details  of  Multi  Effect | Five Stage Multi Effect Evaporator (MEE) with
Evaporator, if any capacity 650 KLD has been installed.
ok Mode of disposal of treated | Concentrated spent wash is used for bio-
effluent composting
6. Status of Consent under the | Valid up-to 26.12.2020.

Water Act- 1974

B (II): Information regarding Bio-composting

1. Active area for bio compost 373 Acre
preparation '

2. Area for press mud storage 4.18 Acre

£ Area for bio compost storage 3.15 Acre

4. Spent wash storage capacity 7200 KL

S Availability of press mud Through sister concern sugar unit.

6. Quantity of compost prepared 3379.73 MT (October 2019-September 2020)

7. Quantity of press mud procured | 18846.05 MT (October 2019-September 2020)

8. Details of wind roses (Number, | Number | Length | Height Width | Space
length, height, width of stacking, | of wind | (mtr.) (mtr.) of between
space between two wind rose) row staking two

(mtr.) wind
rows
(mtr.).
’ 62 60-150 1.2 3 3
M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 3 of 20
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9. Quantity of Effluent (spent | 81.24 m3/day up to Nov.2020
wash) being used for
composting (m°/day):

10. Quantity of press mud béing 7446.44 MT
used for one cycle

L. Maturity time in days for one | 60 days
cycle

2 Arrangement for rainy season As informed, Bio-composting is discontinued
during rainy season.

C: Air Pollution and its Control

Pl

1. Sources of Air Pollution As such, there is no Boiler. Steam is received

from boiler installed at Sugar unit.

2, Type of Fuel wused with|N.A.

consumption
Stack details with APCS
oh Status of Consent under the Air | Valid up-t026.12.2020.
Act- 1981
D: Waste Management
1. Type of Waste Generated Fermentation sludge
Py Facility of Storage/ Disposal Bio-composting
3 Disposal of waste Bio-composting
Observations:

1.

The unit has infrastructure for production of Rectified Spirit (RS), Extra Neutral Alcohol
(ENA) and Absolute Alcohol (AA) with total consented capacity of 60 KLD using molasses,
Yeast etc. as major raw material. During inspection, the unit was in operation with reported
production of 56.25 KLD of absolute alcohol. It was informed by the unit representative; the
unit has started operation on 03.11.2020 after NGT order dated 24.09.2020 to permit the unit

to operate for two months to assess the adequacy of Zero Liquid Discharge (ZLD) system.

The unit is meeting its fresh water requirement through one bore well. Electromagnetic flow
meter is installed at the bore well. The unit has maintained log book of fresh water
consumption. The water balance provided by the unit for the month of November 2020 is
enclosed as Annexure-2.As per watér balance report, total water requirement of the unit is
596.17 KLD(Fresh water-234.17 KLD and Recycle water-362 KLD).Recycle water is

received from the following sections:

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 4 of 20
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i) RO permeate of Condensate Polishing Unit-For molasses Dilution(52 KLD)
i1) Spent Lees-For Cooling Tower Make up(58.5 KLD)

iii) Process Condensate-For Cooling Tower Make up(160.67 KLD)

iv) Vaccume and Air Blower Water- For molasses Dilution(90.8 KLD)

3. The unit has obtained NOC from: Central Ground Water Authority for ground water
abstraction, which is valid up-to 04.03.2021.

4. The unit was granted consent under the Water (P&CP) Act, 1974 and the Air (P&CP) Act,
19810n 28.10.2020, which is valid up-to 26.12.2020.

5. The unit generates spent wash@ 476 KLD (Avg. generation), which is 7.9 KL/KL of RS
production as against CPCB direction for spent wash generation of 6-8 KL/KL. Spent is

treated through its Effluent Treatment Plant (ETP). The ETP of the unit comprises of

following:

& & W

g,

Lagoon-1& 2 of 1000 KL each and Lagoon -3 of 7200 KL
Digesters (02 no. with capﬂacity 8620 KL each)

Gas Holder (350 KL)

Lamella Clarifier (02 nos.)

Five Stage Multi Effect Evaporator (MEE)(capacity-650 KLD)
Bio-compost Yards (32 Acres)

6. The unit has installed flow meters at following locations:

a. Flow meter at analyser column for measurement of spent wash generation.
b. Flow meter for recycle of spent lees.
¢. Flow meter for measurement of coloured effluent generation at fermentation
section.
d. Flow meter for Blow down effluent generation.
e. Flow meter for effluent generation at vacuum pump sealing.
f.  Flow meter for measurement of effluent generation at distillation section.
g. Flow meter at MEE feed, concentrate and condensate.
M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 5 of 20
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h. Flow meter for MEE cooling tower blow down.
i. RO feed, reject and permeate.

7. Sample was collected from inlet and outlet of digesters. Analysis results are presented below:

Sampling Parameters

locations pH Colour SS Total Solids BOD COD
(Hazen) | (mg/l) (mg/) (mg/h) | (mgl)

Digester-1 5.09 - 22378 - 83000 170822

(Feed)

Digester -1 8.32 - 7221 - 14600 34800

(outlet)

% Reduction - - - - 82.4% 79.6%

Digester -2 5.09 - 15630 - 77500 144254

(feed)

Digester -2 8.06 - 3707 - 10357 31619

(outlet)

% Reduction - - - - 86.6% 78.08%

8. Itis evident from the above results that Digester is meeting the desired reduction of BOD

and COD as per design criteria of 85%+5% and 65%+5% respectively.

9. It was informed that Lagoon-1(capacity: 1000 KL) is used as raw spent wash storage.
Lagoon-2(capacity: 1000 KL) is used for storage of bio-methanated spent wash storage
during shut down period. During inspection, approx. 636 KL and 207 KL of effluent

were stored in lagoon-1 and 2.

10. During inspection, it was observed that the unit has provided lagoon for intermediate
storage of concentrated spent wash after MEE. The lagoon had storage capacity of 18,000
KL in origin, which was reduced to 7,200 KL by constructing wall structure. During

inspection, approx. 4453 KL of effluent was stored in lagoon-3.
11. The filling of fly ash on remaining area of the lagoon was carried out.

12. The unit has installed Condensate Polishing Unit (CPU), which comprises of Ammonia
Stripping unit (450 KLD) and Reverse Osmosis (RO) Plant (750 KLD). Effluent other
than spent wash is treated in CPU.RO reject is fed into Digester and RO Permeate is

mixed with fresh water in underground fresh water reservoir.

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 6 of 20



13. Process condensate is partially sent to CPU for treatment and partially fed to cooling

tower make up.

14. During inspection, ammonia stripping column was not in operation. Other effluent is
collected in tank (earlier used as spent wash receiving pit-650 KL) equipped with diffuse

aeration before feeding into RO Plant to remove VOC from the effluent.

I5. During inspection, RO Plant was operational. Sample was collected from RO Feed, RO

permeate and RO reject. Analysis results is presented below:

Sampling Parameters

locations pH Colour SS BOD COD
(Hazen) (mg/l) (mg/l) (mg/l)

RO feed 5.86 33 84 932 1659

Design 6.5-7.5 -= <50 -- -

Parameters of

RO feed

RO permeate 362 - 15 29 171 293

Design criteria 6-6.5 -- Nil -- --

of RO

Permeate

RO reject 4.53 35 76.2 898 1584

Design criteria 7-7.5 T N.A. -- --

of RO Reject

16. It is evident from the above results that RO plant is not properly operated by the unit.

17. Earlier, the unit provided a bypass drain to discharge other process effluent through drain
passing between sugar and distillery unit. During inspection, this bypass drain was found

closed by the unit.

18. The concentrated spent wash (after MEE) is utilized for bio composting. The pumping
system with underground pipeline is provided for transportation of concentrated spent

wash to the compost yard from storage lagoon.

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 7 of 20
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19. During inspection, MEE was operational. Sample was collected from MEE Feed,

condensate and MEE concentrate. Analysis results are presented below:

Sampling Parameters

locations pH Colour SS Total Solids BOD COD
(Hazen) (mg/l) (mg/l) (mg/l) (mg/1)

MEE feed 4.85 -- -- 182455 - --

Condensate 2.96 25 20.8 - S786 9429

MEE 5.01 - - 506205 - --

concentrate

20. High value of BOD and COD in the condensate indicates poor operation of the MEE.

21. The bio-compost yards are located adjacent to state highway & village road. The unit has
three bio-compost yards. Two bio-compost yards are adjacent and remaining one bio-

compost yards is located approx. 100 m away.

22. Earlier inspection time, it was ebserved that a drain is passing between bio-compost

yards. During inspection, it was observed that drain was found dry.

23. The unit has provided total 32-acre land for bio-composting in which 23.73 acres is
active bio-compost area which is constructed with lining and bricks. The bio-compost
yard is located at three locations. The 60-day bio-compost cycle is adopted by the unit
with maximum 4 cycles in a year. The press mud to spent wash mixing ratio is
1:1.6.During inspection, bio-composting work was carried out. The unit was using stored

spent wash for bio-composting.

24. As per adequacy report prepared by NSI, Kanpur, the unit has to enhance the cover area
for finished product. The unit has provided 500 m? of covered area for storage of finished

product (ready compost).

25. As per adequacy report prepared by NSI, Kanpur, the unit may install spare/floating
bodies at MEE for having continuous working for the system without stoppage during
cleaning period. During inspection, the unit is in the process to installation of
spare/floating bodies at MEE in compliance of NSI recommendations. It was informed

that it will be installed by 15.01.2021.

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 8 of 20

NS
Ny

[ %

14



26. The unit has provided 10 ground water monitoring borewells networks around the bio-

compost yard.

27. The unit has provided 02 aero-tillers with side churning machine & mixing tank & 01

JCB for management of bio-compost.
28. The unit has obtained certificate from District Agriculture officer for selling bio-compost.
29. The machine & bags for packing of compost produced was found kept inside in room.

30. The unit has installed 03 web cameras, one is at spent wash storage lagoon area and two

are at Bio-compost area.

31. The unit is in the process to install slope fired boiler with capacity 40 TPH. During
inspection, civil work was under process. The unit has obtained NOC on 11.04.2020 from

UPPCB for installation of slope fired boiler.

32. A municipal drain carrying domestic waste water of Palia kalan city is divided into two
parts. One is passing between sugar and distillery unit and another is passing with the
boundary of sugar mill (through Nighasan road). These two drains meet near railway line

of Lakhimpur Kheri-Gonda after industry (sugar and distillery).

33. Sample of drain was collected before the unit and after the unit at Choti Palia road.

Analysis results are presented below:

Sampling . Parameters
. pH Colour | SS TDS | Ammonical | BOD | COD | Total Faecal
(Hazen) | (mg/l) | (mg/l) | Nitrogen (mg/l) | {mg/l) | Coliform | Coliform
(mg/1) (MPN/ (MPN/
100 ml) 100 ml)
Drain before | 6.85 35.0 22.4 421 1:Sk) 19.5 50.9 3.5x107 1.3x107
the unit
Drain at | 7.08 35.0 62.8 821 31.2 642 | 106.0 | 3.5x107 7.9x10°
Nighasan
road .
Drain at | 7.17 125.0 49.1 890 13.0 67.0 | 157.0 | 1.3x107 7.9x10°
Choti  Pali
Road(after
crossing
Kendriya Jal
Aayog
Office)

34. Analysis results of drain at different locations indicate presence of domestic waste water.

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 9 of 20
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35. It is also observed that sister concern Sugar unit is located adjacent to the distillery unit

and it is informed that treated effluent from sugar is collected in lagoon for use in

irrigation purpose. During inspection, no effluent was found discharged from the sugar

unit.

36. Ground water sample was collected at Jina Baba Temple, Mill Colony Gate and Bio-

compost yard. Analysis results of sample collected are as below:

Sampling Jina Baba | Mill  Colony | Bio-compost | Standard as per

locations Temple(Location- | Gate(Location- | yard BIS IS 10500:

Parameters 1) 2) (Location-3) | 2012

(Acceptable

. limit)

pH Ll ] 718 786 6.5-8.5

Colour (Hazen) | BDL(<5) 5.0 BDL(<5) 5.0

SS (mg/l) 4.89 8.48 10.6 -

TDS (mg/l) 348 293 326 500

Ammonical 0.418 0.561 BDL(<0.1) 0.5

Nitrogen (mg/1)

Alkalinity (mg/l) | 369.0 293.0 27wl =

Cl(mg/1) 3.19 9.13 3.0 250

F(mg/l) BDL(<0.5) BDL(<0.5) BDL(<0.5) 1.0

NOs(mg/l) BDL(<2.2) BDL(<2.2) BDL(<2.2) |45

SO4(mg/1) 2.46 . | BDL(<2) 18.0 200

P04~ (mg/l) 0.818 1.26 0.415 o

Hardness(mg/l) | 296 V.7g 219 200

COD (mg/l) BDL(<5) 7.94 BDL(<S5) 75

Na(mg/1) 22.2 20.9 68.6 -

K(mg/l) 5.56 . | 6.43 4.35 -

Cd (mg/1) BDL(<0.01) BDL(<0.01) BDL(<0.01) | 0.003

Cu(mg/1) BDL(<0.01) BDL(<0.01) BDL(<0.01) | 0.05

Fe (mg/l) 0.50 2.28 1.90 0.3

Zn (mg/1) 012 0.10 0.02 3.0

As (mg/l) 0.03 0.13 0.04 0.01

M/s Bajaj Hindustan Sugar Ltd.,

(Distillery Division),
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37.1t is evident from the results that ground water quality is generally meeting with
acceptable limit of drinking water quality as per BIS standards except Total hardness, Fe
and As in all locations, Phosphate in Location-2. Exceedance of Hardness, Phosphate and
Arsenic may be due to geogenic factors. Exceedance of Iron may be due to rust in hand
pump. Presence of arsenic in Lakhimpur Kheri is already addressed by the Hon’ble NGT
in the matter of Original Application No. 384/2019(Earlier O.A. No. 156/2019) Mrs.
Sunita Pandey & Anr. Vs Union of India &Ors. (Annexture-3) and review on action
taken by the state is reviews regularly by the Hon’ble NGT and NGT constituted
oversight committee headed by Retd. Justice S.V.S. Rathore. The matter is further listed
for hearing on 01.02.2021.

38. As informed by the unit vide its letter dated 24.12.2020, adequacy assessment of ZLD
system has been carried out by the unit trough NSI, Kanpur during December 22-23,
2020.Report is yet to receive from the unit.

39. Soil sample was collected from three locations of nearby units. Analysis results are

4

presented below:

Parameters pH* [ EC* | OC* | Avl. Avl* | Fe Zn Mn Cu

Locations dS/m | % Kg/Ha | Kg/Ha | mg/g | mg/g | mg/g | mg/g
Soil Samples | -- -- - -- -- 20.09 | 0.06 0.34 BDL
near Jind
Baba Temple

Soil Sample | - | - | - | = -~ |1651 |005 |032 |BDL
at Choti Palia
Road

Soil Sample | -- -- - -- -- 12.68 | 0.06 0.26 BDL
near Bio-
compost

Yard

Soil sample | -- -- - - - 18.07 |0.07 0.39 BDL
at Palia
Lakhimpur
Road(Control
Sample)

*Sample under process in lab.

4
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40. No significant impact was observed based on the above analysis results of the sample
collected. However, it will be appropriate that study may be carried out by Agriculture

department or Agriculture University to assess the impact if any.

41. As per Hon’ble NGT order dated 24.09.2020, “During the inspection, the pollution
control devices may be interlocked with the production process to verify the results, as an
additional precautionary measure”. In compliance of NGT order, the unit has provided

following interlock system:

a. If spent wash generation exceeds 21 m>/hr from analyser column, fermented wash

feed stopped after 03 minutes of alarm.

»

b. If MEE plant shut down/stopped, it will automatically be stopped plant operation.

Team has verified the above interlock systems during visit.

42. As per Hon’ble NGT order dated 24.09.2020, We direct the CPCB to verify the allegations
in the LA. No. 120/2020 filed in this. Tribunal on 24.02.2020”.The pointwise status/reply of
the allegations in the [.A. No. 120/2020 is as below:

S. Allegation Reply

No.

1. | That the actual fact was concealed by e As informed by the unit
respondents. The applicant is placing on representative, the unit was not in
record photographs and video graphs operation from 29.06.2019 to
taken on 23.02.2020 which evidently 02.11.2020.The declaration of
proves that respondent unit is operational Assistant Excise Commissioner
and is operating in full swing, Moreover, regarding closure of the unit
the said video graphs and photographs during above said period is
denotes the massive pollution being enclosed as Annexure-4.
caused by respondent in open day light e The Consolidated monthly report
without any fear of pollution control (PD-29) for the month of
board and directions passed py this Ld. October 2019 to November 2020

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur Page 12 of 20
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No.

Allegation

Reply

Tribunal. The said photograph further
depicts the running of chimney, the que
of trucks delivering the raw material for

operation.

of production Head. BHSL, Palia

and Assistant Excise
Commissioner are enclosed as
Annexure-5.As per report, the
production for the month of
February 2020 is NIL.

e It is informed by the unit

representative, during February

2020, itssister concern sugar mill

(Final

Manufacturing report (RT8(C) of

was in  operation
the sugar unit for the year 2019-
20 is enclosed as Annexure-6.

e The distillery unit receives steam
from boiler installed at its sister
concern sugar unit and same has
been mentioned in all previous
joint inspection reports and also
mentioned in page 328 of the IA
No. 104/2020. Further, sugar unit
was in operation during February
2020 and que of trucks and
trolley as shown in IA No.
120/2020

indicating sugar cane delivering

may possibly

trucks and tractors.

The statements and submission made by

respondents were totally false. This is the

Reply is mentioned as above. (Refer SI.

No. 1)

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Lakhimpur

Page 13 of 20
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No.

Allegation

Reply

case of misrepresentation andymisleading
the Ld. Tribunal. That despite having
closure notice issued and being declared
as pollutant unit, the respondent unit is

still operating.

It is pertinent to mention herein that the
filed
photographs and videographs to illustrate

respondent has not even

and prove that unit was not operational
and is closed. The respondent has not
even described the time that they took to
the in order to

conduct inspection

substantiate their claim.

Photograph taken during inspection by
joint team of CPCB and UPPCB dated
23.06.2020 is enclosed as Annexure-7.

It is also significant to mention herein
that respondents Consent to Operate
under Air Act and Consent ‘to Operate
under Water Act is also expired but the
said fact was not acknowledged by the

pollution control boards for the reason

The expiry of the consent to operate of
the unit has been mentioned in joint
inspection report dated 23.06.2020
(Point no. 6 of B (I): Water Pollution
and Its Control).Copy of the previous
joint inspection report dated 23.06.2020

best known to them. The copy of Consent | is enclosed as ready reference
to Operate under air Act and Consent To | (Annexure-8).
Operate under Water Act are annexed
herewith as AnnexureA-2

’

\VQ/ '
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No.

Allegation

Reply

That the present report and conduct of
respondent denotes that the operation of
the industry in question should be closed
forthwith. It is also relevant:to mention
herein that the inspection report is not
comprehensive since despite various
averments were made regarding waste &
effluent discharge still no soil sample is

being taken to evaluate the environment

degradation.

Referenced inspection was conducted in
compliance of Hon’ble NGT order dated
24.02.2020 whereby “dry inspection™
was desired. Accordingly no sample was
collected and inspection team carried out

physical verification of compliance.

That the respondent no. 2 is the
industry/company a leading distillery unit
in Uttar Pradesh, this unit is polluting the
vast area since 2003 and it operating with
its own terms and conditions without
the

regulations. In 2003 following the public

complying given rules and
outrage over the high coloration and
pollution of the Gomti in March, the
UPPCB deduced that the coloration and
pollution was caused by either distillery
units or sugar mills. Consequent to this,
they conducted an inspection of the
20(;-300 kms

And

from about
of Lucknow.

inspection, served the notice to the units,

industries

upstream after

warning that as they are “zero discharge”

units and are not allowed to discharge

The unit has been commissioned on
Year 2004 and same is mentioned in
every inspection reports. Hence,
pollution caused due to distillery unit in
2003 is not possible. Copy of the
Environmental Clearance granted by
MoEF& CC on 02.04.2004 in enclosed

as Annexure-9.

M/s Bajaj Hindustan Sugar Ltd., (Distillery Division),
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No.

Allegation

Reply

their wastes into the Gomti. Action would
be taken against them. The respondent
unit was one of the pollutant :lnits in this
event. A copy of news article dated
25.04.2003 published in Times of India is
already annexed with the Original
Application as Annexure Al at Page 25-

26 ’

That the finding of the inspection report
raises so many questions, first and
foremost is the time of inspection, it has
nowhere been mentioned that how much
time was taken by the committee in the
inspection. It is also necessary to mention
here that the inspection committee neither
taken any photographs or attached any
photograph with the inspection report to

confirm their visit/inspection. *

Photograph taken during inspection by
joint team of CPCB and UPPCB dated
23.06.2020 is enclosed as Annexure-7.

The intention of the authorities is very
much clear from this piece of evidence,
that in reality ground water of the area is
polluted and its consumption is causing
various kinds of health issues butno
concerns of the same is taken by any of
the government department ad natives are
afraid of coming against the said unit,
knowing the fact that people involved are

very influential and powerful..

Ground water sample was collected
around the areas in all inspection with
reference to said NGT matter and ground
water is not found contaminated with the
Industrial pollution. Source of arsenic
has been reportedly “geogenic” as there
is a vast area (>20 district of UP State)
observed affected by arsenic and no
source is identified

specific  point

reportedly. Further, Presence of arsenic

M/s Bajaj Hindustan Sugar Ltd.,

(Distillery Division),

22
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M/s Bajaj Hindustan sSuga

Allegation

Reply

in Lakhimpur Kheri is already addressed
by the Hon’ble NGT in the matter of
Original No.
384/2019(Earlier O.A. No. 156/2019)
Mrs. Sunita Pandey & Anr. Vs Union of

Application

India &Ors. (Annexture-2) and review
on action taken by the state is reviewed
regularly by the Hon’ble NGT and NGT
constituted oversight committee headed
by Retd. Justice S.V.S. Rathore. The
matter is further listed for hearing on

01.02.2021.

That the Arsenic contamination and

arsenic presence in high percentagé is
evident in the area of Lakhimpur Kheri.
That the entire district especially Pallia is
in the grip of arsenic contamination, the
situation has only worsened for masses
exposed to this slow and consistent toxin.
The quality of harmful concc?ntration of
arsenic in ground water of this area is
exceeding the Bureau of Indian Standards
permissible limit. The BIS standards are
also in sync with the guidelines laid down
by the World Health Organization vis-a-

vis arsenic contamination.

Reply is mentioned as above.(Refer Sl

No. 8)

It will be relevant to mention herein that

the problem of arsenic contamination is

Ground water sample collected in nearby

area during inspection dated 08.12.2020

r Ltd., (Distillery pivision),

¥
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No.

Allegation

Reply ‘_]

prevalent is areas where extraction of
groundwater has been rampant and where
there is no provision for regharge. The
applicant herein as also relying on report
titled as “Arsenic Toxicity in Ground
Water of Uttar Pradesh” prepared by
State water resources data and analyses
center. The said report specifically points
out that findings of arsenic‘testing the
established that Lakhimpur Kheri is
amongst the most critically contaminated
area. About 1980 sources from Ballia &
Lakhimpur Kheri ware found
contaminated with high Arsenic i.e., 5

times greater than the permissible limits

of 0.01 mg/l and even more.

is mentioned in observation no.35 of this
report. The observed concentration shall
be interpreted in light of the NGT order
referred in Sl. No. 8 of this report.

11.

12.

L

That the quality of ground water has
become harmful and it is spreading below
the ground for a long area, ‘neither the
state/central govt. has any technique/
strong planning nor the cause of

contamination is searched out.

Reply is mentioned on para 8 of the table

That the mixing of arsenic and other
chemical is continuing from a long
unknown time, and the condition of
LakhimpurKheri and  neighbouring
district Shahjahanpur is much more
the officers

fearful, of govt. and

Reply 1s mentioned on para 8 of the table

s Bajaj Hindustan Ssugar Ltd., (Distillery pivision),

24
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S. Allegation Reply

No.
and health department are not reducing the
mistakes and also the problem of a big part
of the population is not brought before the
law. The violation (water, air and ground
water) of rules have become a trend, the
senior officers are silent spectators and none
is searching the source.

13. | The respondent unit produces liquor in very | The unit has been granted NOC from
big quantity and also extract huge amount of | Central Ground Water Authority on
ground water. The turnover of the respondent | 14.03.2019, which is valid upto
unit runs in crores. The said industry in past | 04.03.2021.Copy of the NOC
occasions also failed to comply with | granted to the unit is enclosed as
environmental norms but | till date no | Annexure-10. Further, CPCB has
appropriate action has been taken against it. | issued closure  direction  under
The authorities have turned their eyes blind | Section 5 of the Environment
towards sufferings and pain of the nearby | (Protection) Act,1986 to the unit on
residents. That for the administrative system, | 01.07.2019. The  details  of
authorities and officials involved in the | Compliance are mentioned in
process, welfare of industr}al unit is of | previous joint inspection report
primary consideration and health of people is | (Annexure-8).
of least significance.

Recommendations: -

The unit may be directed to comply withrthe following:

I. The unit should expedite to submit ZLD assessment report carried out by NSI, Kanpur.

2. Although the ZLD system at the unit has been verified by CPCB team during inspection

dated 08.12.2020 based on records physically verified and monitoring of effluent stream vis-

M/s Bajaj Hindustan Sugar Ltd.,

(Distillery Division) ,
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a-vis log book and water balance report of the unit, decision on further operation of the unit
may be decided on submission of ZLD assessment report submitted by NSI Kanpur.

The unit should optimise operation of its CPU and MEE system properly.

The unit should expedite to install Slz)pe Fired Boiler.

The unit should expedite to install spare/floating bodies at MEE for having continuous

working for the system without stoppage during cleaning period in compliance of NSI

recommendations.

Inspection Team: -

20

-

\‘,&-

\
I. Sh. Runa Oraon, Sc. 'D', CPCB, RD (N), Lucknow. A\

\:
2. Sh. Arvind Kumar, SRF, CPCB, RD (N), Lucknow. M I
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Annexure ~1

Item No. 06 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)
Original Application No. 1041/2018
(I.A. No. 120/2020)
(With report dated 09.09.2020)
Shailesh Singh Applicant(s)
Versus
Bajaj Hindustan Sugar Ltd.‘

(Distillery Division) & Ors. Respondent(s)

Date of hearing: 24.09.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Respondent(s): Mr. Alok Krishna Aggarwal, Advocate for Bajaj Hindustan Sugar
Ltd.
Mr. Raj Kumar, Advocate for CPCB
Mr. Pradeep Misra, Advocate for UPPCB

ORDER

L. The issue for consideration is the remedial action against the
pollution by M/s Bajaj Hindustan Sugar Ltd. (distillery division), village -

Paliakalan, District Lakhimpur Kheri, Uttar Pradesh.

24 The matter was earlier considered and in light of the report of the
CPCB and the State PCB, finding deficiencies in the compliance of
environmental norms, further report was sought. Finally, on 24.02.2020,
the matter was considered in light of‘ the report dated 02.12.2019, filed

by the CPCB to the effect that the unit had yet to comply with the

27
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S We direct the CPCB to verify the allegations in the I.A. No.
120/2020 filed in this Tribunal on 24.02.2020 and permit the unit to
operate for two months to assess the adequacy of Zero Liquid Discharge
(ZLD) system. During the ir;spection, the pollution control devices may be

interlocked with the production process to verify the results, as an

additional precautionary measure.

Let a further report be furnished before the next date by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR

Support PDF and not in the form of Image PDF.

List again on 21.12.2020.

A copy of the I.A. be sent to the CPCB and the unit by e-mail.

A copy of this order be sent to the CPCB by e-mail for compliance.

Adarsh Kumar Goel, CP

S. P. Wangdi, JM

Dr. Nagin Nanda, EM

September 24, 2020
Original Application No. 1041/2018
(I.A. No. 120/2020)
SN

4
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Item No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 384 /2019
(Earlier O.A.N0.156/2015)

(With report dated 27.08.2020)

Mrs. Sunita Pandey & Anr. Applicant(s)

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 04.08.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Respondent(s): Mr. Pradeep Misra, Mr. Daleep Dhyani, Advocates for UPPCB
Mr. Raj Kumar, Advocate for CPCB
Mr. A.K Prasad, Advocate for MoJS

ORDER

1. The issue for consideration is the steps to deal with the problem of
contamination of groundwater due to Arsenic and availability of clean
drinking water in Bahraich, Ballia, Balrampur, Bareilly, Basti, Bijnor,
Chandauli, Ghazipur, Gonda, Ghorakpur, Lakhimpur Kheri, Meerut,
Mirzapur, Muradabad, Rai Bareilly, Santkabirnagar, Shajahanpur,
Siddharthnagar, Sant Ravidas Nagar and Unnao and certain other

districts in Uttar Pradesh and other similarly affected areas in the
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country including in Assam, Bihar, Jharkhand, Karnataka, Punjab and
West Bengal is the.

2 After considering the matter for more than three years, vide order
dated 25.10.2018, this Tribunal undertook an extensive review on the
subject and noted the gravity of situation shown by high arsenic content
leading to serious diseases and environmental damage in several districts
of Uttar Pradesh. 28 districts of Uttar Pradesh were identified as affected
by the problem in the report prepared by the State Water Resources
Agency, Uttar Pradesh. A team of the Ministry of Environment, Forest
and Climate Change (MOEF&CC) found number of deaths from the
diseases on account of the problem. The Ministry of Drinking Water and
Sanitation took cognizance and identified mitigation measures. The
Ministry of Agriculture also identified certain steps to be taken. The
matter was discussed in the Parliament and a report was submitted on
the subject. Uttar Pradesh Jal Nigam identified 310 village hamlets
situated in 179 revenue villages of District Ballia and 165 village hamlets
situated in 49 revenue villages in District Lakhimpur Kheri, where
shallow ground water is found to contain Arsenic in excess of permissible
limit of 0.05 mg/L, prescribed for potable water by Bureau of Indian

Standards (BIS:10500).

8. It was noted that aé per inputs available with the CGWB, the
Arsenic is prevailing in the underground water (above 0.05 mg/L or 50
ppb) in the districts/blocks of Bahraich, Ballia, Balrampur, Bareilly,
Basti, Bijnor, Chandauli,, Ghazipur, Gonda, Ghorakpur, Lakhimpur
Kheri, Meerut, Mirzapur, Muradabad, Rai Bareilly, Santkabirnagar,
Shajahanpur, Siddharthnagar, Sant Ravidas Nagar aﬁd Unnao in the
State of Uttar Pradesh. The well water contained Arsenic, a known

carcinogen that occurs in ground water at concentrations that can
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exceed the Maximum Contaminant Level (10 ppb/WHO Standard). In
order to reduce Arsenic exposure, private well-owners could either rely
on treated water for drinking or install in-house water treatment systems

for Arsenic removal.

4. The Tribunal noted that the Inter-Ministerial Group (IMG) of the
Government of India also prepared a report suggesting an action plan to
mitigate Arsenic contamination and made comprehensive

recommendations on the whole gamut.

B The Tribunal noted tl"xat the matter was highlighted in news item in
Hindustan Times dated 26.11.2015 under the heading “Arsenic
contamination on the rise: 1 Lakh dead, 3 lakh suffering”. According to
the said news item, 7.04 crore people are affected by Arsenic related
diseases in 12 States and.1 lakh persons have died as per report of a
Committee of Secretaries. A Joint Inspection Report was filed before
this Tribunal by the Central Pollution Control Board, MoEF&CC, CWGA
and Uttar Pradesh Pollution Control Board to the effect that Arsenic
Removal Units were not working properly. Heavy metals were seen in the
water samples. The Tribunal directed dismantling of hand pumps

with concentration of Arsenic beyond permissible limits.

6. The Tribunal also noted the report of the NITI Aayog published in
June, 2018 on “Water Management Index” to the effect that 70% water
in India is contaminated. India is at 120th number out of 122
countries in water quality index. The report mentions that the acute
water crisis is being faced by 600 million people. About two lakh

people die every year due to inadequate access to safe water.
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Accordingly, the Tribunal issued directions for remedial action

including a direction to the Secretary, Ministry of Drinking Water and

Water Resources to file a report compiling information from the States in

terms of the order of the Tri"bunal.

8.

28.01.2020 in the light of feedback of Ministry of Jal Shakti (MoJS).

g

The matter was thereafter considered on

11.09.2019 and

On 28.01.2020, this‘ Tribunal noted the status and directed as

follows:

9. An affidavit dated 13.12.2019 has been filed by the Department
of Drinking Water and Sanitation, Ministry of Jal Shakti in
pursuance of the above order. However, during the hearing, the
information is sought to be updated in the form of following table
of Arsenic affected habitations and population as on 26.01.2020:-

State As on 25.03.2019 As on 25.06.2019 As on 09.12.2019 As on 26.01.2020
No. of | Population | No. of Population | No. of Population | No. of Population
Arseni Arsenic Arsenic Arsenic
c Affected Affected Affected
Affecte Habitat Habitat Habitat
d ions ions ions
Habita ,
tions
Assam 4,301 16,07,660 4,293 16,05,148 3,343 12,53,702 3,309 12,42,151
Bihar 807 12,05,934 804 12,01,715 336 5,15,474 &35 5,14,396
Jharkhand | 19 13,336 19 13,336 03 6,714 3 6,714
Karnataka | 3 2,590 2 1,706 0 0 0 0
Punjab 652 8,28,073 660 8,36,625 646 8,22,381 644 8,20,192
Uttar 707 5,32,507 650 4,57,893 607 4,09,918 606 4,09,180
Pradesh
West 9,126 93,19,930 7,544 69,93,938 6,207 55,24,893 5,304 44,50,889
Bengal ’
Total 15,615 1,35,10,030 | 13,972 1,11,10,361 | 11,142 85,33,082 10,201 74,43,522
’ 4
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10. Learned Counsel for the Department states that the targeted
date for total remediation is 31.03.2021. The table quoted
above shows that there is hardly any improvement in
the situation in the State of Punjab. Progress with
regard to State of Uttar Pradesh, Assam and Bihar is
not adequate. The problem is acute in State of West
Bengal. Accountability needs to be fixed on erring
officers and timelines for total remedial needs to be pre-
poned to 31.12.2020 in view of serious health
consequences. In the interim period, alternate
arrangements need to be made for the supply of safe
potable water to inhabitants of affected areas.

11. Let further steps be taken at the earliest and rigorously
monitored by the Department of Drinking Water and
Sanitation, Ministry of Jal Shakti. Status as on 31.03.2020
may be filed before this Tribunal by email at judicial-
ngt@gov.in before the next date.”

10. In pursuance of the above, the MoJS has filed an affidavit dated
12.05.2020 mentioning the steps taken for mitigation of Arsenic. It is
mentioned that targeted date of December, 2020 for remediation of
Arsenic is likely to be achieved in the States of Bihar, Jharkhand and
Uttar Pradesh but in State of Punjab, two habitations may go beyond
December, 2020. The MoJS has filed following table giving the status of
the Arsenic affected habitation as on 28.07.2020, in comparison to the

situation prevailing as on 25.03.2020 and thereafter:
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11. We are of the view that while further steps must be taken
expeditiously and monitored rigorously by the MoJS, the statistics may

be duly cross-checked in qualitative and quantitative process.

12. The Oversight Committee for the State of U.P., headed by Justice
S.V.S Rathore, former Judge of Allahabad High Court, mentioning the
measures taken for remediation and the meetings conducted by the
Oversight Committee. The timeline for completing the remedial work were
directed to be preponed. Tl.le recommendations of the Committee are as
follows:

“Recommendations:

In view of above we recommend as follows:

i1 Jal Nigam has indicated that the remaining 164 habitations
would be covered:

a) By laying down piped water supply in 44 habitations
by December 2020

b) By laying down piped water supply in 45 habitations
by March 2021

c) By installing 120 ARUs by December 2020.

Since NGT has directed preponing the time lines from March
2012 to December 2020, Jal Nigam may be directed to expedite
the work in the above mentioned 45 habitations so as to prepone
the completion by 3 months.

2 The work of dismantling the hand pumps in Arsenic polluted
habitations has not been done. It should be completed in the
next 3 month and responsibility for negligence be fixed by
Chief Secretary.

o Health Department may conduct a health survey in the
affected areas in next 3 months and present a micro plan
indicating the health hazards and their mitigation strategy to
NGT in 6 months time.

4. The Agriculture Department may conduct a study to assess
the impact of Arsenic on the food chain. They may prepare the
impact assessment plan in 6 months time alongwith mitigation
strategy like change in cropping pattern, modification in
agricultural practices etc.

5. The Panchayati Raj Development may work out a plan for
ensuring involvement of Panchayats in operation and
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maintenance of these projects. The  funds  for
operation/ maintenance may be permitted from the devolution
grants given to Panchayats.

6. Water Harvesting Schemes for harvesting rain water may be
aggressively pursued in these villages. The State Government

may make extra budgetary provisions/extra allocation in
MGNREGA for Water Harvesting Schemes in these villages.

Ve Jal Nigam may be directed to conduct an annual survey every
year of the quality of drinking water in this area and the
adjoining areas to assess the impact of the mitigation
measures on a continuous basis.

The Member Secretary, UPPCB is directed to send this report
to the Registrar General, National Green Tribunal, Principal
Bench, New Delhi for placing the same before the Hon’ble
Tribunal with a copy to the Chief Secretary, Government of

UP for necessary action. The report also be uploaded on the
website of the committee.”

13. The recommendations of the Committee are accepted and
necessary action in terms of the said recommendations may be taken by
the concerned Departments of the State of U.P which may be further
monitored by the Oversight Committee and a report furnished before the
next date by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/ OCR Support PDF and not in the form of Image PDF.

14. Further report of status as on 31.12.2020 be also furnished by the
MoJS before the next date by e-mail at judicial-ngt@gov.in preferably in
the form of searchable PDF/ OCR Support PDF and not in the form of

Image PDF. :

A copy of this order be sent to Justice S.V.S Rathore, former Judge
of Allahabad High Court, MoJS and the Chief Secretary, U.P. by email for

compliance.
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List for further consideration on 01.02.2021.

Adarsh Kumar Goel, CP

S. P. Wangdi, JM

Dr. Nagin Nanda, EM

August 04, 2020

Original Application No. 384/2019
(Earlier O.A.N0.156/2015)
AK
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Annexuye- 4-

A svean

TO WHOMSOEVER IT MAY CONCERN

This is to inform that Bajaj Hindusthan Sugar Ltd., Palia Distillery unit is
under shutdown since 29.06.2019 to 02.11.2020.

No any Alcohol production has been done during above period.

>

(C. K. Dubey) (Dinesh Kumar)
General Manager Asstt.Excise Commiissioner
BHSL, Palia Distillery BhSL, Palia Distillery

[ [ ]
Bajaj Hindusthan Sugar Ltd.
Unit : Palia Kalan- 262902, Distt. - Kheri, Uttar Pradesh
Tel: +91- 5871- 233346, 233410 | Fax +91- 5871- 2333664
Regd. Office : Golagokarannath, Lakhimpur-Kheri, District Kheri,Uttar Pradesh - 262 802 R
. Tel: + 91-5876-233754/5/7/8, 233403 | Fax: +91-5876-233401 | E-mail : investorslabajajhindusth4@n | CIN: L15420UP1931PLC0465243 -
THINK TOMORROW

-
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halal m“““sma“s“!lfgﬂd. Distiliery, Palia Kalan (Lakhimpur Kheri) S
PD-29 |

CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF............... October-2019......ccc.cceevvvnne
Closing ‘
C bal .
Opamiae Receipts Issue Mok iancy balance torea “TRS BRIX
Balance by A/c Wastage !
actual
{1- MOLASSES IN
i
QUITTALS .
Molasses Tank No.1 7985.30 0.00 | 0.00 7985.30 7985.30 0.00 43.3 88.8
Molasses Tank No.2 0.00 0.00 0.00 0.00 0.00 0.00 000 | 00
Pit NE .
TOTAL 7585.30 0.00 0.00 7985.30 7985.30 0.00
Z- DENATURANTS
1 OTHER
|CHEMICALS
i
 {Methyie Aleoh 0.0 00} - 0.0 0.0
| :
ITrot naidahyda 948.00 0.00 0} 948.00
i
eiibay Butyle Alcohol 0.00 0.0 0.0 0.00
{':c.L: A Soda 0.00 00 00 OOO
Inceetonz 0.00 0.0 0.0 0.00
{Denatonium
ISachcharide 21.68 0.0 . 0.0Q¢ 21.68
{ _
ienatonium Benzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
ty-removed
Opening Opening er\;rﬁ ik Closing Closing .
balance in | balancein | Production - House far Actual Issue | balancein | balancein{ Wastage
Receivers | Ware House = Ware House | Receivers
denaturation ‘
iz} Ab. Aicohot In BL 0.0 0.0 0.0 0.00 0.0 ) 0.0
i :
i ab. Alcohoi In AL 00 0.0 .00 0.00 0.0 0.0}
i ¥ T q
ii,':':‘; R.S.!n 8L 7995.1 0.0 ' 0.0 0.00 7995.1 : 0001
== 2 RS TR ¢
R.S.in AL 7592.1] © - 00 0.0 0.00|  ..vmg24l. " 0.00
| ; s ;
(<) E N.A.InBL 0.0 0.00 0.00 0.00] 0.0 000
1 : : ; =
OB N A INAL 0.0 0.00 0.00 ©0.00 00| 0.00
e
Hd: DAA 0 BL 0.0 0.0 0.00) . 0.0 0.0 0.0
[T AANAL 0.0 0.0 0.00 0.0 0.0 0.0
HolS.0.S. in BL g 27260.3 0.0 0.00 0.00 27260.3 0.00
I .
iooLDSinAL 24458.1 0.0 0.0Q 0.00 24458.1 0.00
-
i{f’,‘ Malt Spritin BL 4991.2 - 0.00 0.00 0.00 4991.2 0.00
z ivialt Spritin AL 2991.6 0.00 0.00 0.00 29916 0.00




1. No. of working days 3 B Dl Stoppage
" . 744 hrs. : ;
2. Actual distiltation hours -0 P 15. Aicohol in the_ month produced |nj>\_L>
16. Total Alcohol produced in BL from 1st r y
3. Main sioppage with reasons 744.00 afmual Nov. to this month 125-.606.5
: maintenan [35 0 Alcohol produced in AL from: 1st] -
4. Rate of production in AL/Hours #DIV/0! ce&  |Nov. to this month '|712493061.6
5 Molasses distilled in Qtls. in the month 0.0 cleaning. [18. Alcoho! % in wash 000
6. Molasses distilled from 1st Nov. of the year to this month 536100.0 19. Fermentation effciency 0.00
7 TOTAL SUGAR IN QUINTALS “0.0 20. Distillation effciency 0.00
% Fermnentable sugar in quintals 0.0 21.Overall effciency 0.00
" 22.0verall recovery in ALqtis. -off~
9. Total wash prepared in litres 0 Molasses 2 - 0.00
23.0verall . recovery in Alqtls. - of
10. Estimated Alcohol in AL 0.0 fermentable sugar 0.00
11. Maximum possible recovery " 0.00 24 Steam consumed in Kg/Litres 0.00
12. Acti-al Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.
13. Act. i overall recovery (BL) 0.00 )
MOLASSE STATEMENT
Quantity lifted in
Name of Sugar Factory the month Quantity received Brix .~ TRS ‘Remarks. .
1. BHSL- Palia 0.00 0.00 0.0 ) 0.00 .
%
S v
Totai 0.00 0.00
ISSUE OF ALCOHOL
:.__—_ Name of the Purchaser BL Duty Released Verification of Passes Remarks
i1 10CL AONLA, BAREILLY 0.00 DAA 4
{2 HPCL, AONLA, BAREILLY 0.00 DAA i
3.5PC , AONLA, BAREILLY 0.00 DAA !
3. Nag ndas Hiralal Bhayani, Gujarat 0.00 sSDS :
TOTAL 0.00
P
. L'
- {Dinesh Kumar) {Prabhaker Singh) -
Assist. Excise Commissionzr " Production Head L4

M/s Bajaj Hindusthan Sugar itd.,
Palia Distillery, Palia
Distt. Kheri (U.6.)
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Balal III“II“Stna n sugar Ild- Distillery, Palia Kalan (Lakhimpur Kheri)

. PD-29
(/" NSOLIDATED MONTHLY REPORT FOR THE MONTH OF............... November-2019......... R
Closing a
Openin Closing balance St ‘
3 5 Receipts Issue o balance NS TRS BRIX
Balance - by A/c 2 Wastage
actual
1- MOLASSES IN r
QUINTALS
Molasses Tank No.1 7985.30° 0.00 0.00 7985.30 7985.30 0.00 43.3 88.8
ivolasses Tank No.2 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.0
Pit
TOTAL 7985.30 0.00 0.00 7985.30 7985.30 0.09.
2- DENATURANTS
iAND OTHER
"L{ﬂEMlCALS
tethiyle Alcohot 0.0 0.0 0.0 0.0
‘,‘. ‘otonaldehyde 948.00 0.00 0 948.00
|
i Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00
¥
;CdLISti' Soda 0.00 0.0 0.0 - 0:00
i,«:ectone 0.00 0.0 0.0 0.00
gimr‘.atonium
jSachcharide 21.68 0.0 0.00 21.68
!
. 1 Tofiurn Benzoate | 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
-removed
Opening Opening th::)m Ware Closing Closing
balancein | balancein | Production House for Actual Issue | balancein |balancein|Wastage
Receivers | Ware House ’ . Ware House | Receivers
denaturation :
"5 Aa. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 0.0
| : i : - -
i Ab. Alcoholin AL 0.0 0.0 0.0 0.00 0.0 C.U:
(biR.S. InBL 7995.1 0.0 0.0 0.00} 1 7995.1 0.00
R S.in AL 7592.1 0.0 0.0 0.00 7592.1 0.00
(c) E.N.A. InBL 0.0 0.00 0.00 0.00 0.0 0.00
£ N A InAL 0.0 0.00 0.00 0.00 0.0 0.00
11d) DAA in BL 0.0 0.0 0.00 0.0 0.G 0.0
| DA AL 0.0 0. 0.00 0.0 0.0 0.04
1) 5.0.5. in BL 27260.3 0.0 0.00 0.00] 272603 ¢.07}
S.D.S. in AL 24458.1 0.0 0.00 0.00 24452.1 — 0.003
T v 3lt Sprit in BL 4991.2 0.00 0.00 0.00 49981.2 0.00}
. i
Malt Spritin AL 2991.6 0.00 0.00 0.00 2991.6 0.09;
Fer &ﬂ Hindusthen Sugay ...
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'EFFICIENCY DATA
B ' 2/ Total T =55 S 5, :
1. No. of working days 0 Stoppage 14. Alcohol in the month prq"duc@d. in-BL 0.0 '
N e 720 hrs. ; -
2. Actual distillation hours 0 A 15. Alcohol in the month produced in AL 0.0
. ) 16. Tota! Alcohol produced in BL from 1st (~
3. Main s.oppage with reasons 720.00 armual Nov. to this month q i
maintenan [47 “Totaj Alcchol produced in AL from 1st
1 Rate of production‘in AL/Hours #DIV/0! ce& |Nov. to this month 0.0
5 Mciasses distilled in Qtis. in the month 0.0 cleaning. [18. Alcohol % in wash 0.00
5. Molasses distilled from 1st Nov. of the year to this month 0.0 ' 19. Fermentation effflency 0.00 *.
7 TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00 -
{2 Fermentable sugar in quintals 0.0 21.Overall effciency 0.00 7
g 22 Overali recovery in Al/gtls. of ’
% Total wash prepared in litres 9] Molasses 0.00
23 Overall recovery - in  Al/qgtls. of
10. Estimated Alcohol in AL 0.0 fermentable sugar L 0.00
11. Maximum possible recovery 0.00 24 Steam consumed in Kg/Litres 0.00
12 Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.
13, Actual overall recovery (BL) 0.00
MOLASSE STATEMENT
Quantity lifted in
Name of Sugar Factory the month Quantity received Brix TRS Remarks
1. Bt:SL- Palia 0.00 0.00 0.0 0.00
N
Total 0.00 0.00
ISSUE OF ALCOHOL
;_ - Name of the Purchaser BL Duty Released Verification of Passes Remarks
£, 10CL AONLA, BAREILLY 0.00 DAA
}5. HPCL, AONLA, BAREILLY 0.00 DAA.
"1y B2CL, AONLA, BAREILLY 0.00 DAA
Y i\agm.das Hiralal Bhayani, Gujarat 0.00 SDS
TOTA! 0.00
/
(Poonamy Tomar! (Prabhaker Singh) o
Officer In-Charge Production Head s

‘M/s Bajaj Hindusthan Sugar iid.,
Palia Distillery, Palia
Distt, Kheri (U.P.).

M/s Bajaj Hindusthan Sugar Itd.,
palia Distillery, Palia
Distt. Kheri (U.P.)
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halal l““d“sulan sugar Itﬁ- Distiilery, Palia Kalan llakmmuurl(hem

¥ o

PD-29
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF............... December-2019......ccmneuann
s . Closing
Openin Closing balance
2 s Receipts Issue . balance OIS TRS BRIX
Balance =i by A/c . Wastage
: actual
1- MOLASSES IN )
QUINTALS *
wviolasses Tank No.1- 7985.30 0.00 0.00 7985.30 7985.30 0.00 433 88.8
Mc iz355es Tank No.2 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.0
Pit
TOTAL 7985.30 0.00 0.00 7985.30 7985.30 0.00
|2- DENATURANTS
AND OTHER
CHEMICALS
“milethyie Alcohol 0.0 0.0 0.0 0.0
Crotonaidehvde 948.00 0.00 0 948.00
fe tary sutyie Alcohol 0.00 0.0 0.0 0.00
;.:x_;_s_;'.c Soda 0.00 0.0 0.0 0.00
i
Acecicne 0.00 0.0 0.0 0.co
Uienatonium .
sacnicharide 21.68 0.0 0.00 21.68
iDenatonium Benzoate | 0.00 0.0 0.00 0.00 !
3- PRODUCTION DATA
5= T
! , ) Qty-removed ) —_
1 | Opening Opening T Closing Closing
' balance in | balancein | Production — Actual Issue balance in | balancein| Wastage
! Receivers | Ware House . s Ware House | Receivers
denaturaticn : 2in
15 Ab_Aicohol in BL 0.0 0.0 0.0 0.00! 0.0 0.0
6. Alcohol In AL 0.0 0.0 0.0 0.00 0.0 0.0
a— :
)R S InBL 7995.1 0.0 0.0 0.00 7995.1 2.0
R.S. I AL 7592.1 0.0 0.0 0.00 7592.1 0.00
{¢)E.N.A InBL 0.0 0.00 0.00 0.00 0.0 0.00
EONCACINAL 0.0 0.00 0.00 0.00 0.0[. 0.ca
Hed b AALIn BL 0.0 0.Cc 0.00 0.0 0.0 c.0
DUAALIN AL 0.0 0.0 C.L0 0.0 0.0 0.5
{e) $.D.S in BL 27260.3 0.0{ 0.00 1 0.00 27260.3 0.00
TRk _ : ey
T.0.S. a0 AL 24458.1 0.0 0.00 0.00 24458.1 5.6
(f} iMalt Sprit in BL 49912 0.00 0.00 0.00 4991.2 (.00
Malt Sprit in AL 2991.6 O‘Od 0.00 0.00 29916 ' 0.00
Fer :
| m““”’d“"’mlm Sugar Lid, @
45



{

TEFFICIENCY DATA

Officer In-Charge

Production Head

1_No. of working days _ 0 St:z:;lge  month produced in BL . ‘0.0
Ry , 744 hrs’ ] A -
2 Ac{ual distillation hours 0 it 15. Aicoho! in th_e month produced in AL ‘0.0
’ 16. Total Alcohol produced in BL. from 1st EV T}
13, Me 1 stoppage with reasons 744.00 a.nnual Nov. to this month 0.0 §
maintenan 17 T otal Alcohol produced in AL from Tst :
4. Rate of production in AL/Hours #DiV/0! ce & Nov. to this month * 0.0
5. Molasses distilled in Qtls. in the month ; 0.0 cleaning. 118 Alcoho! % in wash’ 0.00 -
5. Mc asses distilled from 1st Nov. of the year to this month 0.0 ' " [19. Fermentation effciency 0.00- .
7. TOVAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
8. Fermentable sugar in quintals 0.0 21.Overall effciency 0.00
22.Overali recovery in Al/glls. of
5. Total wash prepared in litres 0 Molasses 0.00
23.Qverall recovery in Al/gtls. of
10. Estimated Alcohol in AL 0.0 fermentable sugar 0.00
11. Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
12. Actual Fermentation-House recovery in AL 0.00 ! 25.Coal consumed in M.T. N.A.
13, Actual overall recovery (BL) 0.00 ]
MOLASSE STATEMENT
Quantity lifted in )
Name of Sugar Factory the month Quantity received Brix TRS Remarks
1. BHSL- Palia 0.00 0.09 0.0 0.00 ]
\g,-,.;
Total 0.00 0.00
ISSUE OF ALCOHOL
Name of the Purchaser BL Duty Released Verification of Passes Remarks
|1. I0CL AONLA, BAREILLY 0.00 ' DAA
}_ HPCi.. AONLA, BAREILLY 0.00 DAA
:. BPCL, AONLA, BAREILLY 0.00 L DAA
.. Nag:ndas Hiralal Bhayani, Gujarat 0.00 SDs
TOTAL 0.00 - \
!f
/
{Poonafh Tomar) (Prabhiker Singh) e

s

M/s Bajaj Hincusthan Sugar lt.,
Palia Distillery, Palia
Distt. Kheri {1U.P.)
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; nalal I‘I“ Il“stna“ sugar lt(‘- pistillery, Palia Kalan (lakmmnur Khetl)

PD-29
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF...cccceunees LJanuary=-2020...eeereneeenenn
I~ * Closing j
i Ct bal i
Pt Receipts Issue g el B balance S TRS BRIX
Balance ) by A/c Wastage
i : actual
1- MOLASSES IN
QUINTALS
Molasses Tank No.1 ‘ 7985.30 0.00 0.00 7985.30 7985.30 0.00 43.3 83.8
Molasses Tank No.2 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.0
pit
TOTAL 7985.30 0.00 0.00 7985.30 7985.30 ‘ 0.00
2- DENATURANTS AND
QTHER CHEMICALS
Methyle Alcohol l 0.0 0.0 0.0 0.0
Crotonaldehyde ~948.00 0.00 0 948.00
Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00
Caustic 5043 ‘ 0.00 0.0 0.0 0.00
Aceetone 0.00 0.0 0.0 0.00
Denatonium
Sachcharice | 21.68 0.0 0.00 21.68
Defiatoniun: Benzoate \ 0.00 0.0 0.00 0.00 ]
35 PRODUCTION DATA
. y ty-removed
QOpening Opening ‘ i Closing Closing
; : . from Ware : 1
halance iny balancein Production P - Actual Issue | balancein balance in | Wastage
Receivers | Ware House . Ware House | Receivers
denaturation
(a) Ab Alcohol in BL \ 0.0 0.0 0.0 0.00 0.0 T 00
___A_E Alcoho! In AL L 0.0 0.0 0.0 0.0C 0.0 0ce
(b) R.S. In BL 7995.1 0.0 0.0 0.00 7995.1 0.00
R.S.In AL 7592.1 0.0 0.0 0.00 7592.1 0.00
{c}E.N.A.InBL \ 0.0 0.00 0.00 0.00 0.0 000
E.N.A InAL \ 0.0 0.00 0.00 0.00 0.0 0.00
(d) D.AA.In BL 0.0 . 0.0 0.00 0.0 0.0 0.0
D.AA. In AL 0.0 0.0 0.00 0.0 0.0 0.0
{e)S.D.S.in BL 27260.3 0.0 0.00 0.00 272603} G.00
$.0.5. i AL | 24458.1 0.0 0.00 0.00 24458.1 ! 0.00
: !
_(f} Malt Sprit in BL \ 4991.2 C.00 0.00 0.0CJ‘ 4931.2 \ 0.00
Malt Spritin AL \ \ 2991.6 0.00 0.0 0‘00\ 2991.6] l 0.00}
Fer By Hindusthan s
: E ugai .
'\ m 3 5
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: I:FHCIENC\ DATA January-"OZO
> Total Iy
i N- ~of_working days 0 Stoppage 14, Alcohol in the month produced in BL 0.0 -
2. Actual distillation hours 0 .733::2’ 15. Alcohol in the month produced in AL 00
16. Total Alcohcl produced in BL from 1st! i
2. Main stoppage with reasons 744.00 a.nnual Nov. to this month 0.0
. maintenan (47 Total Alcohol produced in AL from st
4 Rate of production in AL/Hours - HDIV/O! ce&  |INov. to this month 0.0
5. Molasses distilled in Qtls. In the month 0.0 cleaning. [18. Alcohol % in wash 0.00
6 Molasses distilled from 1st Nov. of the year to this month 0.0 19. Fermentation effciency 0.00
7. TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
8 Fermentable sugar in quintals 0.0 24.Overall effciency 0.00
22.0verall recovery in Aljgtls. of
9. Total wash prepared in litres 0 Molasses 0.00
23.0verall recovery in Al/gtls. of
10. Estimated Alcohot in AL 0.0 fermentable sugar 0.00
11, Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
12 Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.
113 Actual overall recovery (BL) 0.00
MOLASSE STATEMENT
Quantity lifted in
Name of Sugar Factory the month Quantity received Brix TRS Remarks
(i BHSL- Palia 0.00 0.00 0.0 0.00
Total 0.00 0.00
ISSUE OF ALCOHOL |
Name of the Purchaser BL Duty Released Verification of Passes Remarks
1. {OCL AONLA, BAREILLY 0.00 DAA
i: HPCL, AONLA, BAREILLY 0.00 DAA
3. 3PCL, AONLA, BAREILLY 0.00 DAA
4. {agindas Hiralal Bhayani, Gujarat 0.00 SDS
ITGTAL 0.00

M/s Bajaj Hindusthan Sugar Itd.,

{Dinesh Kumar)

Asstt, Excise Commisioner

Palia Distillery, Palia
Distt. Kheri (LU.P.)

48

p

N

(Prabhaker Singh)
Production Head

M/s Bajaj Hindusthan Sugar ltd.,

alia Distillery, Palia
Distt. Kheri (U.P.}

&



123

CONSOLIDATED MONTHLY REPC;'RT F

- - - : " e Wi} k
halal Il“lll“sman sugal' “.“- pistillery, Paila Kalan (Lakhimpur Kheri}

PD-29

OR THE NEI_\J_LH OF...,............February-zozo......................

B Openin Closir: balance £lgina Storage
1
SN Receipts Issue & balance 2 TRS BRIX
Balance by Afc Wastage
. actual
1- MOLASSES IN
QUINTALS
Molasses Tank No.1 7985.30 ‘ 0.00 0.00 7985.30 7985.30 0.00 433 88.8
Molasses Tank No.2 0.00 l 0.00 0.00 0.00 0.00 0.00 0.00 0.0
pit | | |
TOTAL 7985.30 l 0.00 l 0.00 7985.30 \ 7985.30 0.00 ;
P DENATURANTS AND
OTHER CHEMICALS .
Methyle Alcohol 0.0 0.0 0.0 0.0
Crotonaldehyde 948.00 0.00 0 948.00
Tertiary Butyle Alcohol 0.00 0.0] "~ 0.0 . 0.00
Caustic Soda 0.00 0.0 0.0 0.00
Acgetoneg 0.00 0.0 0.0\ 0.00
Danaroniurm )
see “haride 21.68 0.0 0.00 21.68
Deﬁngtonium Benzoate ‘ 0,00‘ 0.0 0.00 0.00
3- PRODUCTION DATA
- d
Opening Opening C)}tryo;fn\;vz\:e; Closing Closing
palance in | balancein Production Hous a8 Actual lssue | balancein balance in | Wastage
Receivers | Ware House ; Ware House | Receivers
denaturation
{a) Ab. Alconol In BL l 0.0 0.0 0.0 0.00\ 0.0\ \ 0.0
Ab. Alcohol In AL \ 0.0 0.0 0.0 0.00| 0.0\ \ 0.8
- al
(b)R.S.In BL 7995.1 0.0 00| 0.00‘ 7995.1\ T 0.00
R.S.In AL 7592.1 0.0 0.0 0.00 7592.1\ \ 0.060
I
| . ’
() E.N.A.inBL | 0.0 0.00 0.00 0.00 0.0\ 0.00
L. NCA tn AL 0.0 0.00 0.00 0.00 0.0 0.00
(d)D.AA.in BL 0.0 0.0 0.00\ 0.0 0.0 0.0
SR
~___lz.A.A. in AL 0.0\ 0.0\ 0.00l 0.0l 0.0 0.
(e} S.0.5. in BL | 27260.3 0.0 0.00 0.00f 27260.3 0.00
5.0.5. i AL 24458.1 0.0 0.00 0.00 24458.1 0.00)
(£, Malt Spritin BL 4991.2 0.00 0.00 0.00 i 4991.2 (.00
Malt Saritin AL 2991.6 0.00 0.00 0.00 29916 | 0.004
For B Hindusthon Sugar i Q

49



.?“‘ : % *

a

1t

50

_EFFICIENCY DATA February-2020 -
. . e Total P SR W DY ST |
1. No. of working days 0 Stoppage 14. Aicohol in the mon,th-prgduge_,‘d‘m BL: 0.U
2 Actual distillation hours’ 0 6:5::: 15. Alcohol in-the month produced in AL 0. |
16. Total Alcohol produced in BL from 1st 1
‘3. Main stoppage with reasons 696.00 afmual Nov. to this month 0.0
maintenan [ Total Alcohol produced in AL from 1st
4. Rate of production in AL/Hours #DIV/0! ce & Nov. to this month 0.0
5 Molasses distilled in Qtls. In the month ) 0.0 cleaning. {48 Alcohol % in wash 0.00
5. Molasses distilled from 1st Nov. of the year to this'month 0.0 19. Fermentation eficiency 0.00
7. TOTAL SUGAR IN QUINTALS ) 0.0 20. Distillation effciency 0.00
8. Fermentable sugar in quintais 0.0 21.Qverall effciency 0.00
22.0verall recovery in Augtis. of
" Total wash prepared in litres 0 Molasses 0.00
23.:Overall recovery in Al/qgtls. of] '
10. Estimated Alcohol in AL 0.0 fermentable sugar 0.00
11. Maximum possible recovery 0.00 : 24.Steam consumed in Kg/Litres 0.00
12 Aclual Fermentation-House recovery in AL 0.00 25 Coal consumed in M.T. N.A.
13 Actual overall recovery (BL) 0.00 . :
MOLASSE STATEMENT
Quantity lifted in
Name of Sugar Factory the month Quantity received Brix TRS Remarks
1. BHSL- Palia 0.00 0.00 0.0 0.00
1"&/
Tota! 0.00 0.00
ISSUE OF ALCOHOL
Name of the Purchaser BL Duty Released Verification of Passes Remarks
1. 1OCL AONLA, BAREILLY 0.00 DAA
3. HPCL, AONLA, BAREILLY 0.00 DAA
3 BPCL, AONLA, BAREILLY 0.00 ~ DAA
4. Nagindas Hiralal Bhayani, Gujarat 0.00 SDS
TOTAL 0.00 ~
-
{Diresh Kumar) (gker Singh)
Asstt. Excise Commisioner Production Head
M/s Bajaj Hindusthan Sugar Itd., M/s Bajaj Hindusthan Sugar Itd.,
Palia Dictillery, Palia Palia Distillery, Palia
DAL v Distt. Kheri (U.P.} Distt. Kheri (U.P.) =



‘ llaiai IIiIIIIIIS"IaII SII!IEII‘ “d. Distiliery, Palia Kalan (l-akhimu;lr uner; X

PD-29
~
e CONSOLIDATED MONTHLY REPORT FOR THE MONTH OFtiireeneneee. MArch-2020...ccuueeenieernoneaes
» Closing
i Closing bal
Opening | geceipts lssue osing balance |y atance SRERRES RS BRIX
Balance by A/c Wastage
actual
1- MOLASSES IN
QUIN#ALS
Molasses Tank No.1 7985.30 0.00 0.00 7985.30 7985.30 0.00 433 88.8
Molasses Tank No.2 0.00 20000.00 0.00 20000.00 19937.00 63.00 43.7 90.0
Pit
TOTAL 7985.30 20000.00 0.00 27985.30 27922.30 63.00
2- DENATURANTS
AND OTHER
CHEMICALS
A
fethyle Alcohol 0.0 0.0 0.0 0.0
Crotonaldehyde 948.00 0.00 0 948.00
Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00
C:"}J_spg_s_oda 0.00 0.0 0.0 0.00
Ace_M®ne 0.00 0.0 0.0 0.00
e 55
Denatonium
Sachcharide 21.68 0.0 0.00 21.68
‘Denatoniuim Benzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
ty- oved
Opening Opening Qf:;:r\:‘v;:: Ciosing Closing
balance in | balancein | Production House for Actual Issue | balancein |balancein | Wastage.
Receivers | Ware House ! Ware House | Receivers :
denaturation
{a) £, Aicohol in BL 0.0 0.0 0.0 0.00 0.0] 0.0
Ab Alcoho! in AL 0.0 0.0 0.0 0.00 0.0 0.0
(oI RS In 3L 7995.1 0.0 0.0 0.00 7995.1 0.00
b, RS InAL 7592.1 0.0 0.0 0.00 7592.1 0.00
{c)E.N.A. InBL 0.0 0.00 0.00 0.00 0.0 0.00
E.N.A InAL 0.0 0.00 0.00 0.00 0.0 0.00
ic!) D.A.A.In BL 0.0 0.0 0.00 0.0 0.0 0.6
D.AA. in AL 0.0 0.0 0.00 0.0 0.0f - 00
{e) € 0.5 inBL 27260.3 0.0 0.00 0.00 272603 0.00
) 5.0.5. in AL 24458.1 0.0 0.00 0.00 24458.1 C.00
{f) Malt Sprit in BL. 4991.2 0.00 0.00 0.00 4991.2 0.00
1 Malt Spritin AL 2991.6 0.00 0.00 0.00 2991.6{ c.0C

51

Fer Bajaj Hindusthan .. @
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EFFICIENCY DATA

"March-2020 ©

I

l N2 of worfng days 0 Stzstaaalge 14. Alcohol in the month produced in 8L 0.0
i.tat distillation hours 0 7;3:{: 15. Aicohol in the month produced in AL 0.0
16. Total Alcohol produced in BL from 1st
,.. Main stoppage with regsons 744.00 ar\nual Nov. to this month 0.0
| maintenan 53 o Alcohol produced in AL from 1st
: ate of | oduction in AL/Hours #DIV/0! ce & Nov. to this month 0.0
" Tiolasse: distilled in Qtls. In the month ’ 0.0 cleaning. [18_Alcohol % in wash 0.00
.5 ilolasses distilled from 1st Nov. of the year to this month 0.0 19. Fermentation effciency 0.00
" TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
{: Fermentable sugar in quintals 0.0 21.Overall effciency 0.00
22.Overall recovery in AL/ths.Y of
"olat wash prepared in litres 0 Molasses 0.00
| 23.0verall recovery in Al/gtls. of
10 Estimated Alcohol in AL 0.0 fermentable sugar 0.00
1 Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
" Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.
173 Actual overall recovery (BL) 0.00
MOLASSE STATEMENT
Quantity Titted in
P ~ Name of Sugar Factory the month Quantity received Brix TRS Remarks
it "“__*!SL- Falia 20000.00 20000.00 30 43.70 S
i
g,. -
ola! 20000.00° 20000.00
ISSUE OF ALCOHOL
: Name of the Purchaser BL Duty Released Verification of Passes Remarks
- 1OCI AONLA, BAREILLY 0.00 DAA
3. YIPCL, AONLA, BAREILLY 0.00 DAA
 BPCL, AONLA, BAREILLY 0.00 DAA
4. Nagindas Hiralal Bhayani, Gujarat 0.00 SOS
TOTAL 0.00
- )(
- ¥
'\_.,
{Dinesh Kumar) (Prabhaker Singh)
Asstt. Excise Commisioner Production Head
M/s Bajaj Hindusthan Sugar ltd., M/s Bajaj Hindusthan Sugar ltd.,
Palia Distillery, Palia Palia Distillery, Palia
Jated.. i Distt. Kheri (U.P.} Distt. Kheri {(U.P.)
-
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haiai hin““SIIIan S“gar ltn- Distillery, Palia Kalan {Lakhimpur Kheri}

PD-29
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF............... April-2020......c..ccoveenenies
Openi Closing balance S Storage
OIS Receipts Issue E balance & TRS BRiX
Balance ] by Afc . Wastage _
: g E actual o
1- MOLASSES IN N
QUINTALS
Moiasses Tank No.1 7985.30 12000.00 0.00 19985.30 19936.90 48.40 43.7 90.0
Molasses Tank No.2 19937.00 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0
Pit
TOTAL 27922.30 12000.00 0.00 39922.30 39873.90 48.40
2- DENATURANTS AND
QOTHER CHEMICALS
Methyle Alcohol 0.0 0.0 0.0 0.0
Crotonaldehyde 948.00 0.00 0 948.00
Tertiary Butyle Aicohol 0.00 0.0 0.0 0.00
Caustic Sode 0.00 0.0 0.0 0.00
Aceetone 0.00 0.0 0.0 0.00
Denatonium }
Sachchaiide 21.68 0.0 0.00 21.68
Denatorum Benzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
ty- d
Opening Opening Qf:;;:uc;\:z Closing Closing
balancein| balancein | Production House for Actual Issue balancein | balance in| Wastage
Receivers | Ware House E . Ware House | Receivers
denaturation
(a) Ab. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 O.Q1
Ab. Alcohol In AL 0.0 0.0 0.0 0.00 0.0 0.0
(b} R.S.InBL 7995.1 0.0 0.0 0.00 7995:1 0.00
R S.in Al 7592.1 0.0 0.0 0.00 7592.1 0.00
{c}E.N.A. InBL 0.0 0.00 0.00 0.00 0.0 0.00
E.N.A. InAL 0.0 0.00 0.00 0.00 0.0 0.00
(d) D.A.A. in BL 0.0 0.0 0.00 0.0 0.0 0.0
D.AA. in AL 0.0 0.0 0.00 0.0 0.0 0.0
(ej <.D.S. n BL 27260.3 0.0 . 0.00 0.00 27260.3 0.00
S.D.S.in AL 24458.1 0.0 0.00 0.00 24458.1 ’ 0.00
{f} Malt Spnitin BL 4991.2 0.00 0.00 0.00 4991.2 0.00
Malt Spritin AL 209916 0.00 0.00 0.00 29916 0.00
For Bajaj Hinduathan Sugar Lid.
(UJI)‘ Distillg

53




-EFFICIENCY DATA -

April-2020 °

1. No. of working days 0 Total ol inthe month producedinBL-]. - 00 -
2 Actual distillation hours ale 0 Stoppage [15. Alcoho! inthe month produced in ML= Ty, 0. D e
720 hrs. [16. Total Alcohol produced in BL from 1st i
5 iain stoppage with reasons 720.00 dueto |Nov. to this month 00 |
annual 117 Totat Aicohol produced in AL from st (“—

< ‘ate of producticn in AL/Hours #DIV/0! | maintenan |Nov. to this month 0.0

5 Molasses distilled in Qtls. In the month 0.0 ce & 18. Alcohol % in wash 0.00

6 Molasses distilled from 1st Nov. of the year to this month 0.0 cleaning. |19 Fermentation effciency 0.00

7 TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00

8 -ermentable sugar in quintals 0.0 21.Qverall effciency 0.00

" 2Z-Overanr TEecovery  nr . Aoqus. . Of

g Tolal wash prepared in litres 0 Molasses 0.00

23.0verall recovery in Al/qgtls. of

10 Estimated Alcohol in AL 0.0 fermentable sugar . 0.00

11. Maximum possible recovery 0.00 24 .Steam consumed in Kg/Litres - 0.00

12. Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.

13. Aglual overall recovery (BL) 0.00

MOLASSE STATEMENT
Quantity lifted in

L Name of Sugar Factory the month Quantity received Brix TRS Remarks

|+ BHSL- Palia 12000.00 12000.00 90 43.70

l(:'a\ 12000.00 12000.00

"~ ISSUE OF ALCOHOL

Name of the Purchaser BL Duty Released Verification of Passes Remarks

1. 10CL AONLA, BAREILLY 0.00 DAA

3. HPCL, AONLA, BAREILLY 0.00 DAA

3. BPCL, AONLA, BAREILLY 0.00 DAA

<. Nagindas Hiralal Bhayani, Gujarat 0.00 SDS

B TOTAL 0.00

Dated.......

) o

{Dinesh Kumar)

Asstt. Excise Commisioner
M/s Bajaj Hindusthan Sugar Itd.,
Palia Distillery, Palia
Distt. Kheri (U.P.)

(Prabhaker Singh)
Production Head
M/s Bajaj Hindusthan Sugar Itd.,
Palia Distillery, Palia
Distt. Kheri (U.P.)

o4



§
il haiai |Iilll|lISl||aII SII!IaI' “ll.ménnm,raua Kalan (Lakhimpur Kher)

PD-29
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF...ccoerenecMay -2020.....ccween.
e .
: , Closing
. Receipts Issue Cineiing e on balance o8 TRS BRIX
Balance by A/c Wastage
actual
1- MOLASSES [N
QUINTALS
Molasses Tank No.1 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 30.0
Molasses Tank No.2 19937.00 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0
Pit
TOTAL 39873.90 0.00 0.00 39873.90 39873.90 0.00
2- DENATURANTS AND
OTHER CHEMICALS
Methyle Alcohol 0.0 0.0 0.0 0.0
Crotonaldehyde 948.00 0.00 0 948.00
Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00
Caustic Sode 0.00 0.0 0.0 0.00
Aceerone 0.00 0.0 0.0 0.00
Deratonium
Sachcharide 21.68 0.0 0.00 21.68
L!j‘*_'.'l:l(,nibm Benzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
Opening Opening C)}try(;rr:rcvc;vrzd Closing Closing
balance in | balancein | Production Bl Actualissue | balancein |balancein| Wastage
Receivers | Ware House ] Ware House | Receivers
denaturation
(a) Ap. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 0.0
Ah. Alcohol In AL 0.0 0.0 0.0 0.C0 0.0 0.0
RS tn BL 7995.1 0.0 0.0 0.00 7995.1 0.00
R.5. In AL 7592.1 0.0 0.0 0.00 7592.1 0.00
() E.NCA N BL 0.0 0.00 0.00 0.00 0.0 0.00
E.N.A InAL 0.0 0.00 0.00 0.00 0.0 0.00
{d) D.ALA.in BL 0.0 0.0 0.00 0.0 0.0 0.0
___[;ﬁ.A in AL 0.0 0.0 0.00 0.0 0.0 0.0
{2)S.D.S. in BL 27260.3 0.0 0.00 0.00 27260.3 0.00
S.D.S.in Al 24458.1 0.0 0.00} . 0.00 24458.1 0.00
(F) Malt Sprit in BL 4991.2 0.00 0.00 0.00 4991.2 0.Co
E Malt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.00

Fer Bajaj Hindusthan Sugar L.
fUnit Disi




1 — EFFCIENGYDR

(Dinesh Kumar)

Asstt. Excise Commisioner
M/s Bajaj Hindusthan Sugar Itd.,
Palia Distillery, Paiia
Distt. Kheri (U.P.)

56

(Prabhaker Singh)
Production Head

.77 No_of warking days 0 Total  |14. Alcohol in the month produced in BL 0.0
-l distillation hours 0 Stoppage |15. Alcohol in the month produced in AL 0.0
744 hrs. |16 Total Alcohol produced in BL from (
ait siwppage with reasons 744.00 dueto |Nov. to this month 0.0
) annual ]17. Total Alcohol produced in AL from 1st
“ate of production in AL/Hours #DIV/0! | maintenan {Nov. to this month 0.0,
wiclasses distilled in Qtis. In the month i 0.0 ce & 18. Alcohol % in wash .0.00
i violasses distilled from 1st Nov. of the year to this month 0.0 cleaning. 19. Fermentation effc?ency ‘ 0.00
iT TOTAL SUGARIN QUINTALS 0.0 20. Distillation effciency 0.00
-armentable sugar in quintals 0.0 21.0Overall effciency 0.00
Total wash prepared in litres 0 Molasses N 0.00
) 23.Overall recovery in Al/gtls. of
: Lsum ied Alcohot in AL 0:0p g fermentable sugar 0.00
40 Maxir, um possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
117 Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.
124 Actual overall recovery (BL) 0.00
MOLASSE STATEMENT
Quantity Tifted in
__ Name of Sugar Factory the month Quantity received Brix TRS Remark
AHSL- aiig 0.00 . 0.00 0 0.00 N
— St
; iTotal 0.00 0.00
ISSUE OF ALCOHOL
B Name of the Purchaser BL Duty Released Verification of Passes Remarks
01 4 NLA, BAREILLY 0.00 DAA
¢+ 1IPCL, AONLA, BAREILLY 0.00 DAA
{7 BPCL, AGNLA, BAREILLY 0.00 DAA
\zma_gindas Hiralal Bhayani, Gujarat 0.00 sSDS
) TOTAL 0.00
[
g

M/s Bajaj Hindusthan Sugar Itd.,
Palia Distillery, Palia '

Distt. Kheri (U.P.)



haiai ninﬂ“SIna“ sugar “ll. Distillery, Palia Kalan llai(h.lmnur'l(h'e‘rll'm

PD-29
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF............... June -2020....nveieneeiinen
] ' . v Closing
URSRE Receipts Issue Closing balance balance it TRS - BRIX
Balance by A/c Wastage
actual
1- MOLASSES IN
QUINTALS
Molasses Tank No.1 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0
Molasses Tank No.2 19937.00 . 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0
Pit
TOTAL 39873.90 0.00 0.00 39873.90 39873.90 0.00
2- DENATURANTS AND
OTHER CHEMICALS
Methyle Alcohol 0.0 0.0 0.0 0.0
Crotonaidehyde 948.00 0.00 0 948.00
Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00
Comstic Scda 0.00 0.0 0.0 0.00
Aceetone 0.00 0.0 0.0 0.00
Denatonium
Sachcharide 21.68 0.0 0.00 21.68
Dernatcnium Benzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
ty-removed
.Opening Opening L r Closing Closing
; ) " from Ware . )
balancein| balancein | Production p——- Actual Issue balance in | balance in| Wastage
Receivers | Ware House . Ware House | Receivers
denaturation
(3) Ab. Alcohol In BL 0.0 0.0 0.0 0.00 0.0 0.0
Ab Alcohol in AL 0.0 0.0 0.0 0.00 0.0 0.0
(b} R.S. In BL 7995.1 0.0 0.0 0.00 7995.1 0.00
RS inAL 7592.1 0.0 0.0 0.00 7592.1 0.00
{c)E N.A inBL 0.0 0.00 0.00 0.00 0.0 0.00
E.N.A.In AL 0.0 0.00 0.00 0.00 0.0 0.00
(d) D.AA.in BL 0.0 0.0 0.00 0.0 0.0 0.0
D.AA. i AL 0.0 0.0 0.00 0.0 0.0 0.¢
(e} S.D.S.inBL 27260.3 0.0 0.00 0.00 272603 c.oe
S.D.S.in AL 24458.1 0.0 0.00 0.00 24458.1 0.00
(f) Malt Sprit in BL 4991.2 0.00 0.00 0.00 4991.2 0.00
Malt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.00
For By

Y

fun




0

1. No. of working days Total  |14. Alcohol in the month produced in BL 0.0
<. Actual distillation hours 0 Stoppage |15. Alcohol in the month produced in AL 0.0
720 hrs. |16. Total Alcohol produced in BL from
~. Main stoppage with reasons 720.00 dueto |{Nov. to this month 0.0
annual [17. Total Alcoho! produced in AL from 1st
4. Rate of production in AL/Hours #DIV/0! maintenan |Nov. to this month 0.0
5 Molasses distilled in Qtls. In the month 0.0 ce & 18. Alcohol % in wash 0.00
5 Molasses distilled from 1st Nov. of the year to this month 0.0 cleaning. 19. Fermentation effciency 0.00
7. TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
L Ferrientable sugar in quintals 0.0 21.Overall effciency 0.00
9. Tota wash prepared in litres 0 Molasses - 0.00
23.0verall recovery in Al/qtls. of
10. Estimated Alcohol in AL 0.0 fermentable sugar 0.00
11 Maximum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
12. Actual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. MN.A
13. Actual overall recovery (BL) 0.00
MOLASSE STATEMENT
Quantity lifted in
Name of Sugar Factory the month Quantity received Brix TRS Remark
1. BHSL- Palia 0.00 0.00 0 0.00 ‘
“"..S
Total 0.00 0.00
ISSUE OF ALCOHOL
Name of the Purchaser BL Duty Released Verification of Passes Remarks
i 1OCL AONLA, BAREILLY 0.00 ' '
3. +PCL, AONLA, BAREILLY 0.00
3 3PCL. AOMLA, BAREILLY 0.00
4 WNagindas itiralal Bhayani, Gujarat 0.00
TOTAL 0.00
& 0
/ -

(Dinesh Kumar)

Asstt. Excise Commisioner
M/s Bajaj Hindusthan Sugar Itd.
Palia Distillery, Palia
Distt. Kheri (U.P.)

’
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(Prabhaker Singh) =g
Production Head
M/s Bajaj Hindusthan Sugar Itd.,
Palia Distiflery, Palia
Distt. Kheri (U.P.)



(1
: Ilaiili llillllllSlllall Sllgal' “l‘.nisﬂnew. palia Katan (Lakhimpur Kneri

PD-29
o .
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF s coisrgresins July 22020 ciineeneenenns
e -
Closing
i Closing bal
SIS Receipts e Lt balance SRS TRS BRIX
Balance by A/t . Wastage
R actual
1- MOLASSES InN
QUINTALS :
Molasses Lank No.1 | 19936.90 | 000 000 | 19936.90 19936.90 0.00 437 | 900 |
Wiolasses 1k No.2 1993700 |  ©0.00 0.00 19937.00 19937.00 0.00 ~437 | 900
l'ul e _\_
TOTAL 39873.90 000 | o000 | 3987390 3987390 |  0.00
2- DENATURANTS AND
Q'lﬁ_l’R_(:,_l—EMlCALS .
Methyle Alcohol 0.0\ 0.0 0.0\ \ i ~
- (Llotun.lldchyde 0.00\ 0 948.001 \ \
T l_.l.ll_y‘\}lll!‘('_' _ﬁ_\l{:Ol\Ol 0.0\ 0.0 0.00l \ \
gansli ot : 0-0\ 0.0 o.oo\ \ \
Arectone . L 0.0\ 0.0 0.00\ \ L
Lrenatonith \ )
St 0.0 0.00 21.68 _ L
Lo estonain tencoate 0.00 0.0 0.00 0.00\ ‘ ‘ i
3- PRODUCTION DATA
r"‘f T
ty-removed
Opening Opening eryo:n W?re Closing Closing
balance in | balance in | Production s P Actual issue palance in | balancein Wastage
Receivers | Ware House : Ware House | Receivers
denaturation
L) Ab_Alcohot In BL o.o\ o.o\ 0.0 o.oo\ o.o\ \ 0.0
ApAloholin AL 0.0\ o.o\ 0.0 o.oo‘ o.o\ \ 0.0
RS0 7995.1\ o.o\ o.o\ o.oo\ 7995.1\ \ 0.00
BS AL 7592.1 0.0 0‘0\ 0.00\ 7592.1\ \ 0.00
T I 0.0 0.00 0.00
LN AAL 0.0 0.00 o.ool
() DAA WL \ 0.0 0.0 o.oo\
| DAAmAL o.o\ o.o\ 0.0
() S0 i BL 27260.31 o.o\ 0.
605 Al \ 24458.1 0.0 0.

{ M.\ll_Spnl n Bl 4991.2 0.00 0.

Malt Spritin AL 2991.6 0.00 0.




»n
~ EFFICIENCY DATA July-2020
U Mo i sorkang days =00 [ Total {14, Alcohol in the month produced in BL . 0.0
At .1v.|£4nnahon hots 0 Stoppage [15. Alcoho! in the month produced in AL 0.0
744 hrs. |16. Total Alcoho! producéd in BL from 1s!
Wi e page with reasons 744.00 due to |Nov. to this month 0.0
h o i annual |17. Total Alcohol produced in AL from 1st
1 Rale ol production in AlL/Hours #DIV/0: maintenan |Nov. to this month 0.0
Mali.ses dastilled in Qtls In the month 0.0 ce & ‘8. Alcohol % in wash 0.00
wl-,.!::: — Jistilled from 1st Nov. of the year to this month 0.0 cleaning. 14, Fermentation effciency 0.00
FOEAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
h i‘:-—m-ejn-lgl)le sugar in quintals 0.0 21.0verall effciency 000
woralal wash prepared in litres 0 Molasses 0.00
- 23.0Qverall recovery in Al/gtls. of
fo b =lunated Alcohol in AL 0.0 fermentable sugar 0.CC
CE Mo possible recovery 0.00 24.Steam consumed in Kgi/Litres 0.C0
i '\('u—..:u'flj-wmemeuion-l»!ouse recovery in AL 0.00 25.Coal consumed in M.T. N.A.
i Actial overall recovery (BL) 0.00
MOLASSE STATEMENT
Quantity lifted in
Name of Sugar Factory the month Quantity received Brix TRS Remarks
P atia 0.00 0.00 0 0.00
i S’
Total 0.00 0.00
;. ISSUE OF ALCOHOL
' " Name of the Purchaser BL Duty Released Verification of Passes Remarks
{1100 AONLA, BARCILLY 0.00
NI AONLA, BAREILLY 0.00
1 AONIA, BARLILLY 0.00
R P e thralal Bhayani, Gujarat 0.00
._ . TOTAL 0.00
=g
4
{Dinesh Kumar) (Prabhaker Singh) {'_J-
Asstt. Excise Commisioner Production Head
M/s Bajaj Hindusthan Sugar itd., * M/s Bajaj Hindusthan Sugar Itd.,
Palia Distillery, Palia Palia Distillery, Palia
i Distt. Kheri (U.P.) Distt. Kheri {U.P.)
AL
. ol i
e “,:l Wl
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{

najal hlnlluslllan Sugar It

ot TR SR

R TR

« Distillery, Palia Kaian (Lakhimpur Kheri)

PD-29
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF....ceeii August 22020 ceiiiernnnenneens
0 i Closing balance " dsing Storage
l_ in
Pening | Receipts Issue £ balance " TRS BRIX
Balance by Afc Wastage
actual
1- MOLASSES IN s
QUINTALS
Molasses Tank No.1 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0
Molasses Tank No.2 19937.00 0.00 0.00- 19937.00 19937.00 0.00 43.7 90.0
Pt )
TOTAL 39873.90 0.00 0.00 39873.90 39873.90 0.00
2- DENATURANTS AND
OTHER CHEMICALS
Mathyle Alcohol 0.0 0.0 0.0 0.0
Crotonaldehyde 948.00 0.00 ¢] 948.00
Tertiary Butyie Alcohol 000 0.0 0.0 0.00
Caustic Suda 0.00 0.0 0.0 0.00
weetand 0.00 0.0 0.0 0.00 .
engtaiium
sacherands: 21.68 0.0 0.00 21.68
tdenaivrun Benzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
ty- d
Opening Opening O}:/o:nvwvc;: Closing Closing
balance in | balance in | Production ——" Actual Issue | balancein |balancein| Wastage
Receivers | Ware House ' i Ware House | Receivers
denaturation
o) ab awohot in BL 0.0 0.0 0.0 0.00 0.0 0.0
Ab. Alcohol In AL 0.0 0.0 0.0 0.00 0.0 0.0
LiP 5 Bl 7995.1 0.0 0.0 0.00 7995.1 0.00
k_!{ S. tin Al 7592.1 0.0 0.0 0.00 7592.1 ¢.00
(e NOA In B 0.0 0.00 0.00 0.00f ° 0.0 0.00
_ENAINAL 0.0 0.00 0.00 0.00 0.0 0.00{
{(d} D.AA. in BL 0.0 0.0 *0.00 0.0 0.0 0.0
o AA e AL 0.0 0.0 0.00 0.0 0.0 .0
{ers.n3 st 27260.3 0.0 0.00 0.00 27260.3 0.00
5.0.5 in Al 24458.1 0.0 0.00 0.00 24458.1 z 0.00
(£) Mait Sprit in Bl 4991.2 0.00 0.00 0.00 4991.2 0.00
Mall Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.00
For s anduathm Sugar L.
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L s EFFICIENCY DATA Augiid b -Ron
[ Mo of wrking days 0 Total [14. Alcohol in the fonth produced in BL | _ *
f Actuat d-lillation howrs 0 Stoppage {15. Alcohol in the month produced in AL
] . 744 hrs. |16. Total Alcoho! produced in BL from 1st
il loppage with reasons 744.00 due to Nov. to this month 0.
i annual |17. Total Alcohol produced in AL from 1st '
4 Rate of production in AL/Hours #DHV/0! iaifiteRan Nov. to this month ° c 0.0
3 Molzsses distilled in Qtls. In the month 0.0 ce & 18. Alcohol % in wash 0.00
3ses distilled from 1st Nov. of the year to this month 0.0 cleaning. 19. Fermentation effciency 0.00
STAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
i T armentable sugar in quintals 0.0 21.Overall effciency 0.00
ZZOVETan  TECOVETY T —ALIqUS. 07
o Total wash prepared in litres 0 Molasses 0.00
_ 23.0verall recovery in Al/gtls. of
10 Estimated Alcohol in AL 0.0 fermentable sugar 0.00
P Maxenum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
%] Actual Termentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.
©Aelal - verall iecovery (BL) 0.00
MOLASSE STATEMENT
T - Quantity lifted in
Name of Sugar Factory the month Quantity received Brix TRS Remarks
1 BHSL- Pala 0.00 0.00 0 0.00
g — —
: S o
frotal 0.00 0.00
| ISSUE OF ALCOHOL
, BL Duty Released Verification of Passes Remarks
; 0.00
0.00
o 0.00
P4 Magir dos Hiralal Bhayani, Gujarat 0.00
E ST TOTAL 0.00

{Dinesh Kumar)

Asstt. Excise Commisioner

M/s Bajaj Hindusthan Sugar ltd.,

Palia Distillery, Palia

Distt. Kheri (U.P.
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/
{Prabhaker Singh)
Production Head FRLS:
Bt N
M/s Bajaj Hindusthan Sugar Itd., =~
Palia Distillery, Palia
Distt. Kheri (U.P.)



hajaj hindusthan Sugar

PD-29
CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF............... September -2020......cccccvvenrinnnne
] : Closing :
o Receipts Issue S bell e balance Storage TRS BRIX
Balance | - by A/c Wastage
: ! actual .
1- MOLASSES IN
QUINTALS
ferolasses Tank No.1 19936.90 0.00 0.00 19936.90 19936.90 0.00 43.7 90.0
iolasses Tank No.2 19937.00 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0
Pl
TOTAL 39873.90 0.00 0.00 39873.80 39873.90 0.00
2- DENATURANTS AND
OTHER CHEMICALS
_6{1{,:111_:/]:/}_1_(_0!\()! 0.0 0.0 0.0 0.0
Citanaldehyde 948.00 0.00 0 948.00
oty Butyle Alcohol 0.00 0.0 0.0 0.00
e S 0.00 0.0 0.0 0.00
Ry 0.00 0.0 0.0 '0.00
Peeatainuin
> nl\_glznldr 21.68 0.0 0.00 21.68 1
v e Banzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
ty- d
Opening Opening Qf;:r\:/?i Closing Closing
balance in | balancein | -Production - Actual Issue | balancein |balancein| Wastage
Receivers | Ware House ) Ware House | Receivers
denaturation
5 A canotin BL 0.0 0.0] 0.0 0.09 0.0 00
o AlLoholin AL 0.0 0.0 0.0] 0.00 0.0 0.0
foi b 3 b Bl 7995.1 0.0 0.0 0.00 7995.1 0.00
r;.f-."__“.‘\ll - 7592.1 0.0 0.0 0.00 7592.1 0.50
pek b S in it 0.0 0.00 '0.00 0.00 0.0 0.0G
N sin AL C.0 0.00 0.00 0.00 0.0 0.00
fdj D.A A in L 0.0 0.0 0.00 0.0 0.0 0.0
DAL AL 0.0 0.0 0.00 0.0 0.0 0.0
[ Bt 27260.3 0.0 0.00 0.00 27260.3 0.00]
_SDS wmA 24458.1 0.0 0.00 0.0C 24458.1 ¢.00
{f) Mait Sprit i BL 4991.2 0.00 0.00 0.00 4991.2 8.00
Malt Spotin Al 2991.6 0.00 0.00 G.00 2991.6 0.00
%/ For Bajgj Hindusthan §
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v

~_EFFICIENCY DATA

* September-2020

Howerkng days 0 Total 14. Alcokol in the month produced in BL 0.0
"o anstifation hours 0 Stoppage (15. Alcohol in the month produced in AL 0.0
720 hrs. |16. Total Alcohol produced in BL from 1st (
flan loppage with reasons 720.00 due to [Nov. to this month 0.0
. annual {17. Total Alcoho! produced in AL from 1st
ot il praduction in AL/Hours #DIV/0! maintenan {Nov. to this month 0.0
peiinsses distilled in Qtls In the month 0.0 ce & 18. Alcohol % in wash 0.00
¢ Linses distilied from 1st Nov of the year to this month 0.0 cleaning. 19. Fermentation effciency 0.00
AL §_UGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
fonnice Cable sugar in guintals 0.0 21.0Overall effciency 0.00
22.Qverall recovery in Al/gtls. of
2 iutal wash prepared in litres 0 Molasses 0.00
' . 23.Overall recovery in Al/gtls. of
b stunE ed Alcohot in AL 0.0 fermentable sugar 0.00
tmm possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
L) ‘:.rr-*,entation-Hous-? recovery in AL 0.90 25.Coal consumed in M.T N.A.
AT s rall recovery (Bl 0.00
MOLASSE STATEMENT
- Quantity lifted in
; Name of Sugar Factory the month Quantity received Brix TRS Remarks
PouHEL Daha 0.00 0.00 0 0.00
; o -
- - 0.00 0.00
ISSUE OF ALCOHOL
- Name of the Purchaser BL Duty Released Verification of Passes Remarks
W AU LA, BAREILY 0.00
fa o1, AOMLA, BAREILLY 0.00
i 1Oy ADMNLA, BAREHLLY 0.00
i { *Lindal Hiralal Bhayani, Gujarat 0.00
i TOTAL 0.00
N /
<
(Dinesh Kumar) {Prabhaker Singh) =
Asstt. Excise Commisioner Production Head L9 4
M/s Bajaj Hindusthan Sugar itd., S

Palia Distillery, Palia
Distt. Kheri{U.P.)
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M/s Bajaj Hindusthan Sugar Itd.,
Palia Distillery, Palia
Distt. Kheri (U.P.)



CONSOLIDATED MONTHLY REPORT FOR THE MONTH OFx............. October -2020 3

65

Openi Closing balance SIS Storage
PATe. Receipts Issue & balance g TRS BRIX
Balance by A/c- Wastage
actual
1- MOLASSES IN
QUINTALS
Molasses Tank No.1 19936.90 0.00 4920.00 15016.90 14960.50 56.40 43.7 90.0
Molasses Tank No.2 19937.00 0.00 0.00 19937.00 19937.00 0.00 43.7 90.0
Pit
TOTAL 39873.90 0.00 4920.00 34953.90 34897.50 56.40
2- DENATURANTS AND
OTHER CHEMICALS
Methyle Alcohol 0.0 0.0 0.0 0.0
Crotenaldehyde 948.00 0.00 0 948.00 ‘
Tertiary Butyle Alcohol 0.00 0.0 0.0 0.00
‘:.IUSZ 5:\:\_,_ o 0.00 0.0 0.0 ‘0.00
Aceetone 0.00 0.0 0.0 0.00
Denatonium
Sachcharide 21.68 0.0 0.00 21.68
Denstonium Benzoate 0.00 0.0 0.00 0.00
3- PRODUCTION DATA
ty- d
Opening Opening S FIT Closing Closing
: ; y from Ware : .
balancein | balancein | Production Actual Issue balancein |balance in| Wastage
i House for 3
Receivers | Ware House : Ware House | Receivers
denaturation
{4} Ab, Alcoho! In BL 0.0 0.0 0.0 0.00 0.0 0.0
At Alcohal in AL 0.0 0.0 0.0 0.00 0.0 0.0
{h) R. S InBL 7995.1 0.0 0.0 0.00 7995.1 0.00
RS mAL 7592.1 0.0 0.0 0.00 7592.1 0.00
(c) L. NCAIN BL 0.0 0.00 0.00 0.00 0.0 0.00
E.NLCA fn AL 0.0 0.00 0.00 0.00 0.0 0.00
[3) D.AA. in BL 0.0 0.0 0.00 0.0 0.0 0.0}
DAA in AL 0.0 0.0 0.00 0.0 0.0 O8]
(e) S.0.5. in B 27260.3 0.0 0.00 0.00 27260.3 0.00
S.D.S.in AL 24458.1 0.0 0.00 0.00 24458.1 0.00
{t) Malt Spritin 8L 4991.2 0.00 0.00 0.00 4991.2 0.00
Malt Sprit in AL 2991.6 0.00 0.00 0.00 29916 0.00J
r
For Bajaj-Hindusthan Sugar Liy.
(Uni




]
: _No of working days 14. Aicohol in the month produced in’ BL 0.0
ii A.ctual distiliation hours 0 - Stoppage, |15. Alcohol in the-month produced in AL . 0.0
; = i 744 hrs. |16. Total Alcohol produced in BL from 1st i
10 siepage with reasons 744.00 dueto |Nov. to this month 0.0
: i y annual |17. Total Alcoho! produced in AL from 1st
; i<ate of production in AL/Hours #DIv/0! maintenan LNov. to this month 0.0
16 niolasses distilled in QUs. In the month 0.0 ce & 18. Alcohol % in wash 0.00
. wluiasses distilled from 1st Nov. of the year to this month C.0 cleaning. 19. Fermentation effciency 0.00
7 TOTAL SUGAR IN QUINTALS 0.0 20. Distillation effciency 0.00
Bl Ferment: Hle sugar in quintals 0.0 21.0verall effciency 0.00
i 22.0verall recovery in Al/qgtls. = of]
: | otat wash prepared in litres 0 Molasses 0.00
o ’ 23.0verali recgvery in Al/gtis. of
1 Esumated Alcohol in AL 0.0 fermentable sugar 0.00
Py r lsximnum possible recovery 0.00 24.Steam consumed in Kg/Litres 0.00
" nctual Fermentation-House recovery in AL 0.00 25.Coal consumed in M.T. N.A.
i'5. Actual - ~werall recovery (BL) 0.00
MOLASSE STATEMENT
= Quantity lifted in
Name of Sugar Factory the month Quantity received Brix TRS Remarks
i ' BHSL- Palia 0.00 0.00 0 0.00
A s
B S’
| Total G.00 0.00 4
i ISSUE OF ALCOHOL
' Name of the Purchaser BL Duty Released Verification of Passes Remarks
‘. ACKLA, BAREILLY 0.00 .
FPCL, ADNLA, BAREI L 0.00
S AUNIA, eARf.L. 0.00
tagande riralal Bhayvani Gujarat 0.00
o TOTAL 0.00
9 % _
. 3 N
{Dinesh Kumar) (Prabhaker Singh)

Asstt. Excise Commisicner
M/s Bajaj Hindusthan Sugar itd.,
Palia Distillery, Palia
Distt. Kheri (U.P.)
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Production Head E»o
M/s Bajej Hindusthan Sugar Itd.,
Paha Distillery, Palia

Distt. Kheri {U.p)
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PD-29
P CONSOLIDATED MONTHLY REPORT FOR THE MONTH OF,.............. November -2020......... R 5
. P ' - Closing
C
Opening Recelpts losing balance fnliiice Storage RS BRIX
Balance by A/c Wastage
actual
1- MIOLASSES IN
QUINTALS s
Molasses Tank No.1 14960.50 | 21700.00 33120.00 3540.50 3473.00 67.50 43.5 90.0
Molasses Tank No.2 19937.00 | 14800.00 27460.00 7277.00 7240.20 36.80 435 90.0
Pit
TOTAL 34897.50 | 36500.00 60580.00 10817.50 10713.20 104.30
2 DENATURANTS
A 1D OTHER
CHEMICALS
Methyle Alcohol 0.0 0.0 0.0 0.0
Crotonaldehyde 0.00 3980.00 2747 1233.00
Tertiary Butyie Alcohol 0.00 0.0 c.0 0.00
| Ca astic Soda 0.00 0.0 0.0 0.00
Aceetone 0.00 0.0 0.0 0.00
Denatoniurmi
¢ icheharide 0.00 48.5 0.00 49.50
Denatoniwim Benzoate 0.00 99.0 47.48 51.52
3- PRODUCTION DATA
- d
Opening Opening Sy Closing Closing
y - n from Ware Y g
balance in | balancein | Production T Actual tssue | balancein | balance in| Wastage
Receivers | Ware House ) . Ware'House | Receivers
denaturation
{a) Ab. Alcohol In BL 0.0] 1197799.8 1185418.9 0.00 5306.3 3074.6
Ab. Alcohal In AL 0.0{ 1195404.3 1183048.3 0.00 9287.7 3068.3
J)R.S.In BL 7995.1 0.0| 0.0 0.00 7995.1 0.00
R.S.In AL 7592.1 0.0 0.0 0.00 7592.1 0.0
{c)E.N.A.InBL 0.0 0.00 0.00 0.00 0.0 0.00
E.N.A. In AL 0.0 0.00 0.00 0.00 0.0 0.00
{d) D.A.A.in BL 0.0| 1188165.9 0.00 1187000.0 0.0} 1165:9
D.AA.in AL 0.0{ 1184601.4 0.00 1183435.0 0.0 1162.4
(e)$.D.S.in BL 27260.3 0.0 0.00 0.00 27260.3 0.00}
S.D.S.inAL 24458.1 0.0 0.00 0.00 24458.1 0.00
i f) Malt Sprit in BL 4991.2 0.00 0.00 0.00 4991.2 0.00
Malt Sprit in AL 2991.6 0.00 0.00 0.00 2991.6 0.00
Fer Beja Hindusthan Sugar Lic.
(Unit Disti .

@)



be iz, of working days e .
© sciwa! dislilation hours e "] 207.25 hrs. (30.50{ 1. 1195404.3
¥ hrs. due to power 116. Total Alcoho! produced in BL from 1st ' i
L sloppage withh reasons 207.25 1. failure & 12.00 [Nov. to this month : 119779S.8
d hrs. due to CIP of |16. Total Alcohol produced in BL from 1st B
: ﬂe_iproduction in AL/Hours 23314 MEE Plant & 110.5 Nov. to this month 1195404.2
i.iolasses distilied in Qtls. In the month ) ) 58900.0 “hrs. Plant cleaning 18. Alcoho! % in wash 9.96
. lolasse- distilled from 1st Nov. of the year to this month 58900.0 and 4.25 hrs. for |19 Fermentation effciency - 86.28
7. UDTAL SUGAR IN QUINTALS 25368.2 Leakage 20. Distillation effciency 97.76
{3, Fermentable sugar in quintals 222289 maintenance of |21.Overall effciency 83.50
\ . discharge line of 22 Overall recovery in Al/gtls. of
= wash prepared in litres 12400698 . Molasses ) 20.30
: - calendria & 70 hrs. T -
: g 23.0verall recovery in Al/gtls. of
‘1o Estimated Aicohol in AL 1235109.5 in anpual fermentabie sugar 53.78
153 AMaximum possible recovery 24.30 maintenance.) >4 Steam consumed in Kg/Litres 1.86
aciual Feimzntalion-House recovery in AL 20.97 25.Coal consumed in M.T. N.A.
wtual ovarait recovery (BL) 20.34 T
MOLASSE STATEMENT
“ ¥ Quantity lifted in ==
Name of Sugar Factory the month Quanatity received Brix TRS Ren.reks
;. BHSL- Palia 36500.00 36500.00 89.5 43.07
utal 36500.00 36500.00 &
ISSUE OF ALCOHOL
i Name of the Purchaser BL Duty Reieased Verification of Passes Remarks
{1 .JCL AONLA, BAREILLY 100000:00 , ! DAA
) R 'v’a'L. VONLA, BAREILLY 239000.00 DAA
I 5pCL ACLA, BAREILLY 226000.00 DAA
:;i =PCL, BATALPUR, DECRIA ; 296000.00 DAA -
L BPCL, MUC L{ALSr«RAl CHANDAUU 79000.00 DAA
HPCL, REATINDA, PUMNIAB . 79000.00 , i DAA
 # BPCL, BHATINDA, PINIAB i 29000.00 ‘ Bes
1L )CL, BHATINDA, PUNIAB 65000.00 DAA
+ 11PCL, f AHADURGARH, HARYANA 74000.00 DAA -
TOTAL 1187000.00
p- )é/ /
/ \ M%;F'.
{Diaash Kumar) {Prabhaker Singh) .
Asstt. Exsive Commisioner Production Head
M/s Bajaj hmdugthan Sugar Itd., M/s 8ajaj Hindusthan Sugar Itd.,
Palia Distillery, Palia t Palia Distillery, Palia
(s [ Distt.-/{heri (U.P.) ' Distt. Kheri (U.P.)
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Name & Address of the Factory
GST Registration No.
Clarification Process Used

Range
Circle

FORMRT8(C)/S A
(Fog Central Sugar Factories)

Final Manufacturing Report for the Season 2019- 2020

(Central Excise Rule 83)

Gola Gokarannath
Sitapur

Bajaj Hindusthan Sugar Limited , Palia Kalan , (Kheri)
09AAACB435141ZQ
Double Sulphitation

S.No. PARTICULARS This Season Last Season
01. |TIME ACCOUNT
a) Date of Start 13-NOV- 2019 :02:30 PM  |10-NOV- 2018 ,08:00 PM
b) Date of Finish ¢ 25-APRIL-2020 :03:30 AM  |21-APRIL-2019 ;03:30 AM
c) Gross Season (Days) ) 165 163
d) Duration of Season (Days) (G) 171 170
e) Total Hours Actual Crushing 3772.00 3730.10
f) Total Hours Lost 177.00 165.40
- Cane Shortage 2.83 33.92
- Engineering 51.25 52.65
- Process 0.00 0.00
- General Cleaning 35.00 38.33
- Miscellaneous . 87.92 40.50
02. |CANE CRUSHING
a) Own Estate Cane (Qtls.) 2116.85 2207.55
b) Gate Cane (Qtls.) 7706415.98 7159437.18
c) Out Station Cane (a)
- Rail Cane (Qtls.) - =
- Other Than Rail Cane (Qtls.) 7510970.08 7717922.16
- Total Cane Crushed (Qtls.) 16219502.91 14879566.89
03. |JUICE AND ADDED WATER
- Average gross mixed juice percent cane 116.75 116.02
- Correction percent mixed juice 0.40 0.40
- Average net mixed juice percent cane 116.28 115.56
- Total net mixed juice obtained (Qtls.) 17697326.40 17194396.20
- Average added water percent cane 45.29 46.09
04. |SUGARS
- Total White Sugar Bagged (100 Kg.) (Nos.) = .
- Total White Sugar Bagged ( 50 Kg.) (Nos.) 3299340 3208000
- Total White Sugar Bagged ’ (Qtis.) 1649670 1604000
- BISS Sugar ( Brown ) Bagged (Qtls.) *4160 **3600
- Total Quantity of Sugar Bagged (Qtis.) 1653830 1607600
- Sugar in Process if any (Qtls.) - <
- Total Sugar made (Qtls.) 1653830 1607600
- Sugar recovered from previous season's
Process (Qtls.) - :
. Sugar from previous season's remelted
sugar or other source (Qtls.) 3240 3997
- Total nett sugar made . (Qtls.) 1650590 1603603
05. |MOLASSES
- Total molasses sent out (Qtls.) 719540 674280
- Molasses in process if any (Qtls.) - -
- Total molasses produced (Qtls.) 719540 674280
. Molasses recovered from previous season's
Process (Qtls.) - =
. Molasses from previous season's remelted
sugar or other source (Qtls.) 360 458
- Total nett molasses_produced . (Qtis.) 719180 673822
Total Qty Bagged includes * 4160 Qtis of BISS Sugar above 90 Pol for this year
Total Qty Bagged includes** 3600 Qtls of BISS Sugar above 90 Pol for last year
Page:10of 5
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S.No. PARTICULARS

This Season

Last Season

@6. {RECOVERY

- Average recovery of sugar percent cane 10.85 10.78

- Average production of final molasses
percent cane 4.73 4.53

07. |BAGASSE PERCENT CANE (E) 28.54 30.07

- Filter cake percent cane 3.67 4.00

08. |ISTORE_USED
- Coal% Cane i) Trial
ii) Season - 5
- Firewood % Cane i) Trial - -
i) Season - -
- Other fuel%cane(Bagasse purchased) i) Trial - =
i) Season - .

- Lime % Cane - S
(i) Process 0.189 0.182
(i) Spray & ETP 0.000 0.000

- Sulphur % Cane 0.052 0.051

- Lubricant Ltr/100 Qtl. Cane 0.168 0.171

- Grease Kg/100 Qt!. Cane 0.038 0.041

- Caustic Soda Kg/100 Qtl. Cane 0.357 0.401

- Phosphoric Acid Kg/100 Qtl. Cane 0.327 0.328

- Mill Sanitation Chemicals Kg/100 Qtl. Cane 0.070 0.070

. T.Floculant ( Dorr,SCS,MCS&FCS ) Kg/100 Qti. Cane 0.029 0.029

- Antifoam Kg/100 Qtl. Cane 0.007 0.000

- Viscosity Reducer Kg/100 Qtl. Cane 0.022 0.021

. Boiler Water Treatment Chemicals Kg/100 Qti. Cane 0.050 0.045

- Hydrochloric Acid Kg/100 Qti. Cane 0.176 0.225

- Gunny Bags (100 kg ) Nos/100 Qtl.Cane 0.000 0.000

- Gunny Bags (50 kg ) Nos/100 Qtl.Cane 0.000 0.000

- H.D.P.E Bags(50Kkg ) Nos/100 Qtl.Cane 21.790 21.711

09. |ANALYSIS ’
- Cane Sugar % 12.79 12.65
Fibre % 13.58 14.44
- Primary Juice Sugar % 15.61 15.67
Brix % 18.95 18.98
Purity 82.37 82.56
- Mixed Juice Sugar % 10.61 10.54
Brix % 13.14 13.02
Purity 80.73 80.93
- Last Express Juice Sugar % 1.48 1.46
Bfix % 2.03 2.01
Purity 72.81 72.84
- Clarified Juice Sugar % s o)yl 10.61
Brix % 13.27 13.11
Purity 80.72 80.94
- Filtered Juice Sugar % 7.18 7.40
Brix % 9.51 9.92
Purity 75.57 74.59
- Unsulphured Syrup Sugar % 51.28 51.06
Brix % 63.73 63.31
Purity 80.39 80.65
- Sulphured Syrup Sugar % 49.56 49.45
Brix % 61.83 61.44
Purity 80.16 80.48
- Massecuite A Brix % 92.88 93.19
Purity 88.18 87.91
- Massecuite Al Brix % 91.98 92.89
Purity 79.18 80.82
- Massecuite B Brix % 95.47 95.80
Purity 76.51 73.98
- Massecuite C Brix % 101.38 101.25
Purity 51.96 49.84
- Massecuite C1 Brix % 99.73 99.54
Purity 60.67 59.52
Page: 2 0of 5

71




PARTICULARS

S.No This Season Last  Season
A Heavy Brix % 81.67 81.69
Purity 76.38 73.97
’ - Al Heawy Brix % 87.10 83.81
Purity 63.21 64.69
- A Light Brix % 70.31 71.14
Purity 89.48 89.65
- B Heawy Brix % 85.82 87.16
Purity 58.62 54.92
C1 Heavy Brix % 89.61 88.15
Purity 43.83 41.41
C Light Brix % 80.44 78.92
Purity 73.74 72.64
- Suaar L
(i) White Sugar bagged Sugar % 99.90 99.90
Moisture % 0.02 0.02
(iiy Raw Suocar bagaed Suaar % 5 5
Moisture % 5 -
Red. Sugar % * .
Ash % - P
- Final Molasses Sugar % 29.08 28.24
Brix % 91.13 91.18
Purity 31.91 30.97
- Bagasse Sugar % 1.59 1.59
water % 50.20 49.81
Fibre % 47.60 48.01
- Filler Cake Sugar % 1.72 1.7
- Boiler Feed Water Temperature . 101.33 102.00
pH 9.14 9.40
- Clear Juice Temperalure 98.00 98.00
10. [Mill Extraction,Bolling house & Overall Extraction
Mili Extraction 96.44 96.23
- Reduced Mill Extraction 96.77 96.81
- Boiling House Extraction 87.72 88.35
- Reduced Boiling House Extraction 90.92 91.27
- Overall Extraction 84.68 85.10
- Reduced Overall Extraction 87.98 88.36
11. |SUGAR _ BALANCE J
Suqar in Cane 12.79 12.65
- Sugar in Mixed Juice 12,34 12.17
- Sugarin Bagasse 0.45 0.48
- Sugar in Filter Cake 0.06 0.07
- Sugar in Molasses 1.37 1.28
Sugar in Sugars 10.83 10.77
Sugar in Undetermined 0.07 0.06
Total Sugar Losses (Bagasse+F. Cake+ 1.96 1,89
Molasses+Undetermined)
12. |AREA AND YIELD OF CANE IN FACTORY FARM
- Total area of Farm (Hect.} 13.00 13.00
- Area under Cane (Hect.) L 6.888 6.637
- Production of Cane (Qus.) 2858.52 2754.36
- Average yield per hectare (Qtls.) 415.00 415.00
C0.8.8436, Co.695255, Co.6e. 98231, Co.Be. 01235, C0.8.8436, C0.693235, Co.5¢. 98231, Co.Be. 01238,
Average Varielies - Early :
Co.8.88230, UPS128 Co.8.88230, UP5138
Co. 0238, Co.8 96268, Co.6 8272 Co. 0239, Co.118 & Co.[Co. 0238, Co.8 96268, Co.8 8272 Co. 0239, Co.118 & Co.
98014, Cof. 35 98014, Coj. 85 Co/.64
= l Co.8. 8432, Co.8. 767, Co.8. 97261, Co.8. 97264, Co.5.  [Co.5. 8432, Co.5¢. 95422 ,Co.8. 767, Co.8. 97261, Co 6.
=egnerd 8279 97264, Co.6. 8279
U.P. 0097, U.P.39, Co.5. 96275 ,Co.8. 01434, Co.8. U.P. 0097, Co.8¢. 92423, U.P.39, Co.8. 96275 ,Co.6.
07250,Co 5011 01434, Co,6. 07350,Co 5011
Co.8. 8436, Cobe 98231, Co.0e. 01233, Co.8. 88330 ,C0.0.[Co.3, 343G, Cote Y8331, Co.H0, 01239, Co.8. 85230 ,Co.8.
- Plant
96268 , # 96268 ,Co.80 95423,
U.P. 9530, Coj. 85, Co. 0238, Co.8, 95253 ,U.P. 0097 U.P. 9330, Coj. 85, Co. 0238, Co.8¢. 92423, Co.8, 95255
{U.P. 0097
Co.8. 767, Co.8. 97261, Co.8. 97264 ,U.P. 39, Co.8. Co.8. 767, Co.8. 97261, Co.8. 97264 ,U.P. 39, Co.B. 96275,
96275, Co.8e. 01434 Co.8e. 01434
Co.8. 8432, Co.8. 8279, Co.5011, UP 5125, Co.8 8272 Co.8. 8432, Co.8. 8279, Co.5011, UP 5125, Co.8 8272
- Adsali NIL NIL
— Co.8. 8436, Co.Ge. 98231, Co.8. 8432, Co.6. 95258, Co.8¢.|Co.5. 8436, Co.6e. 98231, Co.5. 8432, Co.8. 95258, Co.5e.

01235
Co.8. 767 , Co.8. 96268, Co).85, Co 0238, U.P. 0097
Co.8. 97261, Co.8. 97264, Co.8. 88230, U.P.39, Co.5.

8279, Co.5011
Co.5¢.01434, U.P. 9330, Co.8. 96273, UP 5128, Co.8

8272

01233

Co.8¢. 934232, Co.8. 767 , Co.8. 96268, Co}.83, Co 0238,
U.P. 0097

Co.8. 97261, Co.8. 97264, Co.5. 88230, U.P.39, Co.8.

8279, Co.5011
Co.5¢.01434, U.P. 9330, Co.5. 96275, Co.80.92423, UP

51283, Co.8 8372

We hereby doclare that the figures glven in this return are complete and true to the bast of our knowledge and balief .

mﬁx

Dy.Mgr (LAB & Q.C)

O.P Chauhan
GM (Cane)

oAbt

GM (Ey g

R.S.Kushwaha
GM (Prod.)
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w4
Rakesh Yadav
(Vice President)
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NOTES :

@

Outstation cane is the cane weighed and purchased at a centre other than at the factory
gate.

For Carbonation Factories only.

in case of Three massecuite system Brix & Purity of C-Heavy & D-Light Molasses are not to
be given.

Sugar means 'Direct Pol' . ,

Bagasse % cane = 100 + Added water % cane -Mixed Juice ( Gross) % cane.

Gross season means total number of days from the date of startto the date of close
both days inclusive.

Duration of season - This is calculated by dividing the total hours actual crushing by 22.

Return in this form must be prepared for the entire working season of the factory and must be
submitted so as to reach not jater than thirty days after the date on which working season closes
to the following authorities - .

1) Central Excise Authorities concerned.
2) Directorate of Sugar & Vanaspati.
3) National Sugar Institute , Kanpur.
4) Directorate of Economics & Statistics.

2222223 3 4 22

Page :
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bajaj hindusthan sugar limited, paliakalan (kheri)
Additional Information for the season 2019- 2020

Annexure - |

Addtional Information for the season 2019-2020 submitted alongwith RT8(C)

S.No. PARTICULARS This Year Last Year
01. [Mili Extraction 96.44 96.23
02. |Reduced Mill Extraction
(a) Noel Deer 96.77 96.81
(b) Mittal 96.73 96.73
03. |Boiling House Extraction 87.72 88.35
04. |Reduced Boiling House Extraction
(a) Gundu Rao 80.66 91.02
(b) Noel Deer 90.92 91.27
05. |Overall Extraction 84.68 85.10
06. [Reduced Overall Extraction
(a) Gundu Rao 87.62 88.01
(b) Noel Deer 87.98 88.36
07. |Added Water % Fibre 38837 319.29
08. |Java Ratio 81.96 80.74
09. |Undiluted Juice Lost In Bagasse % Fibre 24.34 23.93
10. |Virtual Purity of Final Molasses 33.98 33.09
11. |Added Water Extraction in MJ % Added Water 78.68 78.75
12. {Clarification efficiency : 99.27 99.47
13. |[EER. Q. V.
(a) MJ/PJ 96.95 96.98
(b) LMJ/PJ 82.24 81.99
14. {Undiluted Juice % Cane 80.65 79.26
15. |Hrs. Lost % Available 4.48 4.25
16. |Molasses Produced Actual /Theoretical 100.59 100.02
17. |Steam % Cane 55.36 61.11
18. |Bagasse saving % cane 1.30 1.12
19. |Crush Rate
(a) Including Stoppages (22 hrs.) 84788 84033
(b) Including Stoppages (24 hrs.) 92496 91672
{c) Excluding Stoppages (22 hrs.) 88767 87759
(d) Excluding Stoppages (24 hrs.) 96837 85737
(e) Cane Crushed per crop day 92239 91286
20. |Capacity Utilisation
(a) Including Stoppages (22 hrs.) 77.08 76.39
(b) Including Stoppages (24 hrs.) 84.09 83.34
(c) Excluding Stoppages (22 hrs.) 80.70 79.78
(d)  Excluding Stoppages ‘ (24 hrs.) 88.03 87.03
(e) Cane Crushed per crop day 83.85 82.99
21. |Sanction / installed Capacity Qtls. 110000 / 110000 110000/ 110000
22. |Massecuite % Cane
(a) A- Massecuite 37.76 35.07
(b) A1- Massecuite 0.08 1.00
() B- Massecuite 13.34 13.51
(d) C- Massecuite 7.36 6.63
(e) C-1 Massecuite 5.83 5.02
TOTAL 64.47 61.23
23. |Grade wise Sugar Production (Qtls.) ISS Grade Quantity % Quantity %
L-31 0 0.00 2130 0.132
L-30 - - - -
M-31 1649670 99.749 1601870 99.644
M-30 - - - -
M-29 - - - -
S-31 0 0.00 0 0.00
S-30 - - -
S-29 - - - -
BISS 4160 0.251 3600 0.224
TOTAL 1653830 100.00 1607600 100.00
oLk (’)
f J
V.G: E)la 0.P Chauhan M.L Chaudhary R.S Kushwaha Rakesh Yadav
Dy.Mgr (LAB & Q.C) G.M (Cane) G.M(Endg.) G.M (Prod.) (Vice President)
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Annexyre-F
M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Effluent Treatment Plant

Bada Gaun
23 Jun 2020

Bada Gaun
Jjun 2020

Figure-1: -Membrane Housing, High Pressure Figure-2: -RO Plant Feed water Tank
Pumps

Bada Gaun
23 Jun 2020

ELENCETT
23 Jun 2020

Figure-3: -MEE Plant Figure-4:- Lagoon-1
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Bada Gaun

Bada Gaun 23 Jun 2020

23 Jun 2020

Figure-5:- Old MEE Plant (non-functional)

Bada Gaun Bada Gaun
23 Jun 2020 23 Jun 2020

Figure-7: -Joint Team Inspecting SW Storage Figure-8 :-Lagoon -2
area
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Boiler

Bada Gaun
23 Jun 2020

Figure-9: -Area under construction Slope fired

Bada Gaun
23 Jun 2020

Figure-10:- Water Logged, Bio-compost
Area

Bada Gaun
23 Jun 2020

Figure-11:-Temporary Shed for Bio-compost

ELENCET
23 Jun 2020

Figure-12 :- PTZ camera display
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Bada Gaun Bada Gaun

3 Jun 2020

23 Jun 202C

Figure-13 :-Drain exiting downstream of unit Figure-14:- Closed bye-pass drain by unit
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Annexure - g

JOINT INPSECTION REPORT OF M/S BAJAJ HINDUSTHAN SUGAR
LIMITED (DISTILLERY DIVISION), PALIA KALAN, LAKHIMPUR
+ KHERI, U.P

IN THE MATTER OF
Shailesh Singh Vs Bajaj Hindustan Sugar Ltd. (Distillery Division) & Ors.
(O.A. No. 1041 of 2018)

Background:

Hon’ble NGT, Principal Bench, New Delhi has passed order on dated 24.02.2020 for inspection
of Bajaj Hindustan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri, Uttar
Pradesh in the matter of Shailesh Singh Vs Bajaj Hindustan Sugar Ltd. (Distillery Division) and
Ors. (Original Application no. 1041 of 2018).The relevant portion of the order is as below:

6. During the hearing, it is stated that the unit has claimed that compliance has now been

done. Let the same be verified and compensation recovered.

7. Let a further inspection be conducted by way of a dry inspection and a report filed
before the next date by e-mail at judicial-ngt@gov.in.

Subsequently, joint inspection of M/s Bajaj Hindustan Sugar Ltd., (Distillery Division), Palia
Kalan, Lakhimpur Kheri, Uttar Pradesh was carried out by a joint team comprising officials of
CPCB, Regional Directorate (North), Lucknow and UPPCB, Regional Office, Lucknow on
23.06.2020. During the inspection, it was noted that the unit was not in operation since
29.06.2019 due to rainy season and subsequently in compliance of CPCB direction dt.
01.07.2019. The salient details, observations and recommendations based on the inspection are

as below:

A: General Information

L. Name of the unit and Address Bajaj Hindustan Sugar Ltd., (Distillery Division),
Palia Kalan, Lakhimpur Kheri, Uttar Pradesh-
262902

- Name of the Proprietor/ Contact | Mr. C.K. Dubey (General Manager)

pc‘:;ff:ct‘]\% o Mob.No. 9919001419

Bajaj Hindustan Sugar Ltd., (Distillery Division) Page 1 of 10

79



5 Year of Commissioning. 2004
4. Sector Distillery
Sh Production capacity
* Products Rectified Spirit (RS), Extra Neutral Alcohol
(ENA) & Absolute Alcohol (AA)
¢ Installed Prod. Cap. 60 KL/day,20 KL/day,60 KL/day respectively
® Present Production NIL
6. Raw  materials &  their Molasses- 2570 Qts./Day(on full production)
requirement
B (I): Water Pollution and its Control
1. Water Supply Source Bore wells (01 no.)
Water Consumption (KLD) (Avg. for May 2020)
a. Industrial 347
b. Domestic 10
) Waste Water Generation (KLD)
a. Industrial
o Spent wash Currently-Nil; 476 KLD(Avg. ) on full production
) capacity
o Other effluent (Ave. for May 2005
¢ Spent Leese-63 KLD,
* Vacuum water+ Air Blower-98 KLD,
¢ Blow down water-80 KLD,
* Gland cooling & floor washing water-6 KL.D
b. Domestic 08
o Waste water treated (KLD) (Avg. for May 2020)
a. Industrial e Nil
b. Domestic e 08KLD
4, Details of ETP For spent wash management:
ETP  Description with flow * Spent Wash Receiving Pit (650 KL)
diagram - * Lagoon-1(1000 KL)
* Digesters (02 no. with capacity 8620 KL
each)
* Gas Holder (350 KL)
* Lamella Clarifier (02 nos.)
¢ Lagoon-2(1000 KL)
®

03 stage Multi Effect Evaporator (MEE) ]

Bajaj Hindustan Sugar Ltd., (Distitiery Division)

Page 2 of 10
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Details  of  Multi
Evaporator, if any

Effect

e Lagoon-3(7200 KL)
* Bio-compost Yards (32 Acres)

For Other process effluent
¢ Ammonia Stripping Column-450 KLD
e Reverse Osmosis(RO) Plant-750 KLD

Five Stage Multi Effect Evaporator (MEE) with
capacity 650 KLD has been installed.

- Mode of disposal of treated | Concentrated spent wash is used for bio-
effluent composting
6. Status of Consent under the | Valid upto 31.12.2019. Applied for renewal on

Water Act- 1974

05.02.2020, which is rejected by UPPCB on dated
18.05.2020 due to CPCB closure direction.

B (II): Information regarding Bio-co

mposting

[

Active area for bio compost

; 23.73 Acre
preparation

P Area for press mud storage 4.18 Acre

2. Area for bio compost storage 3.15 Acre

4. Spent wash storage capacity 7200 KL

e Availability of press mud Through sister concern sugar unit.

6. Quantity of compost prepargd 13472.525 MT (2018-19)

7 Quantity of press mud procured | 42133.78 MT (2018-19)

8. Details of wind roses (Number, | Number | Length | Height Width | Space
length, height, width of stacking, | of wind | (mtr.) | (mtr.) of between
space between two wind rose) row staking | two

(mtr.) | wind
rows
(mtr.).
80-90 | 60-150 1.2 3 3

9. Quantity of Effluent (spent | 191.42 m*/day(2018-19)
wash) being used for
composting (m*/day):

10. | Quantity of press mud being | 11321 MT(2018-19)
used for one cycle

tl. | Maturity time in days for one | 60 days
cycle i

12. Arrangement for rainy season As informed, Bio-composting is discontinued

during rainy season.

Baja] Hindustan Sugar Ltd., (Distlllery Division)

Page 3 of 10
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C: Air Pollution and its Control

1. Sources of Air Pollution As such, there is no Boiler. Steam is received
from boiler installed at Sugar unit.

% Type of Fuel wused with|N.A.
consumption
Stack details with APCS

| Status of Consent under the Air | Valid upto 31.12.2019. Applied for renewal on
Act- 1981 05.02.2020, which is rejected by UPPCB on dated
18.05.2020 due to CPCB closure direction.

D: Waste Management

e Type of Waste Generated Fermentation sludge
2. Facility of Storage/ Disposal Bio-composting
3. Disposal of waste Bio-composting

Observations:

1. The unit has infrastructure for production of Rectified Spirit (RS), Extra Neutral Alcohol
(ENA) and Absolute Alcohol (AA) with total consented capacity of 60 KLD using molasses,
Yeast etc. as major raw material. During inspection, the unit was not in operation. It was
informed by the unit representative; the unit is not.in operation since 29.06.2019 due to rainy
season and subsequently CPCB closure direction issued on 01.07.2019.

2. The unit is meeting its fresh water requirement through one bore well. Electromagnetic flow
meter is installed at the bore well,

3. The unit has obtained NOC from Central Ground Water Authority for ground water
abstraction, which is valid upto 04.03.2021. ’

4. The unit was granted consent under the Water (P&CP) Act, 1974 and the Air (P&CP) Act,
1981, which was valid upto 31.12.2019. The unit has applied on 05.02.2020 for renewal of
consent,

5. The unit generates spent wash, which is treated through its Effluent Treatment Plant (ETP).
The ETP of the unit comprises of following:

a. Spent Wash Receiving Pit (650 KL)
b. Lagoon-1& 2 of 1000 KL each and Lagoon -3 of 7200 KL
c¢. Digesters (02 no. with capacity 8620 KL each)
d. Gas Holder (350 KL)
Baja) Hindustan Sugar Ltd., (Distillery Division) ’ Page 4 of 10
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e. Lamella Clarifier (02 nos.)
f. Five Stage Multi Effect Evaporator (MEE)(capacity-650 KLD)
g. Bio-compost Yards (32 Acres)

6. The unit has installed flow meter for the measurement of spent wash generation and log
book of same is maintained.

7. It was informed that Lagoon-1(capacity: 1000 KL) is used as raw spent wash storage.
Lagoon-2(capacity: 1000 KL) i§ used for storage of bio-methanated spent wash storage.

8. During inspection, it was observed that the unit has provided lagoon for intermediate
storage of concentrated spent wash after MEE. The lagoon had storage capacity of 18,000
KL in origin, which was reduced to 7,200 KL by constructing wall structure. During
inspection, approx. 2030 KL of effluent was stored in lagoon-3.

9. The filling of fly ash on remaining area of the lagoon was carried out.

10. The unit has installed Condensate Polishing Unit (CPU), which comprises of Ammonia
Stripping unit (450 KLD) and Reverse Osmosis (RO) Plant (750 KLD).It is informed that
MEE condensate, Spent lees, Blow Down etc. will be treated in CPU.RO reject will be
fed into Digester and RO Permeate will be used in molasses dilution.

I'. Earlier, the unit provided a bypass drain to discharge other process effluent through drain
passing between sugar and distillery unit. During inspection, this bypass drain was found
closed by the unit.

12. The concentrated spent wash (after MEE) is utilized for bio composting. The pumping
system with underground pipeline is provided for transportation of concentrated spent
wash to the compost yard from storage lagoon.

13. The bio-compost yards are located adjacent to state highway & village road. The unit has
three bio-compost yards. Two bio-compost yards are adjacent and remaining one bio-
compost yards is located approx. 100 m away.

14. Earlier inspection, it was observed that a drain is passing between bio-compost yards.
During inspection it was observed that drain was found dry.

I5. The unit has provided total 32-acre land for bio-composting in which 23.73 acres is active
bio-compost area which is constructed with lining and bricks. The bio-compost yard is

located at three locations. The 60-day bio-compost cycle is adopted by the unit with
Bajaj Hindustan Sugar Ltd., (Distillery Divislon) Pege 5 of 10
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maximum 4 cycles in a year. The press mud to spent wash mixing ratio is 1:1.6.During
inspection, bio-composting work was not carried out. The unit was using stored spent
wash for bio-composting. It was informed that the unit has stopped bio-composting since
10.06.2020 due to rainy season. The unit is in the process to transfer ready compost to
shed.

16. As per adequacy report prepared by NSI, Kanp'ur, the unit has to enhancing the cover area
for finished product. The unit has provided 500 m? of covered area for storage of finished
product (ready compost).

I7. As per adequacy report prepared by NSI, Kanpur, the unit may install spare/floating
bodies at MEE for having continuous working for the system without stoppage during
cleaning period. It is informed by unit représentative that the unit is the process of
purchase. Negotiation with the vendors is under process.

I8. During inspection, flooding of rain water was observed in the bio-compost yard. It was
also observed that the unit is transferring coloured water stored in compost yard into
tagoon.

19. The unit has provided 10 ground water monitering bore wells networks around the bio-
compost yard.

20. The unit has provided 02 aerotrillers with side churning machine & mixing tank & 01
JCB for management of bio-compost.

21. The unit has obtained certificate from District Agriculture officer for selling bio-compost.

22. The machine & bags for packing of compost produced was found kept inside in room.

23. The unit has installed 03 web cameras, one is spent wash storage lagoon area and two are
Bio-compost area.

24. The unit is in the process to install slope fired boiler with capacity 40 TPH. During
inspection, civil work of foundation was under process. The unit has obtained NOC on
11.04.2020 from UPPCB for installation of slope fired boiler.

25. A municipal drain carrying domestic waste wa'ter of palia kalan city is divided into two
parts. One is passing between sugar and distillery unit and another is passing with the
boundary of sugar mill. These two drains meet near railway line of Lakhimpur Kheri-

Gonda after industry (sugar and distillery).

Bajaj Hindustan Sugar Ltd., (Distlltery Divislon) ¢ Page 6 of 10
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26. The unit has been issued closure direction under Section 5 of the Environment
(Protection) Act, 1986 0n01.07.2019. The present compliance status of the CPCB

direction is as below:

Sl. No.

CPCB Direction

Present compliance status

1

The unit shall deposit the EC amount of
Rs. 58,20,000/- within 15 days from the
date of receipt of direction in CPCB
account A/C No. 532702050000164 (Bank
Name: Union Bank of India, IP Extension
Branch, Vikas Marg Extn., Delhi; IFSC:
UBIN0553271).

Complied.

The has  submitted
Environmental Compensation
(EC) of Rs. 58,

20,000/- on 03.02.2020.

unit

amount

The unit shall complete the ongoing
installation and commi§sioning of the 05
stage MEE for achieving the desired
volume reduction and solid concentration
of spent wash as per ZLD action plan

implemented by CPCB.

Complied.

The unit has installed 05 stages
MEE.

The unit shall ETP/Condensate
Polishing Unit (CPU).for treatment of

MEE condensate and other process effluent

install

management and its resourceful reuse as
per the ZLD condition specified in the

Consent to Operate.

Complied.

The unit has installed
Condensate
(CPU), which comprises of
Ammonia Stripping Column

and RO Plant.

Polishing  Unit

The unit dismantle the bypass drain used

for discharge of other process effluent.

Complied.

During inspection, bypass drain
was found closed by the unit.

The unit should strictly comply with the
bio-composting protocol and adhere to safe

and scientific practices in the bio-

composting operations. The unit shall

Bio-composting operation
could not verify as the unit

discontinue its bio-composting

operation since 10.06.2020.

Baja) Hindustan Sugar Ltd., (Distillery Dlvislon)
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ensure sale of prepared bio-compost in

pol.y bags as per guidelines.

The unit shall install required additional
PTZ cameras at the bio-composting yards
as per the CPCB guidelines/Consent
with connectivity to

CPCB/UPPCB server so as to cover the

conditions,

entire bio-compost yards.

Complied.

The unit has provided 02 PTZ
cameras at bio-compost yards.
Earlier, the unit has installed 02
PTZ cameras at compost yard,
but only one was operational.
unit has made

Now, the

operational both cameras at
compost yard and connected

with CPCB server.

The unit should provide proper ground
water monitoring network with required
number of piezometers/hand pumps at
upstream & downstream locations as per
bio-composting protocol and shall carry
out regular monitoring of ground water

quality.

Complied.

The unit has provided 10(ten)

ground water quality
monitoring borewell system. It
was informed that ground water
quality s

quarterly basis.

monitored on

The unit should carry out an adequacy
assessment study of the pollution control
measures by reputed institution like NSI,
Kanpur, VSI Nagpur or IITs as directed by
CPCB for Ganga Basin distillery units. The
adequacy « with

the

recommendations shall be submitted to

assessment study

implementation report on
CPCB. The adequacy assessment study

shall cover:

Partially Complied.

The unit adequacy assessment
report carried out through NSI,
enclosed  as
As NSI

Report, adequacy assessment of

Kanpur s
Annexure-1. per
ZLD system could not be
carried out by NSI, Kanpur as
the unit is not in operation due

to CPCB closure direction.

Bajaj Hindustan Sugar Lid., (Distillery Division)

86

Page 8 of 10




i.  Assessment of the manufacturing
technology  for spent  wash
generation and adequacy
assessment of ZLD  system
comprising of Bio-methanation,
MEE, composting system and
steam availability etc.

ii. Water Audit and mass balance
reports to establish spent wash
generation rate.

iii.  Action plan to achieve Zero Liquid
Discharge (ZLD)

iv.  Assessment of the spent wash
storage capacity as per CPCB
guideline/UPPCB consent

v.  Assessment of availability of press
mud, compost yard, composting

process, sell compost and compost

quality.

Recommendations:
It is evident from the results that the unit is generally complying with the CPCB direction dated
01.07.2019.The unit may be directed to comply with the following:
I~ The unit shall be allowed for an initial period of 04 months during which it shall be carry
out adequacy assessment of ZED system and others as per CPCB direction. Decision on
regular operation shall be taken on successful operation ZLD system and associated

activities with reference to water audit and mass balance.

o

The unit may be allowed to operate only after obtaining consent under the Water
(Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of
Pollution) Act, 1981 from UPPCB.

Bajaj Hindustan Sugar Ltd., (Distillery Divislon) Page 9 of 10




3. The unit should expedite to install spare/floating bodies at MEE for having continuous

working for the system without stoppage during cleaning period in compliance of NSI
recommendations.

Inspection Team:

l. Dr. Ram Karan, Regional Officer, UPPCB, RO, Lucknow %/
2. Sh. Runa Oraon, Sc. D', CPCB, RD(N), Lucknow &/

Bajaj Hindustan Sugar Ltd., (Distillery Division) Page 10 of 10
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‘for setting up of a distillery unit:ofuﬁ'@)‘%&D.ﬁt-?’éﬁ‘ali‘akalangg

JTIMNINUAL = 4

i)
I(' i
ot No. J-11011/196/2003:4A-11 : j(—f
’ Government of indla

Minlstry of Environment & Forests
' paryavaran Bhawan,
CGO Complex, Lodi Road,
Now Delhi-110 003
Telefax ; 24364595
" Emall : sujata@ menf.delhi.nic.in
Telefax : 2436 4595
April 2, 200{/

To

Shri KN, Sharma

President (Corporate Affairs)

M/s Bajaj Hindusthan Ltd.

B-2/355, Vishal Khand Ii, Gomti Nagar

Lucknow-226 010
Sub : 60 KLD “istillery unit of M/s Baja] Hindusthan £td:at Piliakalan, Lakhimpur Khiri district,
Uttar Pradesh . L

Sir,
This has reference to your letter No. LKO/PaIialDi'sji{E;j}jﬁ%

ated:4.9.03 englosing EINEMP report,
and subsequent clarifications furnistied vide your letters “dated
above mentioned project. :

34103, 13.12.03 and 10.3.04 on the

2. The Ministry of Environment &:Eorests--haSe.eXamint?;c’g}[ie;p_r.gpq_;;gl.‘ it is noted-that the proposal is
The unit will be located in an aréa oft ( 1{;‘" ]
factory. The project does not nvolvef.orest 18 d ~é;§§! \gigﬁn;gn T.fg‘;f{gf'people. Water requirementof

1420 m*/d will be met from the groundwater. Tha distilleryiwiiPopera o'for 270 days in a year. The unit
will adopt continuous fermentation technology Blomeghana}ign,, gglggwed by biocomposting shall be

Jandin’ ‘akhiopur. Khiri district of Uttar Pradesh.
ihaiwithin rt‘he; éﬁﬁk%@gipg (?5@,5 of their own 7000 TCD sugar
GRS ‘n \ ",‘ i 4,

“practiced for utilization of spenlwasht.frfom'the~-ﬁ751illéry and} ﬂg}és"é’r‘ndﬁ from the 7000 TCD sugar mill.

There will be zero discharge of offluctits from the' distlllery.iRec tirgment of molasses (6750 TPM) and
pressmud (55543 TPA) will be. met fromown Sugar Milk: “Ottar Pradesh Pradesh Pollution

elog sy
Control Board has been obtained.on 3.’9.:03.'Pub1fc‘heégihg‘ﬁ{?’f&ﬁﬁg@féigct was held on 15.7.03. Tolal

s

cost of the project is Rs. 23 crores. -
5. The Ministry of Environment and:Foresls hg,reByi§§§6t8§iéhyiﬁdnm_en,tal clearance to the above
project under the provisions -of EIA Notiﬂcatieh‘=dét§d?gz%}}§’"f' r'g.:ffj,994 as amended subsequently

subject to strict compliarice of the following speciﬁb\a‘nd‘ggg@%f sconditions:

A. SPECIFIC CONDITIONS o
) The industry shall ensure that the: treated*e&ﬂuqqﬁéﬁﬁﬁ wt‘éﬁk“:grﬁlssnons from the unit are within

the norms stipulated under the EPA rules or SREB, tb;c‘hgyer is more stringent. In case of
process disturbances/failure of poliution control equipments : dopted by the unit, the respective
unit shall be shut down and shall not be restart‘eqi‘ldg{tjl the gontrol measures are rectified to

achieve the desired efficiency. ;

(1)) The company shall adopt state of the art -continud@"s'sf_lg:_rmemation technology and ensure that

the spentwash generated does not exceed8-10°KETK of ‘alcohol produced. The company shall
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(Vi)

o i)
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(Vi)

(i)

install reboller gysterm, it requlred‘g!’c(dﬂlm\,t‘*.\he quantity 0f=spent"wash to@-‘t@i&ﬂ '
i i ey
ifjani270.daysin ayeatas-per he cPCBg

giomethanation Tollowed DY & Scompesting with p ressmud shall be practice
r'é\\.-‘bplgﬂ\lzed for steam generation in

atopre tor. .
Land and other’ equirements fprg;‘l atment of spentwash with pressmud shallbeas

cPCB guidetines. The company - shat f
and storage of pressmud and firlizh geproducts: Spentwash storage shall not

days. The company shalt monitor: é?.soi\ and ground water gquality in the compost and project
areaona regutar basis and subr'i};;\ ‘,\f,-‘yeaﬂy reports 10 SpCB and the Ministry.
The company shall obtain riecessa rroission for drawal of groundwater from the concerned

state agency- Wk
The company shall undertake rai’gfr}‘g,g o harvesting measures.
As reflected in the EINEMP: g’r{ée‘_ge peltof adequate width and density shall be provided to
miligate the effects of fug'\t'n‘ve'é‘ei?r\.‘ﬁ_g’f};h"ns all-around the P lantas perthe C PCB guidelines in
consultation with the local DFO. - i
Occupational health surveillance pr gramme shall be undertaken as 2 regular exercise for all

he employees and their medical “ocords maintained.

=T

B.GENERAL CONDlTlONS

®
(i)
(it

(W)

\)

(i)

(vii)

(Vi)

(ix)

The praject authorities shall stnicgygladhere to the stipulations made by the Uttar Pradesh

pradesh Staté pollution Cbntrd,\?ﬁ,%;rd anditheState Government.
s

No further expansion of m’od’rﬁcé},,“ﬁ's in the plant shall be’ carried out without priof approval of

the Ministry of Environment&"Ffdﬁé%& '
oringistations shall be set up in the down wind direction 85 well as

ylicahgentration of SPM, 802, NOx aré anticipated in consultation

Amblent Alr Quality Monito

where maximum grounq-glg'a‘_\‘l.‘é\a@ e

with the State Po\lut‘rémﬁg{ntr{d\@ﬁ[g).

Adequate number ofnflaentisal {o} effluent quality monitoring stations shall be set up in
consultation with the State ‘P"d\l\;iti“c's“r?rControl Board. Regular monitoring shall be carried out for
relevant parameters: - ° RETS :

The overall noise fevels in and-around the plant area shall be kept well within the standards (85
dBA) by providing noise confrol measures including acoustic hoods, silencers, enclosures elc.
on all sources of noise generation. The ambient noise levels s hall conform to the standards
prescr‘rbed under EPA Rules, 1989viz. 79 dBA (day time) and 70 dBA (night time).

The project proponent shall comply with all the envrronmenta\ protection measures and
safequards recommended i1 the EIA report. .
A separate env‘rrqnmema\ management cell equipped with full fledged jaboratory facilities shall
be set up 10 carry out the envlronmenta\ management and monitoring functions. The project
authorities shall provide adequate funds both recurting and pon-recuifing to implement the
condilions stipulated py the “Ministry of Environment and Forests as well as the State
Government alongwith the \rnp\ememat'\on schedule for all the conditions stipulated herein. The
funds soO provlded shall not be diverted for any other purpose. }

The 'rmp\ementation of the project vis-a-vis environmental action plans will be monitored by -
Ministry's Reg\ona\ Office at LucknowlSlate Poliution Gontrol BoardlCentral pollution Control
Board. A siX monthly compliance status report alongwith the monitored data shall be submitted
to the monitoring agencies. ?

The Project proponent shall inform the public that the project has been accorded env'\ronmenta\
clearance by the Ministry and copies of the clearance letter are available with the State Ppoliution
Controt Board/Committee and may also be seen at website of the Ministry of Environment &
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Forests at http:lenvfor.ni_c,ln»;f?ﬁ *tﬁémalrbeﬁ*ﬁd\‘/enﬂsed'wlthln seven days from‘:_ippj&t

of the clearance letter; atleagt “"l}‘r;gbl'o‘ea,hhewspapers that are widely circutated inthefegion:

which one shall be in the‘vert; Sular tanguage of the locality concerned and a copy of thejsame
shall be forwarded to the Reglonal Office. .

(x)  The project authorities shaill ‘Igjf,qr-i{n the Reglonal Office as well as the Minlstry ‘the dateof - &

' financial closure and final approval of the project by the concerned- authorities and the dateiof b

start of tand development work.

4 The Ministry may revoke or §uspend the clearance, if implementation of any of the above
conditions is not satisfactory.

5 The Ministry reserves the. nghi to stipulate additional conditions if found necessary. The
company will implement these conditions:in-a time bound manner. '

6. The above conditions willl bé“énforced interalia under the provisions of the Water (Prevention &
GControl of Pollution) Act, 1974; the A\ifl-%’_ﬁPrévention & Control of Pollution) Act, 1981; the Environment
(Protection) Act, 1986 and the Public:‘l:;i_ability insurance Act, 1991, alongwith their amendments and

rules. S s ’l;m(.?(-:
U . —
: (Dr.Sularg%) .

Joint Director

Copy to:

-—

Secretary, Department of Environment & Forests, Government of Uttar Pradesh, Lucknow

" Chief Conservator of Forests, Ministry of Environment & Forests, Regional Office (~Cen\ré\

Region), 5™ floor, Kendriya Bhawan, Sector H, A\iganj,Lucknow-226 024

3. Chairman, Central Poliution Coritrol Board; Parivesh Bhawan, cBD-cum-office Complex, East
Arjun Nagar, New Delhi+1 10032 Sy

Chairman, Uttar P'r_gqesh P'Qlluti'dn Contro! Board, Hird floor, PICUP Bhawan, Vibhuti Khand,

Gomti Nagar, Lucknow-226020

JS (CCHY), MOEF _

Director, Monitoring Cell, MoEF

Guard file

Monitoring file

Record file

o

©ENDO

(Dr.Sujata Arora)
Jolnt Director

91




Anneseyve —10
YO TR
el fu e IR
WA AR, A Taad
3l Yt JITe
Government of India

Central Ground Water Authority
File No- - 21-4/5155/UP/|N012038 427 Ministry of Water Resources,

River Development & Ganga Rejuvenation

Date: - 15 AR 2018

Member (CGWA)

UWW P

NOC No: - CGWA/NOC/IND/ORIG/2019/4916

Tos
N5

M’s Baja) Hindustan Sugar Ltd

Bajaj hawan B-10, Sector-3. Noida,
District Gautam Buddha Nagar

Uttan Hradesh - 201301 :

Sub: - NOC for ground water withdrawal to M/s Bajaj Hindustan Sugar Ltd. in
respect of their existing Distillery unit located at Town Lakhimpur (NPP), Block
Lakhimpur, District Kheri, Uttar Pradesh - reg.

Reder to your application dated 29/03/2018 for granl of NOC for ground water
withdrawal. Based on recommendation of Regional Director. Central Ground Water
Board. Northern Region, Lucknow vide his letter daied 29/11/2018 and further
deliberations on the subject, the NOC of Central Ground Water Authonty is hereby
accorded to M/s Bajaj Hindustan Sugar Ltd. in respect of their existing Distillery
unit located at Town Lakhimpur (NPP), Block Lakhimpur, District Kheri, Uttar
Pradesh. The NOC is valid from 05/03/2019 to 04/03/2021 and 1s subject to the
foliowing conditions -

1 The firm may abstract 1,83,700 cu.m/year of ground water through two (2)
existing tube wells only No additional ground waler abstraction structures shall be
constructed for this purpose without prior approvai of the C(GWA

2 Both the wells shall be fitied with digital water flow meter by the firm at its own
cest and monthly ground water abstraction data of each well shall be recorded in a
lcg vook. Compliance to this condition shatl be reported within one month from the
date of issue of this letler. .

3. M/s Bajaj Hindustan Sugar Ltd., n consultation with the Regional Director,
Central Ground Water Board, Northern Region, Lucknow shall implement ground
watel recharge measures atleast to the tune of 92,650 cu.m/year as proposed, for
augmenting the ground water resources of the area Firm shall report the complance
within six months from the date’ of issue of this letter. Firm shall aiso undertake
periodic maintenance of recharge structures at its own cost.

4 The photographs of the recharge structures after completion of construction of the
same shall be furnished immediately to the Regional Director. Centrai Ground Water
Board. Northern Region, Lucknow for verification under intimation to this office

5 The firm. at its own cost. shall construct two (2) observation wells (piezometers) at
suttable locations and install digital water level recorders for monthly ground water
level monitoring in consuitation with the Regional Director Central Ground Water
Board Northern Region, Lucknow. Firm shall install telemetry system in one of the
piezometers and share uset ID and password of the telemetry system with the
Peqional Director Central Ground Water Board. Northern Region Lucknow

18/11, Jamnagar House, Mansingh Road, New Dethi-110071
Phone: (011) 23383561, Fax: 23382051, 23386743
Website ; Www.CEWa-N0C.gov.in

wree i@ ofe - Y] GERTE &




6 Tni: ground water quality shall be monitored once in @ year during pré- monsoon
P('“.H(‘ld

7 The ground watcr monitoring data in regpect of S No 2 5 & € shall be submitted
{0 the Regional Director. Central Ground Water Board, Northern Region. Lucknow on
reguiar basis aileast once in a yeat

¢ The firm shall engure proper recycing and rouse of waste water after adequale
tregtment

g Action taken report in respecl oi S. No 110§ shall be subnutted t¢ CGOWA within
one year period

10 This NOG is liable to be rancelled in case of non-comphiance of any of the
conditions as mentioned in S. No. 110 8.

11 The project proponent shall take ail necessary measures to prevent
contamination of groundwater i the premises failing which the firm shall be
responsible for any consequences ansing there upon

17 This NOC is subject to prevailing Central/State Govarnment rules/laws of Count
ordots tolatod to congtruction of tubewell/ground water withdrawal/construction of
recharge or conservation structure/discharge of effluents or any such matter as
applicable

13 The firm shall report self compliance online in the website (www . cgwa-
noc gov i) within one year from the date of issue of tis NOC

14 This NOC does not absolve the applicant / proponent of this obligation /
requirement to obtain other statutory and administratve clearances from other
statutory and administrative authdrities

15 The NOC does not imply that other statutory / admunistrative clearances shall be
granted to the project by the concerned authorities. Such authorities would consider
the project on merits and be taking decisions independently of the NOC

-

(Ceswm2 5o

Member (CGWA)~

Copy to:

1 The Member Secretary, Uttar Pradesh Pollution Control Board. PICUP Bhawan.
Thud Fioor, B-Block. Vibhuti Khand Gomti Nagar, Lucknow. Utar Pradesh.

2 1ne District Magistrate, District Kheri, Uttar Pradesh for necessary action.

3 The Assistant Director (RCD), Food Safety and Standards Authonty of India,
Requiatory Complhance Division, FDA Bhawan, Kotla Road. New Delhi - 110002

4 The Regional Director, Central Ground Water Board. Northern Region, Lucknow.
This has reference to your recommendation dated 29/11/2018

5 The Director. Ground Water Department, Govt of Uttar Pradesh 9" floor. Indira
Bhawan, LLucknow-226001. ,

6 Guard File 2018-19. /

Member (CGWA)
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Effluent Treatment Plant

Figure-1:- Digester 1 & 2

- PERMEATE -

Figure-5:- Concentrate spent wash Storage Lagoon Figure-6:- Bio-methanated spent wash
storage lagoon
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Figure-7:- Raw spent wash storage lagon Figure-8:- Under construction slope fired

Bolr

Figure-9:- Stack of under construction Slope fired Figure-lO:-Spéﬂt wash flow met

Boiler . _ _ - feed

SO HETMT LOTE &
= conue cAnDET

Figure-11:- MEE Condensate Flow Meter
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Fi

ure- 13 PLC of dlstlllatlon unit w1th Zero

Figure -15:- Auto Shutdown Production Plant
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Figure-16:- Area of Compost-Yard |

Figure-17:- Bio-Compost Yard
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Figure-18:- Windrows no. 14

Figure-20:- Empty Compost Storage Yard ) Figure-21:- Packaging Bag
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Drains Monitoring Locations

L2 MV

Figure-3:- Down stream of after Unit | Figﬁllfé;4:¥
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M/s Bajaj Hindusthan Sugar Ltd., (Distillery Division), Palia Kalan, Lakhimpur Kheri (U.P.)

Ground —Water monitoring locations

- . . *

W G ko, S0 TR
Figure-2:- Near Residential Colony of Unit
e

emple

A

Figure-1:- Near Industry J ind t
!

Figure-3:- Bio-Compost Yard Area
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N CENTRAL POLLUTION CONTROL BOARD
. Parivesh Bhawan, East Arjun Nagar, Delhi-110 032
WATER LABORATORY (Soil & Soild Waste Section)
ANALYSIS REPORT
NABL Accreditation: 1ISO/IEC: 17025: 2005, Certificate No: T-7723 (Valid Until 14.09.2021)

Source of sample . CPCB RD, Lucknow (NGT Case O.A. 1041/2018) Report No.: S & SWL/08
Samples collected by : CPCB RD, Lucknow Issue Date: 20.01.2021
Date & time of sample receipt ¢ 23.12.2020
Date of sample analysis ¢ DEC 2020 - Jan 2021
Sample registration no. & date 1 07/Water/SW/04/20
Test method reference * Method references are given overleaf
Report sent to (Name & Address) : RD - CPCB, Lucknow
Sample Dt. & time of Dt.& time of S & SwWL pH Cond. Organic Carbon Exchangeable
Detail sample collection sample receipt Sample Code No. (1:2.5) (emho/cm) (%) K
(1:2) i (mg /100 g)
1 5-1 08.12.2020 23.12.2020 26 8.7 778 0.93 42.86
2 S-2 -do- -do- 27 8.1 815 0.73 07.39
3 5-3 -do- -do- 28 8.2 698 1.24 18.27
4 s-4 -do- -do- 29 7.8 418 1.88 34.93
Statement:-

1. The results relate only to the samples tested.

2. The report shall not be reproduced except in full, without the written approval of the laboratory.
3.*Not under NABL Scope parameter.

4. Test Method are mentioned on back side of this report.

5. Samples will be retained only for one week after receipt of report.

Analyst & Authorized Signatory: Supervisor & Reviewer

Y\\ ot o
W I\

[ DOC: CB/CL/QR/7.8/SSWL — 1 { Issue No.: 01 | Amendment No.: 03 | Issue Date: 22.05.2007 | Amendment Date: 24.11.2030 | __Page: 01of01 |
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=
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Fear gquor A= a1 st fed TAWeTEr  Central Pollution Control Board Zonal Laboratory

FIT : 0522 : 4087600
FHT : 0522 : 4087602

S.No SL/2020/14-17

!

f= _,Ef.;
apeh)
Sludge/Sediments
TEST REPORT

Phone : 0522- 4087600
Fax : 0522 - 4087602

PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow

Date of test report: 11/01/2021

Date/period of testing: 16/12/2020-05/01/2021.

TRATSAT /Project/Test Programme

NGT

2| qu %7 & /ssrer ATET /sr=1/Sample Source (STP/ETP/Drain/any other) | M/s Bajaj Hindustan Sugar Ltd.
3 Fﬂl_:f Tl TH1L /‘jal%_’:‘ﬁﬁal'l"ype of Sample (Grab/Composite) Grab
4 | A UFA FIH AT AE F 3370/ Sample Collected/Deposited by Sh. Runa Oraon, Scientist D
3 FHAT wEETFLT AT {33/ Date of Sample collection 08/12/2020
6 | wHRTATAT § 9947 9T FT A3/ Date of sample receipt in laboratory 16/12/2020
7 AT TFAT TZ/Sampling procedure.................. Please Refer........... CB/ZLN/SOP/5.7/2 & CB/ZLN/QR/5.7/1 Issue No. 01
8 | f3Fmr 3q smAzA=ai/Analysis indented by Sh. Runa Oraon, Scientist D
A, Frtex EEEY H“jﬁ} &7 fAgur/aie gaTe Description of sample/Code ete.
S. No. Parameter Unit S-1 S-2 S-3 S-4
» Torar.am,
I F77/Cu mmyT BDL BDL BDL BDL
RN ——— B, 20.09 1651 12.68 18.07
3 | efteiMn R, 0.34 0.32 0.26 0.39
y Tvan
T | Rzn o 0.06 0.0 0.06 0.07
faestoor fafer 8g .9.3./Test methods followed are appended overleaf
CODE Description
S-1 Soil sample near Jind Baba Temple
S-2 Soil sample at Chhati Palia Road
S-3 Soil sample near Bio-Compost yard
S-4 Control Sample

(Manju Sri asltgvgs

|wv\

End of Test Report

3BT Wellel Aty @ s/ Prepared by (Name & Sign)

.,

20
B

)|
. war)

“90 2]

SePr-€, v o ey
.. ﬁa’r«f R
3rferepa &xA181¥asal/ Authorized Signatory

Note - I. The results in the Test Report relate only to the items tested : 2. The report shall not be reproduced except in full, without the written permission of laboratory
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Annexure-|
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BHSL/PD/2021/104 Fd e 2091
- pf ,75_ 15} te 09.02.2021
entral Pollution Control Boar — epdwnl -
To, Parivesh Bhayan East Arjun Nagar, Dgifwi.g D‘H" Z -_ﬂ/ e\, (m -nlo \51
——

The Chairman,
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar

Delhi-110032

T SE(KS) P i
éf“’/ S

O,},;/"Wg '___- S}/LL%)

Subject : Validation of Adequacy Assessment Study of Pollution Control Measures at our Bajaj Hindusthan

Sugar Limited, Distillery Unit, Palia Kalan

Dear Sir,

Enclosed herewith, please find report of validation of adequacy assessment study of pollution control
measures at our Bajaj Hindusthan Sugar Limited, Distillery Unit- Palia Kalan, carried out by National Sugar

Institute (NSI) Kanpur on dated 22/23.12.2020.

Thanking You

Yours Faithfully

For BAJA] HINDUSTHAN SUGAR LTD

(Distillery Division-Palia Kalan)

\}/

Authorised Signatory
Enclosure : As above
Copy to:

Regional Director, Central Pollution Control Board, Lucknow

Bajaj Hindusthan Sugar Ltd.

Unit : Palia Kalan- 262902, Distt. - Kheri, Uttar Pradesh

Tel: +91- 5871- 233344, 233410 | Fax +71- 5871~ 2333664 —

Regd. Office : Golagokarannath, Lakhimpur-Kheri, District Kheri,Uttar Pradesh - 26 ) . — ;
Tefo 91-5876-233754/5/7/8, 233403 | Fax: +91-5876-233401 | E-mail : investors@bajajhindusthan.com | CIN: L15420UP1931PLCO&524
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ETP (DISTILLERY ) VALIDATION REPORT

2

FOR

M/s Bajaj Hindusthan Sugar Limited,
(Distillery Unit)
Palia-kalan, Dist-Lakhimpur-Kheri
Uttar Pradesh

PREPARED BY:

~
L

NATIONAL SUGAR INSTITUTE

Government of India
Ministry of Consumer Affairs, Food & Public Distribution
Department of Food & Public Distribution
Kanpur- 208 017 (U.P.) India
Ph. +91-512-2570730, 2570273
Fax. +91-512-2570247
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1. INTRODUCTION

M/S Bajaj Hindusthan Sugar Limited ( Distillery Division ), Palia-kalan , Dist- Lakhimpur-
kheri ( U.P.) via e mail dated 10" November 2020 requested Director , National Suga
Institute, Kanpur for validation of ZLD system ( ETP ) installed with 60 KLPD Distillery plant.
A visit in this regard was made for period 22-23 December 2020 to cbserve ETP operation
and its performance in view of CPCB notified norms and their compliance.

Following configuration of Effluent Treatment Plant { ETP ) at Distillery was observed :
Bio-Methanation of Raw Spent Wash

Multiple Effect Evaporation system ( MEE)

Ammonia Stripper

RO plant

s W

Bio-Composting
Details of plant machinery and equipments installed at ETP , related operating

parameters, water analysis etc. are appended below :

2. VALIDATION OF ETP PERFORMANCE

2.1. GENERAL INFORMATION

1 Name and address of the factory | Bajaj Hindusthan Sugar Ltd. 2
Distillery Unit
palia-kalan , Dist- Lakhimpur —kheri
Uttar Pradesh
2 Period of visit 22 to 23 December 2020
3 NS! officials visited Designation 3
1. J.P.Srivastava Consultant( Sugar Engineering ) |
2. Subhash Chandra JTO ( Sugar Technology ) "
Factory officials interacted Designation
1 C.K. Dubey General Manager (Distillery)
2 Prabhakar Singh AGM ( Distillery)
3 Vaibhav Singh Officer- EHS
4 Year of Commissioning 2004 '
5 Manufacturing Process Fed Batch fermentation <8
6 Licensed capacity of Distillery 60
(KLPD)
72 A,
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Present Production in KLPD

Products Manufacture KLPD

RS

ENA

Absolute Alcohol/Ethanol

Raw Material requirement per day

|
|
|

Molasses {in Qtls )

2423.4 Qtls/day

Annexure-1(A)

Status of consents and
authorization (Validity/applied)

Air  -valid upto 26.12.2020 &applied
Water - valid up to 26.12.2020 &applied ‘

Annexure- 25

10

Estimated no. of operating days
during the season

270

11

Process Details
(attach mass balance, water
balance & process flow diagram)

Annexure-2 & 3

(Based on one month observation)
2.2. Water pollution and its Control

1. | Water Supply Source Bore well '
2. | No. of Bore wells 1 Cap.- 52 m3/hr, |
Motor - 37 HP ;
3. | Water consumption (KLD) 321.39 Annexure-6
4. | Log Book Maintained Yes/No Yes Annexure-4
Tube well 1 |
5. | One day reading Initial 279790 |
Final 280075 '
6. CGWA Permission Yes Annexure-5 ]
¢ If more than one water source take reading separately
(Based on one month observation)
2.3. Waste Water generation
Annexure-6
1. | Stream/section Quantity Disposal/utilization
2. | Spent wash generation 389.27M?%/day Bio-digester
3. | Spent wash generation per litre of 6.76
alcohol
4. | Fermenter dilutionprocess | - Miday | = @ e |
5. | Spentlees 104.42 M*/day Fermentation \
6. | Fermenter washing 21.37 KL/day Feed to MEE |
7. | Process condensate 319.24 KL/day RO/CT & process | J'
8. | Floor washing —-KL/day | = - !
9. | Cooling tower blow down 14.86 KL/day RO |
10. | Boiler blow down = |
71 tOMplentrelect~e <0 T T e ceeeen —

3505 (-

o
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[ 12. | Others \ 4.83 KL/day | Feedto MEE
(Based on one month observation)
2.4. Bio-Methanation Plant Performance
Setting cum cooling tank capacity = 40 m?
Setting cum cooling tank RT = 3 hrs
Digester design basis ( Hydraulic Retention Time ) = 18-20 days
S.No | Particular Bio-digester-1 Bio-digester-2
1 Capacity ( m) 8620 8620
2 Technology Mesophilic Mesophilic
|3 Organic Loading Rate, kg/D | -—— - e
Minimum Performance Actual Values Annexure-7 ‘

Date of observation-
09.12.2020

parameters

Feed rate, M /Day

30 m>/hr in each Digester

6-7 m*/hrin
each Digester

OBrix, (Inlet/Outlet)

16-20/10-11% solid

of COD consumed

pH, (Inlet/Outlet) 4-4,5/7.5-8.0 4.75/8.01

coD, mg/L (Inlet/Outlet) 150000-180000/70000- 194600/56950
75000

BOD, mg/L (Inlet/Outlet) SFEMAR e s T S [t

COD reduction % 60 —-65% 70.7

BOD reduction % 85 +5% e

Biogas generation, NM® /Kg | 0.5- 0.55 =

Biogas generation, M3 /Day

30000 Nm*/day

At present not
being recorded

2.5 Other observations related to Bio-digester
e No. of days of operation of digesters (days/annum). 270 days

o Re-stabilization method and period required.

Initially gradual feed of raw spent wash is given and temperature , pH and VFA ( Volatile fatty
acid) are monitored. After stabilization of temperature, pH and VFA, regular feed is maintained.

About 20 days are required for stabilization.

o How digester is maintained during idle days?

By intermittent feed

i
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Year of establishment of the digester.
2004

How temp of digester is maintained?
Through Heat Exchanger ( PHE)

Total biogas generated (M3/annum) and bagasse/coal saved.
No biogas generation is reco rded after June 2019

Whether digester has been revamped? If yes, how many times & for what purpose?
No

Sludge generation from digester and how the sludge is disposed off?
No sludge is taken out from digesters

Log Book records supporting biogas plant performance.
Yes, Annexure-9

Present Bottle-necks/problems
No problem reported

(Based on one month observation)
Waste Management

Date- Quantity 7
Kg/day Disposal/utilization
1.| sludge (Slurry fermentation) 1376 Bio-composting
2.| Boiler Ash Elar e - SIS e B el el |
Slbapatalamigton- < voa et e 0 e e e o —— _-.]
4.| Log book maintained .Yes /No Yes Annexure-10 |

L] 1
' 1

(Based on one month observation)
2.6 Information regarding MEE

e Setting tank capacity before MEE

e Type of technology of MEE.

125 m°®

vear of installation/establishment & commissioning of MEE plant

Year of Installation -2019
Year of commissioning — 2020

Combination of Falling film ( 3 Evaporators ) and Forced circulation ( 2 Evaporators )

ey
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o Number of Effects with their HTA and MOC. Number of stand-by bodies and degasser

provided.

Number of effects -5
HTA of 3 Nos Falling Film Evaporators — 500 m” each, MOC — S5 316

HTA of 2 Nos Forced Circulation Evaporators — 600 m? each , MOC —S5316

o Designed feed capacity and evaporation duty of MEE (M3/day).

a.
b.

Designed feed capacity- 650 m*/day ( BMSW & RSW )
Evaporation duty

Biomethanated Spent wash —Inlet 9 (% solid, w/w), Outlet 40 (% solid w/w)

Raw Spent wash
Annexure-11

o Acceptable level of suspended solids, dissolved solids etc in the feed.

-

o No of days of operations.
270 days

e What is the frequency and duration of cleaning?
After 15 days, 8 hrs

o Log Book supporting MEE plant performance.
Yes

(Based on one month observation)
2.7 Further treatment/disposal of Condensate/Concentrate

—Inlet 16 (% solid, w/w), Outlet 60 (% solid w/w)

Annexure-13,14

Falling + Forced

Type-

L%
6. Capacity 650 m>/day
7 No. of Effects 5 N
8. MEE feed rate Kg/hr 21822 Sp. Gr.- 1.0198
9. Feed rate @ Sp.Gr.(Approximate) | Kg/hr 21822 =]
10. Solid content in feed ° Brix 20.43
11; Water evaporation Kg/hr 13410
rate(Minimum)
12, Concentrate Generation Kg/hr 7367.53
13. Solid content in concentrate OBrix 48.9
Generation /brix
14, Steam required for water Kg/hr 3933.8
evaporation
15. Cooling water circulation rate M3/hr 450
16. Power consumption for KWH 375
Evaporation
17. Feed temperature C 35
18. Steam pressure/temperature Kg/cm®/0C 1.5/120 £

i 0 7
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19. Steam Economy, (Kg water/kg Kg 3.39 t
steam) £
20. Operation hour Hr / day-or 24 hr/day ‘
week or .
month |
21. Frequency of CIP Hr/ day or 8 hrs after |
week or every 15 |
month days of
operation 3
22. Quantity of CIP effluent M?/hr 35
23. Quantity of process condensate | M°/hr 13.41
24, MEE Feed Brown
pH 6.9
TS ( mg/l) =
TDS (mg/1) R ;
|
25, Concentirate
Colour Dark burnt
Temp (°C) brown
pH 75 '
TSS(mg/1) 3.05
TDS(mg/l) .
COD(mg/l 363200
26. Condensate
; Colour Clear
Temp 55
pH 5.93
TSS(mg/l)
TDS(mg/l) -e=
coD(mg/1) 3810
27. Whether MEE achieving design Yes 5
efficiency
28. Whether MEE operated Yes
continuously
29. Details of online flow measuring Mass flow
device installed for MEE inlet meter |
Make- ‘
Endress + |
Houser 5
Model — :'
M6030D20000 ‘
30. Details of online flow measuring Mass flow |
device installed for MEE outlet meter |
Make-
6

Spe>”
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Endress + e
Houser
Model —
M6030E20000 )
31. Utilisation of MEE condensate In process & CT ‘
make up :
32. Utilisation of MEE concentrate Bio-composting |

(Based on one month observation)

2.8 MEE output Characteristics

Process Condensate

Particulars Conc. spent wash

Quantity, kg/day ¥75 319

pH 3.05 5.93

Temperature, degree C 75 55

e T A R S S e s L [ S

COD, ppm 363200 s o
Total solids,% 57.8 =
Totaldissolvedssolids,% 0 0 ifmemse o T i

Total suspended solids,% ——— REEE

Ammonical Nitrogen(asN), ppm NA 83

(Based on one month observation)
2.9 Details of RO plant

a. Setting tank capacity before RO

62.70 m’

b. Year of installation/establishment & commissioning of RO plant

2020

c. Type of technology of membrane filtration. Spiral Wound

d. Number of membranes per module & number of modules.
5Smembranes/ module, No of module- 10

e. Designed feed capacity of R.O.
750 m*/day

ot
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f. Accepta
affecting components in the feed.

suspended solids — less than 150 ppm

Dissolved solids - less than 1500 ppm

g. No of days of operations.
270 days

h. Log Book supporting RO plant performance.

Yes

i. Further treatment/disposal of Permeate/Reject

ble level of suspended solids, dissolved solids & other membrane

RO permeate is used in process and as make up water in cooling towers

RO reject is fed to digesters

2.10 RO plant Performance

Annexure- 15

(on 22.12.2020)
particular | Inlet (Feed) Reject Permeate Rinsing back Chemical Cleaning
s wash
Initial Final Initial Final Initial Final Initial Final Initial Final
reading reading reading | reading | reading reading | reading | reading reading reading
M*/day M?/day | M*/day | M’/day M/day | MP/day | M/day | M/day M’/day | M’/day

Quantity, | 10595.66 10842.66 | 2092.98 | 2140.65 | 8287.8 | 8483.4 I =

M’/day 2

Inlet (Feed) 247m’/Day | Reject Permeate
47 m’/Day 195.63 m*/Day e e ,

Recovery, | - e 79.20% al
% |
Colour G - Colourless 'i
pH 6.74 6.4 ’
Conductiv | —--- ser=em —

ity, ms

BOD, ppm | ====-=- - R ‘
coD,ppm | 3626mg/l | = 589.6 mg/| =5

|

TR S e i s S e e

solids,%

Total 1208.4 mg/I R 278.4mg/| =
dissolved

solids,% = J

Total 137.2 mg/l —mas -

suspende

d solids,%

e e
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2.11 Information regarding RO

Details of pre-treatment Ammonia Stripper Annexure-16
Whether RO achieving designed | Yes
parameters
Whether RO operated No, about 11 hrs in a day
continuously '
Utilization of RO permeate In distillery process and
make up water in cooling
tower
Utilization of RO reject Feed in Bio-digester

2.12 Information regarding CPU ( Not applicable )

[= Capacity
sources of effluent coming into
CPU

Quantity coming /day

H

[30]

Inlet characteristics

Out let characteristics

OB w

Quantity Utilized per day

Year of installation of CPU unit.

Name of plant/ technology supplier.

Type of technology of CPU plant: Conventional / RO/Striper/Photo-oxidation/In house
technology etc).

Design capacity of CPU unit (M3/day) and feed characteristics considered.

Low strength effluents treated though CPU& their quantities (Process condensate, permeate,

spent lees, etc).

Recovery (%) and characteristics of treated water and its further utilization details.
Is there any reject generated and how it is disposed?

h water consumption after reuse of treated low strength effluents.

=

Total fres
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2.13 CPU performance ( Not Applicable )

Particulars

Mixed
Influent

Treated
effluent

Quantity,M3/day

Colour

PH

Temperature,degree C

BOD,ppm

COD,ppm

Total olids,%

Total dissolved solids,%

Total suspended solids,%

Volatile acids

Total Alkalinity

Log Book records supporting CPU performance.

2.14 Information regarding Bio-composting

o 30 days holding tank capacity with dimensions and construction details.

55 m length x 54 m width x 4.4 m depth
Total volume = 10158 m®
Working volume = 9142.2 m*

e Bio-compost yard details-Impervious bio-compost yard (PCC-1:3:6 or RCC-1:2:4 or brick

on edge) with construction details.
Brick on edge

o Area of impervious bio-compost yard (uncovered and covered) with bio-compost

storage area.
32 acres
Active area for Bio-composting - 23.73 acres

e Number & type of turning & mixing machine.
a. Aero-tillers 02

b. ICB 01
¢c. [ractor 04
d. Loader 01

e Number of Bore well around compost yard.

22> Gl
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02 Hand pumps

Number of Piezometer surrounds the compost.
08

Spent wash available for bio-composting (M3/Annum) and spent wash characteristics.
Annexure- 14, 14A

Log Book supporting bio-compost plant operations.
Yes, Annexure-18,

Bio-compost filler material availability (Press mud/Yeast sludge/Boiler ash) (MT/day or

MT/annum).
Yes, from own integrated sugar units also

Record of Press mud produced or purchased from outside.
Yes, Annexure-19

Average Press mud to spent wash mixing ratio.

1.1.6

Windrows size (Length x width x height) Annexure- 18,21

S.No | Name of yard No of Length of Width of Height of Space between
Windrows windrows windrows windrows Two windrows

1 79 7683 m |- |- TEe

Bio-compost cycle (45 days or 60 days) and number of cycle per annum.
60 days, 4 cycles per annum

Bio-compost analysis report.
Annexure-20, Regular sampling and analysis at least in a month should be conducted

Material balance for bio-compost.
Not provided

Record of bio-compost produced and sold with selling price of bio-compost (Rs./MT).
Yes, Annexure- 18A

Big-compost sold in loose or bag packing.

Bag Packing
1 Active Area for Bio-composting 23.73 acres
2 Area for press mud Storage 4.18 acres
Area for Ready Bio-compost storage 3.15 acres

G-
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3 Finished compost packing facility ves |
4 Maturity time in days for one cycle & 60 '
total cycle in year 4cycle /year 5
5 Spent wash storage capacity:
Raw SW 1000 m’
BMSW 1000 m’ i
MEE 9142.20. m> |
|
6 Availability of press mud (own) Available from own.sugar mills
Quantity required
7 Utilization of S.W/ Conc SW in bio- Average No ofdaysof | -
composting spraying SW in cycle:
Avg. SW quantity sprayedina | -
Day :
8 Ratio of press mud to spent wash 1:1.6
Details of windrows :
Number 79
length 7826 m
Height --
Width of stacking -
Space between the two windrows 5 E
10 Equipment’s
Aero-tillers 02
JCB 01
Tractor 04 |
Loader 01 '
11 Details of registration required from | Yes , Annexure-34 i
agriculture department, as per new '
notification of Compost
12 Arrangement for rainy season and
details regarding  closure  of
operations for 03 months during
s monsoon
13 Details of PTZ cameras provided and | PTZ 360 Camera provided. Annex- 22
connectivity. 1. Lagoon area Yes (1 No)
2. Bio-compost area Yes ( 2Nos ) |
3. Operating satisfactorily | Yes
14 Quantity of Compost prepared 3745 MIT
15 Quantity of press mud procured. Nil

2.15. Information regarding Air pollution /Incineration Boiler ( Under Installation )

Year of installation

e Design basis :Slop and subsidiary fuel ratio, calorific values and feed rates considered to

finalize capacity and other details

i AN



» Boiler/Technology Supplier details and type of boiler
s Boiler capacity, pressure, temperature and other details

¢ Boiler performance details: Including slop and subsidiary fuel actual ratio achieved, no
of working days, shut down days-cleaning period required, steam generation (MT/hr),

steam pressure & temperature eic.

e Emission control system installed, its details, analysis report.
o Problems faced in operation and maintenance of Boiler.

o Quantity of ash generated (MT/day), its characteristics and method of disposal etc.

s Log Book records supporting incineration boiler performance.

1 Capacity

2 Type of fuel used with
consumption/day

3 Stack details Height

4 ESP

5 Stack monitored

2.16 General Information

Number and location of mass flow meters installed (minimum two) with photographs.
Two Nos installed at MEE inlet and outlet, Annexure 26
Number and location of cameras installed (minimum two) with photographs.

Bio-compost yard — 02 Nos Annexure-27
Lagoon - 01

Details of on-line emission (stack) monitoring system for boiler.

NA
Date on which the online monitoring system was commissioned /connected to the server.

Mass flow meters ( 02 Nos at MEE ) - 20.11.2017
Online cameras ( 02 Nos ) -11.10.2017
Online camera (01 No) - 01.01.2020

Name and contact details of the vendor who has supplied and commissioned the on-line

monitoring system.
M/s Errand Enterprises Pvt. Ltd. 1206, Pearls Omax Tower, B-1, Netaji Subhash Palace

Pitampura, Delhi- 110034

Problems faced in maintaining the continuity of on-line monitoring system.
net work problems

o




Green belt surrounding bio-compost yard (Photographs).

Yes, Annexure-28
Hand pump near Bio-compost area and its water analysis report

Yes, It is to be done on regular basis at least twice in a month. Annexure-29

identification of recipient drains/rivulets and their u/s & d/s locations for monthly monitoring

to ensure ZLD.
Yes, Palia Municipal Drain, Annexure- 32

Material and mass balance of your total distillery plant operations including ETPs showing ZLD.

Annexure- 2

Also indicate how your distillery unit is achieving steam and power balance.
It is available from integrated sugar factory.

Environment Management Cell-Mo Ms and necessary documents.
Yes, Annexure-30

EC, Consent to Operate, Directions received and related documents.
Yes, Annexure- 25, 31 :

Water conservation measures taken report (rain water harvesting etc).
Not provided

3. OBSERVATION AND DISCUSSIONS

1. During the period of visit the distillery plant was being operated at rated capacity of 60
KPLD although Biomethanation plant was running under capacity probably not reached

out to its stabilization .
2. Average fresh water consumption for the month of December 2020 up to the date of visit

was 321.39 m*/day against permitted limit of 183700 m’/year.
3. The spent wash generation on the day of visit was 366.00 m>/day and the average spent

wash generation for last twenty days was recorded 389 m®/day with average spent wash
to produce (alcohol ) ratio of 6.76.
4. Raw sent wash feed to Biomethanation plant during the visit was 6-7 m3/hr to each bio-
digester but it was mostly in one shift ( for 8 hours only ) revealed that part of raw spent

wash was being treated in Biomethanation plant i.e. 96 to 112 m>/day and rest was

directly f

biomethanation plan

plant was negligible. However no recording was being made by the distillery in the log

o

ed to MEE for evaporation along with treated raw spent wash coming from

t. It was also observed that biogas generation from biomethanati
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book. It is recommended that Distillery should ensure désired COD reduction and
recording of corresponding generation of biogas which in turn will provide bagasse

saving equivalent to biogas generation .

. The average feed of treated /raw spent wash to 650 m>/day capacity MEE was 519.8

MT/day ( 483 m*/day ) at average solid content of 20.4° Brix and average concentrated
spent wash generated from MEE was 175.2 MT/day at 48.9° Brix with 94 MT/day average
steam consumption. This isl due to by passing of digesters & such high brix of spent wash
is not recommended for bio-composting. Since distillery has proposed to switch over in
incineration mode during this year therefore, to achieve 55 - 60 % solids as given in

notified norms of CPCB in concentrated spent wash from existing MEE should be ensured.

It has been observed that certain vital parameters recorded in Biomethanation plant

operating log book could not been correlated e.g. inlet COD , outlet COD and equivalent
biogas generation .Certain parameters e.g. % COD reduction, % BOD reduction was not
recorded in the log book. It is recommended that % COD reduction should be recorded
in the log book and to be cross checked with biogas generation quantity as per flow meter
reading. Calibration of biogas generation flow meter should be ensured at least in every
year before the beginning of plant operation.

For process condensate treatment, distillery has an Ammonia Stripper plant of 450
m?/day capacity to strip out Ammonical Nitrogen ( NH3-N ) from process condensate and
one RO plant of 750 m?>/day capacity. During the visit both plants were found in operation.
Distillery management has initiated for procurement of Condensate Polishing Unit ( CPU )
and has placed Purchase Order on 10.11.2020 . Copy of PO is attached as Annexure-17 .
On the day of visit, the flow of process condensate to Ammonia Stripper plant was 256.8
KL/day to strip off Ammonical Nitrogen ( NH3-N ) and during the process ammonia
concentration was got reduced from 790 mg/l to 73 mg/l . Stripped off liquid ammonia
was sent to Concentrated Spent Wash lagoon. Performance of Ammonia Stripper is given

at Annexure -16.

. Average feed to RO plant during the visit was observed 31 m>/hr (305 m*/day ) and

average duration of RO plant operation/day was 10 hrs. The average RO permeate
generation was 239 m>/day which was recycled to fermentation process & cooling tower

make up. Performance of RO plant is given at Annexure- 15.
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10. Distillery is having three lagoons of total storage capacity of 12158 m°. One lagoon of
10158 m® storage capacity was used to store concentrated spent wash ( CSW ) which has
extra storage capacity of 4275 m? calculated as per guidelines given by CPCB. Therefore,
Lagoon capacity should required to be kept so as to meet CPCB norms . It was observed
that a redline was marked on the brick work of this lagoon to indicate storage volume 0
2200 m®. Two more lagoons have been provided each of 1000 m> capacity to store RSW
and BMSW. Since distillery proposed to switch into Incineration mode after completion of
erection work and commissioning of 40 TPH Incineration boiler therefore, as per notified
norms of CPCB , the storage of concentrated spent wash (CSW ) equivalent to 7 days
generation will be permitted . It is therefore, recommended that Distillery should make a
action plan to dismantle extra lagoon capacity to comply CPCB notified norms.

11. Distillery is having compost yards with total area of 32 acres, out of this, active area is
23.73 acres which is adequate for Distillery operation at 60 KLPD ( Annexure-35). During
the visit 79 active windrows were found in compost yard. Heaps of press mud was
observed and excess spent wash was seen spread in compost yard area. Distillery requires
to develop proper infrastructure for bio-composting , storing of press mud under shed
during rainy season and also for storing and packaging of bio-manure. However, with the
installation / commissioning of incineration boiler, the present issue may not be of
relevance .

12. Ground water analysis of compost yard is carried out on quarterly basis as informed by
the distillery . The last analysis was carried out by external agency in October 2020 . {
Annexure-29) . Bio-compost analysis is carried out on monthly basis by engaging external
agency ( Annexure-20 ). Distillery may develop in house facility for analysis of certain

water quality parameters instead of being totally depended on external agency.

13. As per the records, the production and sale of bio-compost manure was made in October

2020 and no further production & sale of bio-compost manure was made till the date of

visit. ( Annexure-18A)

14. Erection work of 40 TPH, 45 ata pressure Incineration boiler with 3 MW turbine was found

in progress. Erection of pressure parts of boiler was found in progress.




15. Water Sample taken during the visit were analysed. The analysis report of same is given

at Annexure-36.

4. CONCLUSION

1. Pant & machinery and equipments installed at Effluent Treatment Plant to achieve
ZLD through Bio-composting route were observed and their performance were
assessed . Distillery plant was in operation at it rated capacity of 60 KPLD although
certain operations e.g. Biomethanation , Bio-composting need to be given
attention .

2. High brix of concentrated spent wash need to be controlled and be kept as per CPCB
notified norms .

3. Storage capacity of concentrated spent wash ( CSW ) at lagoons requires to be kept
so as to meet the notified norms of CPCB for both the routes i.e. Bio-composting |
Existing ) and Incineration (Proposed ).

4. Further validation of ETP is recommended after commissioning and stabilization of

Incineration boiler with incineration route of ZLD ( ETP system ).
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BAJAI HINDUSTHAN SUGAR LIMITED, PALIA DIST ILLERY WATER AND MASS BALANCE (WITH 5 EFFECT MEE + AMMONIA STRIPPER +RO PLANT)

Total water Requirement-1033 )
M3/D (Ground water 612 M3-[))- l
(Recycle water 423 M3/D) |

Ground Water for Domestic Requirement
Recycle Water
l Fermentation B
Steam ¥ 8 Product 60 KL/D of Alcohol
Distillation with
Cooling Re-boiler(603) 1
S ¥ >.
o JC0oling water recycle ?
BT e N ] - 120 M3/0
Spent Wash !
480m*/day b 2kt
+ - .y L
Biogas [ cmmmae |

h 3
P 5 Stage Muiti Effect Evaporator o e 64mi/day "

> * 438 m3/day Ly iomarCatci '

292 NIYDAY ' —_—

A i e g Aaimwita

%‘reatec condensate 263 m3 ‘Swipper

X ! ‘_‘_ﬁﬂeﬂﬂﬂﬂlﬂﬂ!__ e

{ Concentrate S/W(196 i
: ' ! Y MB3/D) + Reject of »{ Mixed with Press mud of Zoro
RO Permeate water for recycle in C/T Y A ia Plant 29 M3/D + Sugar factory to m
bt —— . . Reject of R.0. 81 M3/D ) postandthesame--| | ‘arge
" Total — 306 M3/D in
Reject 81 M3/D —P Lagoon
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Process Fiow chart of Plant
Of 60 KL/DAY

Molasses Water for dilution
COOLING :
COLLING TOWER FERMENTATION <
/|
L Cooling water recycle ¥ :
R.O.Plant (< {{mgna

By Stripper

—

COOLING - : ' SPENT WASH 8l
COLLING TOWER ————"———  DISTILLATION to Biogas Plant MEE Plant
Cooling water recycle -
a
BOILER A Bio - compost [¢ sEentwash
SUGAR MILL Lagoon
|
Product >Rectified Spirit
60 KL/day R.S By adding Denaturant

like Acetaldehyde, Benzene,
Crotonaldehyde, Denatonium

, v Saccharide & Benzoate etc.

ENA PLANT MSDH PLANT Special Denatured Spirit
y (SDS)
[ l
Eb]LA Absolute Alcohol
By adding Denaturant
& - likei'Crotonaldehyde,
l Denatonium Saccharide &
Benzoate etc,

Denatured Absolute
Alcohol
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- Bajaj Hindusthan Sugar Limited
Paila Distillery 03

Bore-Well Water Log Book , :
‘Water Consuniption Raport of Month. .;é;lt‘:‘f cméza’ 20 20

: _ Total Water
Sr. No. 'Datg Initiai Reading Finﬁll Reading Constimption in m* .Rem.arksg
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Government of India

Central Ground Water Authority
Ministry of Water Resources,

Member (CGWA)

File No: - 21-4/5155/UP/IND/2018 -L4& <]

River Development & Ganga Rejuvenation

NOC No: - CGWAINOC/IND/ORIG/2019/4916 = g
Date: - 14 AR P

e

M/s Bajaj Hindustan Sugar Lid.

Bajaj Bhawan B-10, Sector-3, Noida,
District Gautam Buddha Nagar,

Uttar Pradesh - 201301

Sub: - NOC for ground water withdrawal to Mis Bajaj Hindustan Sugar Ltd. in
respect of their existing Distillery unit focated at Town Lakhimpur (NPP), Block
Lakhimpur, District Kheri, Uttar Pradesh - reg.

Refer to your application dated 29/03/2018 for grant of NOC for ground water
withdrawal. Based on recommendation of Regional Director, Central Ground Water

- Board, Northern Region, Lucknow vide his letter dated 29/11/2018 and further
~ deliberations on the subject, the NOC of Central Ground Water Authority is hereby

accorded to M/s Bajaj Hindustan Sugar Ltd. in respect of their existing Distillery
unit located at Town Lakhimpur (NPP), Block Lakhimpur, District Kheri, Uttar
Pradesh. The NOC is valid from 05/03/2019 to 04/03/2021 and is subject to the

following conditions:-

1. The firm may abstract 1,83,700 cu.mfyear of ground water through two (2)
existing tube wells only. No additional ground water abstraction structures shall be
constructed for this purpose without prior approval of the CGWA.

5 Both the wells shall be fitted with digital water flow meter by the firm at its own
cost and monthly ground water abstraction data of each well shall be recorded in a
log book. Compliance to this condition shall be reported within one month from the

date of issue of this letter. :
3. M/s Bajaj Hindustan Sugar Ltd., in consuitation with the Regional Director,

Central Ground Water Board, Northern Region, Lucknow shall implement ground
water recharge measures atleast to the tune of 92,650 cu.m/year as proposed, for
augmenting the ground water resources of the area. Firm shall report the compliance
within six months from the date of issue of this letter. Firm shall also undertake
periodic maintenance of recharge structures at its own cost. .

4. The photographs of the recharge structures after completion of construction of the
same shall be furnished immediately to the Regional Director, Central Ground Water
Board, Northern Region, Lucknow for verification under intimation to this office.

5. The firm, at its own cost, shall construct two (2) observation wells (piezometers) at
Zuitable locations and install digital water level recorders for monthly ground water
level monitoring in consultation with the Regional Director, Central Ground Water
Board, Northern Region, Lucknow. Firm shall install telemetry system in one of the
piezometers and share user 1D and password of the telemetry system with the
Regional Director, Central Ground Water Board, Northern Region, Lucknow.

18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561, Fax: 23382051, 23386743
Website : www.cgwa-noc.gov.in
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6. The ground water quality shall be monitored once in a year during pre- monsoon
period.

7. The ground water monitoring data in respect of S. No. 2, 5 & 8 shall be submitted
to the Regional Director, Central Ground Water Board, Northern Region, Lucknow on

regular basis at least once in a year.
2 8. The firm shall ensure proper recycling and reuse of waste water after adequate

treatment.
- 9. Action taken report in respect of S. No.

one year period.
£ 10. This NOC is liable to be cancelled in case of non-compliance of any of the

conditions as mentioned in S. No. 1 t0 9.

11. The project proponent shall take all necessary measures to prevent
contamination of groundwater in the premises failing which the firm shall be
responsible for any consequences arising there upon.

12 This NOC is subject to prevailing Central/State Government rules/laws or Court
orders related to construction of tubewell/ground water withdrawal/construction of
recharge or conservation structure/discharge of effluents or any such matter as
applicable. :

13. The firm shall report self compliance orline in the website (www.cgwa-
noc.gov.in) within one year from the date of issue of this NOC.

14. This NOC does not absolve the applicant / proponent of this obligation /
requirement to obtain other statutory and administrative clearances -from other
statutory and administrative authorifies. :

15. The NOC does not imply that other statutory / administrative clearances shall be
granted to the project by the concerned authorities. Such authorities would consider

7 - the project on merits and be taking decisions independently of the NOG.

-

-

[

1 to 8 shall be submitted to CGWA within

Member (CEWAY=""

Copy to:

1. The Member Secretary, Uttar Pradesh Pollution Control Board, PICUP Bhawan,
Third Floor, B-Block, Vibhuti Khand, Gomti Nagar, Lucknow, Uttar Pradesh.

2 The District Magistrate, District Kheri, Uttar Pradesh for necessary action.

3. The Assistant Director (RCD), Food Safety and Standards Authority of India,
Regulatory Compliance Division, FDA Bhawan, Kotla Road, New Delhi — 1 10002,

4, The Regional Director, Gentral Ground Water Board, Northern Region, Lucknow.
This has reference fo your recommendation dated 298/11/2018.

5. The Director, Ground Water Department, Govt. of Uttar Pradesh, 9™ floor, Indira

-

000000000000 - |
000000000 00000000000 0000060000000 04

- Bhawan, Lucknow-226001.
6. Guard File 2018-1. : /
: Mémber (CGWA)
{Unit Distiltery)
a Yithnrised Sl'anafom.
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(Based on one month observation)

3. Waste Water generation (KLD)
g ) Spent wash 4 Fermenter Distillation
= Borewell {Spent wash Alcohol . [generation washing/Flq. [Process colour pit
e M3/day |generation production per liter of  [Spentlees. |or washing |condensate (others)
{m3/day) BL/day alcohol (m3/day) (m3/day) (m3/day) (m3/day)

02.12.2020 145.5 325.80 45416.00 737 55.90 7.40|  268.00 1.41
03.12.2020 210 416.30 60065,20 6.93 98.20 0.00 410.00 0.13
04.12.2020 285 386.20 60076.00 6.43 101.60 25.10 309.00 1.15
05.12.2020 365 369.70 60000.00 6.16 100.80 37.90 309.00 2.66
06.12.2020 355 387.20 60007.20 6.45 106.90 25.10] 275.00 4.80
07.12.2020 415 390.40 60023.70 6.50 105.80 26.40 263.00 132
08.12.2020 328 344.40 56256.70 6.12 93.70 31.70 263.00 8.72
09.12.2020 386 393.30 60051.30 6.55 97.50 14.50 293.00 9.05
10.12.2020 355 396.10 60077.20 6.59 94.60 10.30 352.00 13.45
11.12.2020 307 406.40 60070.90 6.77 93.30 11.80 346.00 5.23
12,12.2020 334 398.70 60000.00 6.65 97.40 19.10 336.00 3.59
13.12.2020 223 390.60 60056.00 6.50 93.60 33.20 292.00 1.02
14.12.2020 308 344.20 56252.60 6.12 104.10 8.10 372.00 3.32
15.12.2020 415 350.50 60081.60 6.50 107.40 15.30 344.00 5.99
16.12.2020 325 406.00 60078.50 6.76 111.20 3130  330.00 8.97
17.12.2020 254 403.80 60085.00 6.72 110.40 28.40 287.00 7.86
18.12.2020 305 180.30 30099.80 5.99 70.80 5,70 111.00 0.01
19.12.2020 295 392.30 60000.00 6.54 116.80 24,70 337.00 4.83
20.12.2020 315 382.36 60092.60 6.36 109.70 20.80 338.00 7.36
21.12.2020 272 381.00 60020.90 6.35 121.60 - 26.30 317.00 5.48
22.12.2020 285 366.00 60029.00 6.10 114.8 28.00 287,00 1.06
Avg./day | 321.39 389.27 59932.58 6.76 104.42 21.37 319.24 4.83

Total operating days upto 22.12.2020=20.17
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Sl.Ne. Para mafer .Llnit : Shift-A
A- {InFlow Date Dig. Ist Dig. IInd
Spentwash Feedrate | mhr oo | G-yer
Temprature °C eEr e
pH RS R Y. 72
VEA. ppm Y20 | 3yre
C.OD. ppm 1, 95200 | 1. 83:200)
ppm o T

S/W dig. Ist
15?2,19 :
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5. Further treatment/disposal of Condensat

.

(Based on one month observation)

.

e/Concentrate

CIP Done

3 Water Soljd content . )
evaporation in Steam Power
- rafe{Minimu concentrate | required for | ¥ Cooling  |consumption|Steam
Ofis MEE feed | Solid content| m)(process |Concentrate | Generation water water for Economy, (Ltr.
rate in feed/brix | condensate | Generation [brix evaporation | circulation | Evaporation |water/kg
(kg/day.) %/degree m3) {kg/day.) %/degree (kg/day.) |rate (m3/hr) (KWH) steam)
02.12.2020 441538 19.60 268 143622 43.60 86270.00 450 7932.000
03.12.2020 585910 19.60 410 177967 55.38 137480.00 450 8350.396
04.12,2020 | 466228 21.74 309 158788 57.80 77310.00 450 8288374 | ©- -
05,12.2020 475097 22.20 309 161823 56.98 79850.00 450 8309.163
06.12.2020 470216 21.78 275 185003 50.08 66200.00 450 8227.984
07.12.2020 480904 21.40 263 143776 45.80 61580.00 450 8721.254
08.12.2020 442831 20.64 263 79759 45.6C 61310.00 450 8494.264
09.12.2020 495794 18.17 293 137225 45.25 78410.00 450 8617,703
10.12.2020 538204 18.12 352 177199 45.37 103000.00 450 8789.516
11.12.2020 547077 18.87 346 217436 46.62 101700.00 450 8711.254
12,12.2020 556609 18.00 336 410030 44.37 104000.00 450 8488.346
13.12.2020 566958 20.12 292 198973 46.12 98500.00 450 8659.520
14.12.2020 554309 18.00 372 160068 44.57 104500.00 450 8543.030 |+
15.12.2020 | 551545 16.86 344 145604 45,58 113940.00 450 8703.315
16,12.2020 529560 18.47 330 127751 45.16 108060.00 450 8625.813
17.12.2020 480365 19.75 287 101720 44.84 87260.00 450 8963.257
18.12.2020 161358 19.87 111 34988 42,75 40850.00 450 6208.361
19,12.2020 | 558385 19.62 337 240855 4529 109000.00 450 9513.000
20.12.2020 546676 18.53 338 213408 44.66 104230.00 450 9384.750
21.12.2020 526233 19.60 317 187179 45.60 92240.00 450 9534.624
22.12.2020 508257 21.26 287 131105 4491 80560.00 450 94593.59
Avg./day | 519784.581 20.436 319.236 175224.591 48.901 94013.386 - 8951.885 3.396
| Avg./hrs. | 21822.935 13.410 7367.526 3933.871 450 375.164
Total operating days upto 22.12.2020=20.17
raf bajgy Hod
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Test Report of

Report Code

Date of fssue

Waste Water

TTWW-041220-01

10/12/2020

TO:

M/s, Bejaj Hindusthan Sugar Ltd
Palia Distillery, Palia Kalan,

SAMPLING & ANALYSIS DATA

“ample Drawn On
samgple Drawn by
sampie Received on
Analysis Duration

04/12/2020
NTL
04/12/2020

District - Lakhimpurkkisi (U.P), India.

04/12/2020 to 10/12/2020
Waste Water (Before MEE)

25088

. The results giv en sbove sre related 1o the tested saupic,
2 Responsibility of the Laboratory is limited to the invoiced amount only.
3 Thistest report will not be generated npain, cither
% This test report will not be vsed for any publicatyilegal purpose.

< Tlile test saruples wall be disposed ofT afler tvo weeks from the date of

{ e
: h‘v\'a}“:‘\l
CHECKED BY

or Bajaj Hindusthan Sugar Lid.

{Unit Digtd{}
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1§ seceived & mentioned paramerers. The customet iehad

wholly or in part, ithout pricr WriRten perntission of the

sample Description :
sample Quantity 1+ 2lit/Plastic cane
X _-._'ufeather Condition : Normal X ¥
TEST RESULTS
SATYSICAL EXAMINATION SAehs
SNo | Purameter Test Method Rosults “P"U;i?sm“"
' ! |
e Colour 3025 Part - 4 Dark Brown 1 e “:
7 Odour 3025: Part - 5 Molusses | RvEs
i
3 I Total Solids 3025: Part - 16 21.74 : %%
l »
f'._'l!EMICAL EXAMINATION i
1. pH 18:3025(Part-11):1983 . 1.56
2, Chemical Oxygen Demand (2s 02) APHIA 5220 B:2005 Yo T mel
-"I‘ ;."- - RLE =L - —
+

ar e wbon e Tests vy

Laporateny

issse of test repart, ualess urtil speeaied u‘? the cuonicr.
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-~ -__'_‘Test Report of Report Code Date Of‘fﬁgt_l; T
Waste Water WW-121120-01 16/11/2020
® .iEpT0: M/s. Bujaj Hindusthan Sugar Ltd

Palia Distillery, Palia Kalan, District - Lakhimpurkhiri (U.P), India.

SAMPLING & ANALYSIS DATA

s, ample Drawn On 12/11/2020
wample Drawn By NTL
~ample Received on 12/11/2020
4nalysis Duration 12/11/2020 to 16/11/2020
<ample Description Waste Water (Before MEE)
Sample Quantity . 2lit/Plastic cane
weather Condition :  Normal
- - TEST RESULTS
- VIYSICAL EXAMINATION 2 7]
s.No Parameter Test Method Results 1 Units
= : | ]
1. Colour 3025: Part - 4 Dark Brown ! - :
2 Odour 3025: Part - § Molasses R
7 Total Solids 3025: Part - 16 LT ARSI
{HEMICAL EXAMIN ATION :
¥ pH 15:3025(Part-11):1983 1 i =
Ty Chemical Oxygen Demand (as Oa) APHA 5220 B:2005 ws‘;ou T e
:ﬂt_;‘;; . ! "" iy %

‘T
| The results given above are reluted to the tested sample, as received & fiicationed parameters. The customer asked for the wbove

2 Responsibility of the Laborutary is limited to the invoiced amount only. ;
T This test report will not be genernted again, cither wholly or in part, without prior writicn permission of the laboratory,
"% Tire tebt samples will be disposed off afler two weeks from o
"ll\,"\‘ Qv , i A
CHECKED BY| AUTHORIZED $IG

or bigyaj Hindusthan Sugar L.
(Unit Distiflery)

Author, : 4
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" Test Report of

AB.RAT.RI{ LS

_"'}.BL \u.ml:lc:! l'lh'r.;hn '

Report Code Date of Issue
Waste Water WW-121120-02 16/11/2020

~»UED TO: MJs. Bajaj Hindusthan Sugar Ltd

Palia Distillery, Palia Kalan, District ~ Lakhimpurkhiri (U.P), Indiz.

SAMPLING & ANALYSIS DATA

1 This test report will not be gengrated again, ¢i

sample Drawn On 12/11/2020
Sample Drawn By NTL
Sample Received on v 12/11/2020
Analysis Duration . 12/11/2020to 16/11/2020
sample Description Waste Water (After MEE)
Sample Quantity +  2lit/Plastic cane
.Weathar Condition 1 Normal 7l
TEST RESULTS
PITYSICAL EXAMINATION k!
§.No Parameter Test Method Results Uniis
1. Colour 3025: Part -4 Dark Brunt Brown
2. Odour 3025:; Part- 5 Molasses .
3. Total Solids 3025: Part - 16 45,50 %%
CHEMICAL EXAMINATION :
i pH 15:3025(Part-11):1983 208
2 Chemical Oxygen Demand (as O2) APHA 5220 B:2005 Biol80 | “mgd
4 T .......l
ratess - ®
T

| The resuits given sbove are reluted Lo the tested samplé, 8s received & mentioned parimisters. The customer asked 1o Wie above fests vnly.

: Responsibility of the Laboratory is limited to the invoiced amount only.
ither wholly or in part, without prior written permission of the Iuborm‘:; =
(!

4. This test report mp 1ot be used for any publicity/legal purpose. ;
\_‘ est semples ¥ will be disposed off after two weeks from the dote of issue of test repoit, unless until spl:cmcd !3:‘&: cus1 et
v \,L \ v :
Cl CKED, )Y AUTHORIZED SI Nm{omz

o oy S 'J!un U Lie,
{Unit
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es0 0000000

®  Test Report of Report Code Date of Issue
- Waste Water WW-041220-02 10/12/2028
@1 UED TO: M/s. Bajaj Hindusthan Sugar Ltd
- Palia Distillery, Palia Kalax, District - Lakhimpurkhiri (U.FP), Indix.
™
® SAMPLING & ANALYSIS DATA
® ~ample Drawn On . 04/12/2020
sample Drawn By ' =N
® “ample Received on : 04/12/2020
Analysis Duration :  04/12/2020 to 10/12/2020
~ hample Description :  Waste Water (After MEE)
@ Sample Quantity . 2lit/Plastic cane
Weather Condition :  Normal
iy TEST RESULTS :
*{IYSICAL EXAMINATION e
<.No Parameter Test Method " Results T Units |
!
I Colour 3025: Part - 4 Dark Brunt Brown i: - l
; y
i Odour 3025: Part~ 5 Molasses < ;
3 Total Solids 3035 Part - 16 5780 %
< TEMICAL EXAMINATION g |
1. pH 1S:3025(Part-11):1983 3035 t - !
57| Chemical Oxygen Demand (as O;) APHA 5220 B:2005 350 ) wael |
b SR

régsl
© The resulis wiven sbove are related (o the tested sample. as received & mentioned paremeers. The customer ssked $or the alsn ¢ sty enly
* Responsibility of the Laboratary 15 limited to the invoeiced amount only,
Fhis test report will not be genersted ngain, either wholly or in part, with

- 1had lest yeport will not be used for any publicity/legal purpose. :
< The simples will mdisposcd off after two weeks from the date of  issue of test report, unless until specitied by fhe o
tl\r\’ﬁl v ]
- .

o
'}*’5‘2.1
CHECKED BY AUTHORI EGNATORY

out prior written permission of the laboraton

£
DS
For Bajg] Hindusihan Sugar Lo,
(Unit Distilfery)
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P.0.No 2100294439 Page - 2
) S.No Indent No Itm No Code 1Description : Order gty./Udit . Price .  Discount Disc Value 1 Net Value
v v Ci

MODIFICATION & RECTIFICATION IN EXISTING WATER TREATMENT PLANT

Condensate Polishing Unit

(Capacity -580 M3/day + 270 M3/Day)

RAW CONDENSATE CHARACTERISTICS: S
Following are the main characteristics of the condensate reaching to CPU:

SN PARAMETERS RAW CONDENSATE INORGANIC EFFLUENT

1. Flow 580 (m?®/day) 270 (m3/day))

2. Ph 2.5 7 # 7.5

3. BOD 3500 mg/L -

4. cob 7000 mg/L 250 mg/L

5. TDS 300 mg/L 1900 mg/L

6. TSS 100 mg/L 100 mg/L

7. VFA 3500 mg/L --

8. Temperature 4Q bPeg C

The treated condensate form the CPU will have following parameters e

(a) Characteristics at outlet of ACF: -

SN Parameters Treated Condensate

Flow rate 830 m3/day

Ph 6.5-7.5

BOD < 20 ppm

COD < 200 ppm

TSS < 10 ppm

TDS 1000-1500 mg/L

Temp Ambient

Offer No: MMEPPL/CPU/BHL PALIA/011/R-2 Date: 15/10/2020

SECTION - V: EQUIPMENT FOR CPU # 580 KLD LIST:

1. TRANSFER PUMPS AT RECEIVING SUMP

zoygesgoﬁiontal. centrifugal, non-clog, gland pack ForBaja,i Hin dil‘-&'ﬁ_ an Sugar «i-

Duty Conditions 30 m3/hxr, 12 m head {Unit D '

&

Heon Signa

oL W

KWApprox.3.T7T5KW
Quantity. 2 nos. [1 W + 1 SB]

Make Kirloskar/Indo ! Autt ary
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P.0.No 2100294438 Page - 3

#T S:No IndentNo Ttm No Code Description Order qty/Unit . Prige.  Discount  Disc Value NetValue 4
’ = 2. AGITATOR FOR NEUTRALIZATION TANK w *
Qty 1 no.

MOC Wetted Parts. SS 304
Power 0.75 Kw

Make MM Enviro

Qty 1 HNa.

3. ALKALI DOSING SYSTEM

Dosing Tank

Oty 1 No ' st

MOC HDPE i

Capacity 3000 Ltrs.

Make MM ENVIRO

Doging Pump

Oty 2 nos. [1 W + 1 SB]

CAPACITY 400 LPH

MOC Shaft/Impeller/Ss304

Make Positive Metering/Alpha Helical

Mixer

Qty. 1 ne.

MOC $S304 -

Power 0.75 Kw '

Make MM Enviro

4. TUBE SETTLER FOR PRIMARY LAMELLA CLARIFIER

Type Chevron Shaped PVC Tube Settler

MOC PV .

Make MM Aqua/Cool deck/Equiv.

Oty 1 lot

5. SLUDGE PUMPS

Type Horizontal, centrifugal, non-clog, gland pack ,

MOC CI Body, S5-304 Internal

Duty Conditions 5 m3/hr, 12 m head

KHApprox.0.75KW%W

Quantity. 2 nos. [1 W + 1 SB] o)t
Make Kirloskar/Indo Far bajg Hindusthan Sugar Lta.
6. UASB FEED PUMPS : {Unit Distillery)
Type Horizontal, centrifugal, non~clog, gland pack

MOC CI Body, SS-304 Internal A
Duty Conditions 30 M3/HR @ 15 m head Sﬁanx?
BRPM 2800 - ;
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o4

4
S.No Indent No itm No, Code

Dome, Overflow Gutters, Gas Connectors
and Lowér Domes, MS Support frames,

ete

Moc

The Dome / Baffle Plate / Overflow
Gutters shall be made from 3 mm thk FRP
Plates. The Domes shall be supported on
the Structure fabricated out of MS Angle
and Channel and painted with Epoxy
Paint. )

Feed Distribution System SS 304 Feed Distribution System
Make MM Enviro

8 NUTRIENT DOSING SYSTEM

Dosing Tank

Qty 1 No.

MOC HDPE

Capacity 500 Ltrs.

Make Syntax / Plasto '

Dosing Pump

Qty 2 nos. [1 W + 1 8B]

Flow 0-30 LPH

MOC PP

TYPE Electronic diaphragm

Make Positive/SR Metering

9 AIR GRID WITH DFFUSER MEMBRANES FOR AERATION TANK
Air Grid 1 Lot

MOC SS 304

Diffuser Membrane 1 lot

Type Tubular

MOC EPDM

Make SSI/ Scogen / Nopon / Equiv

Description Order qty./Unit Price Discount  Disc Value Net Value
v o ¥
POWER. 3.75 Kw
Quantity. 2 nos. [1 W + 1 SB)
Make Kirloskaxr/Indo
7 UASB G-L-5-8
MOC FRP Hood supported on MSEP Frames
Quantity 1 lot
Components
The UASB GLSS Shall consists of the Upper 2
iy .

o

U7 By Hliidusg o

S LG

(Uit Qistifior,
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10 AIR BLOWER FOR AERATION TANK
Type Twin Lobe Type é
MOC Cl1 all ; t
Duty Conditions 850 m3/hr., 0.5 kg/em2

motor rating Approx. 18.75 Kw

Qty 2 Nos (1W+1SB)

Make TMVT/Everest/Equiv. ;

11 TUBE DEK FOR SECONDARY CLARIFIER N

Dimensions 3.5m x 3.5m x 2.5m swD

Type Chevron Shaped pve tube Settler

Vertical Height 500 mm Inclined at 60 Deg with Horizontal

MOC PVC

Make MM Aqua / Cool Dek

Oty 1 Lot

12 SLUDGE RECIRCULATION PUMP

Type Self-priming, centrifugal, non-clog

MOC CI Body, SS-304 Internal :

Duty Conditions 20 m3/hr, 10 m head -

KW Approx. 2.25 KW Wk

Quantity 2 nos. [1 W + 1 sB]

Make Kirloskar/Indo

EQUIPMENTS FOR COMBINED FLOW OF 850 M3/DAY

13 HOCL DOSING SYSTEM

HOC1l Dosing Pump

Cap 0-25 LPH

MOC pp

Type Electronic metering pump

Qty 2 nos. [1 W + 1 SB)

Make .

Positive/sSR

Metering

Dosing Tank ; ; . el W LB y
Cap 500 Ltr. A DEY S v
MOC HDPE

Oty 1 No,

Make Sintex /Plasto

14 COAGULANT DOSING SYSTEM FOR HRSCC
Dosing Pump

Cap 0-25 LPH
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MOC PP '

Type Electronic metering pump

Qty 2 nos. [1 W + 1 SB]

Make Positive/SR Metering

Dosing Tank

Cap 500 ltr

MOC HDPE o 4

Qty 1 no. o

Make Sintex/Plasto

Dosing Tank Mixer

Qty. 1 No.

REM 100-150

MOC S5 304

Power 0.37 KW

Make MM Envizo

15 FLASH MXER

Oty 1 no.

MOC SS 304 -,

RPM 100 -

Motor 0.75 Kw

Make M M Enviro :

Qty 1 No. >

16 HRSCC MECHANISM :

Type Slow Speed Centrally Driven

Dimensions 6.3 m Dia. x 3.5m SWD

MOC MS Epoxy

Make MM Enviro

Power 1.5 Rw

RPM 6-7

Qty 1No.

17 SLUDGE PUMPS

Type Non-Clog, Horizontal, centrifugal, gland pack L
MOC CI Body,SS304 Internal iz
Duty Conditions 5 m3/hr, 10 m Head '
KW Bpprox. 0.75 KW ; 4@

Quantity 2 no.

Make Kirloskar/Indo ; i
18 FILTER FEED PUMES

Type Centrifugal, Horizontal
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I§.Nu Indent No Itm No Code

Make Bio Tech / Equivalent

Qty Lot

24 ELECTRICAL WORKS

MCC Control Panel 1 No.

Make MM Enviro

MOC MS Powder coated

Panel Type Compartmentalized
Contactors Make Siemens / Schneider/L & T
MCB/SFU WITH OLR 1 lot as required
Cabling 1 Lot

Cabling Type Flexible

Make Polycab / Havels

25 SLUDGE HANDLING SYSTEM
DECANTER

Type Solid Bowl Type

‘MOC SS 304

Flow 2 m3/hr

Power 5 kw

Make Alfa Laval

Qty 1 Nos

DECANTER FEED PUMPS

‘Type Screw Pump

Flow, Head 3 m3/hr € 12 m head
Power 1 HP

MOC CI all

Qty 2 Nos .

Make Roto / Positive

POLYDOSING SYSTEM

Poly Dosing Tank 2000 Ltrs HDPE Tank

Description 4 Order qty./Unit Price+  Discount Disc Value Net Value
Piping Before Equaliza®ion Tank : 33 304 7 v
Piping After Equalization Tank: MS Class C
Valves : CI Body , S$S internals '
23 MBBR Media
Purpose For Immobilization of Bacterial Film
Details
PP Cylindrical Media , 25 mm Dia x 40
mm Long
MOC PP dhe
Surface Area 400 m2/m3 i SN

For Bajaj Mindusthan Sugu: ...
{Unit Distillery)
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1 I§.No Indent No Itm No Code 7 Description . Ordef qty.JUnit ~ Price  Discount  Disc Value Net Value
<4 *

Polly Dosing Tank Agitator 1 HP, 100 RPM, S8 Agitator
Poly dosing Pumps 0-50 LPH , 2 kg/cm2 , 2 Nos X
Gross Price 11000,000.00 INR ; 11000,000.00
faxes on the PO 0.00 1,980,000.00
IGST 18% Goods_ITC_FC
HSN Code - 8421 21 90 Delivery Date - 31.03.2021

For Bajaj Hind.. -
" (Unit gl

Ignatory
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Pressmud Report (Season 2020-21)

Pressmud Productiorn(Qtis)

Todate ( &4

Date Ondate (A&Y)
11/11/2020 2040.00 2040.00
11/12/2020 2040.00 4080.00
11/113/2020 2040.00 6120.00
1111412020 2040.00 8160.00
111152020 2040.00 10200.00
B 11/16/2020 2040.00 12240.00
11117/2020 3870.00 16110.00
11/18/2020 4266.00 20376.00
. 11/19/2020 4504.50 24880.50
11/20/2020 4099.50 28980.00
11/21/2020 4549.50 33529.50
11/22/2020 4482.00 38011.50
11/23/2020 4505.00 42516.50
11/24/2020 4477.50 48994.00
11/25/2020 4009.50 51003.50
11/26/2020 2756.00 53759.50
11/27/2020 3340.30 57099.80
11/2812020 2768.40 59868.20
1142942020 4490.70 64358.90
11'30/2020 402960 - 68388.50
121172020 3844.30 72232.80
121212020 2973.90 75206.70
121212020 3648.30 78855.00
121412020 3688.60 82543.60
121512020 3488.20 86031.80
121612020 3111.20 89143.00
121712020 2896.00 92039.00
12/8/2020 3671.30 95710.30
12/9/2020 3272.20 98982.50
12/10/2020 3271.24 102253.74
12/11/2020 3505.06 105758.80
12/12/2020 2965.50 108724.30
12/13/2020 3822.50 112546.80
1211412020 3188.95 115735.75
12/15/2020 2879.80 118615.55
12/16/2020 3449.40 122064,95
12/17/2020 3505.70 125570.65
12/18/2020 3463.95 129034.60
12/19/2020 3660.65 132695.25 )
12/20/12020 3934.15 136629.40 }
1212112020 3644.60 140274.00
# ®
- i
Far Bajaj Hindusthan Sugar L.
(Unit Distilfery)
atory
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- TEST CERTIFICATE
PY MS-140320-01(Pagel to 2)
2 - Test Report of Report Code Date of Issue
. Bio-composed MS-140320-01 20/03/2020
.
ISSUED TO: MU/S Bajaj Hindusthan Sugar Litd
~ Distillery Unit- Palia Kalan, District- Lakhimpur Kheri (U.P) India
- Sampling & Analysis Data
Sample Receive On : 14/03/2020
Lo Sample description Bio-compost collect from Compost Site
Sample Drawn On 14/03/2020
® Sample Collected By Laboratory Representative
~ Production Capacity of Plant 60 KLPD RS/ENA/AA
L) Sample Quantity 20Kg
- Analysis Duration :+  14/03/2020 To 20/03/2020
y TEST RESULTS
'® S.No. Parameter Unit Sample-1 | Sample-2 | Norm as perS.02776
‘ (E) of MoA &FW Dated Test Method
L E 10/10/2015
» 1| Moisture Content % 35.2 34.6 30-40 15:2770-01-2011
4 2 Particle Size % Qty pass 94,5 95.8 - 290 5:2770-04-2004

: through 4
- hrough
- mm sieve

< 3 Bulk Density gm/em? 0.53 0.62 <1.0 150-11272-1998
- a Total Viable Count 57X10° | 5.5X10° 25.0 X10° APHA-21% edit

' {N,P,K and Zn Bacteria :

- )

o 5 Total Organic Carbon | % by weight 21.05 20.34 >14.0 150:10094-1995
9 6 Total Nitrogen % by weight 1.62 1.58 =0.8 150:11251-1995
o : 7 Total Phosphate (as | % by weight 0.85 0.74 20.5 APHA-21* edit

: -~ e P205)
i 8 Total Potash (as K20) | % by weight 1.26 1.22 20.8 15:3025 P-40-1991
@ 9 | NPKnutrient-Totalof | % byweight | 3.45 3.36 S APHA 4500N, APHA-
N, P205 and K20 3 3500K, APHA-450CP
® Nutrient Y
- 10 | C:N Ratio - 7 15.20 13.80 B <18 150-17184-2014
11 | pH - 7.28 7.36 " 6.5-8.0 150-10390-2005
~ 12 | Conductivity Dsm- 3.41 3.25 <40 150-11265-1994
13 Heavy Metal Content
~
-~ Arsenic (as AS203) mg/ke ND ND <10 150-20280-2007
- Cadmium (as Cd) mg/kg ND ND <5.0 150-11265-1994
= Chromium (as Cr) mg/kg ND ND <50 150-11265-1994

9
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- TEST CERTIFICATE
Copper (as Cu) mg/kg 258 266 <300 1S0-11265-1994
® Mercury (as Hg) mg/kg ND ND <0.15 IS0-11265-1994
- Nickel (as Ni) mg/kg ND ND <50 150-11265-1994
Lead (as Pb) mg/kg ND ND <100 . 1S0-11265-1994
[ Zinc {as Zn) mg/kg 285 296 <1000 150-11265-1994
MS-140320-01(Page2 to 2)
-~
Notes:
9 1. The results given above are related 1o the tested sample, as received & mentioned parameters. The customer asked for the above tests only.
2. Responsibility af the Laboralory is limited to the invoiced amount only.
@ 5. This test repor will not be generated ogain, cither wholly or in part, wilhout prior written pecmission of the Jaboratory.
4, ‘This test report will not be used for any publicity/legal purpose.
Q S.Thennamphsﬁllhedlspm_adofhhumowub&mtcdauof issue of test repert, unless until specified by the customer e
= v e '-"f'.:;,".'-\_
9 9" ‘ AR
W hed ey
g \ PN
CHECKED BY AUTHORIZED SIGNATORY
o]
(]
-
®
o)
™
@
@ i
3
;a & o
7 ;
®
-~
b
®
m.Budh-Nagar - 201307

bs;com W.: www. noidalabs.com
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- MS-220520-021(Pagel to 2)
-~ TREEZ - Test Report of Report Code ~ Date of lssuc EEE
B Bio-composed MS-220520-02 26052020
Q )
- ISSUED TO: M/S Bajaj Hindusthan Sugar Ltd
- Distillery Unit- Palia Kalan, District- Lakhimpur Kheri (U.P) India
e s Sample Receive On. : 22/05/2020
- Sample description . Bio-compost collect from Compost Site
Sample Drawn On « 22/05/2020
- Sample Collected By . Laboratory Representative
Production Capacity of Plant « 60 KLPD RS/ENA/AA
'® Sample Quantity : 2.0Kg
o Analysis Duration . 22/05/2020 To 26/05/2020
P . TEST RESULTS
- S.No. Parameter Unit Sample-1 | Sample-2 | Normas per 5.02776
- - (€} of MoA &FW Dated | Test Method
, 10/10/2015
) — 2 e
® 1 Moisture Content % 36.5 38.2 30-40 15:2770-01-2011 |
2 Particle Size .| % Qty pass 95.2 976 290 15:2770-04-2004
® through 4 BT
- mm sieve :*r_ e 2
3 |BukDensity | em/cm’ 053 0.65 " <0 | 150-11272-199
® . 4 | Total Viable Count 5.6X10° | 5.5X10° 25,0 X10° APHA-21" edit
- o (N,P,K and Zn :
- Bacteria ) *3
® 5 Total Organic % by weight | 21.40 19.35 >14.0 (50:10094-1995
- Carbon - ks
6 Total Nitrogen | % by weight | 1.61 1.56 ;208 150:11251-1995
7 Total Phosphate (as % by weight |. 0.86 0.72 S 20.5 APHA-21" edit
P205) L = i
8 Total Potash (as | % by weight |  1.23 1.20 T 308 15:3025 P-40-1991 |
K20)
5 | NPKnutrient-Total | % by weight |  3.42 3.23 >3 APHA 4500N,
of N, P205 and K20 APHA-3500K,
Nutrient APHA-4500P
10 | C:N Ratio - 15.10 1252 <18 150-17184-2014

90000000 00
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\TEST CERTIFICATE

vi

Iie fest samples will be disposed off after two weeks from the date ol
. cuslonwr.

e90000

e

-

i1 | pH - 7.42 7.36 6.5-8.0 150-10380-2005
12 | Conductivity ‘Dsm-* 3.45 3.72 <4.0 150-11265-1994
13 | Heavy Metal
Content
Arsenic (as AS203) mg/kg ND ND <10 150-20280-2007
Cadmium (as Cd) mg/kg ND ND <5,0 150-11265-1994
Chromium (as Cr) mg/kg ND ND <50 150-11265-1994
Copper {as Cu) mg/kg 261 265 <300  150-11265-1994
Mercury {as Hg) mg/kg ND ND <0.15 150-11265-1994
Nickel {as Ni) mg/kg ND ND <50 150-11265-1994
Lead (as Pb) mg/kg ND ND <100 150-11265-1994
LH Zinc (as Zn) mg/kg 282 285 <1000 1S0-11265-1994
MS-220520--02(Pagel to 2)
Notes:
5 I.  The resulis given above are refated to the tested sample, as reccived & mentioned parameters the customer asked for the
above 1es1s only.
2. Responsibility of the Laboratory is limited to the invoiced amount only.
3. Thistest report will not be generated again, either wholly or in part. without prior written  permission of the luboratory.
- d.  ‘This test report will not be used for any publicity/legal purposc. =

issue ol lest repart, unless until specified by the
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MS-100620—025(Pagc1_ to 2)

Test Report of =l Report Code Date of Issue
Bio-composed S MS-100620-025 16/06/2020

“ISSUED TO: MUS Bajaj Hindusthan Sugar Ltd

Distillery Unit- Palia Kalan, District- Lakhimpur Kheri (U.P) India

Sample Receive On : 10/06/2020
Sample description : Bio-compost collect from Compost Site
+ Sample Drawn On : 10/06/2020
Sample Collected By . . ¢ Laboratory Representative .
Production Capacity of Plant ; : 60KLPD RS/ENA/AA
Sample Quantity : 2.0Kg
Analysis Duration : 10/06/2020 To 16/06/2020
TEST RESULTS
S.No. ~ Paraméter Unit Sample-1 | Sample-2 | Norm as per 5.0 2776
g (E) of MoA &FW Dated | Test Method
10/10/2015
1 | Moisture Content - % | 348 36.6 30-40 15:2770-01-2011 |
2 | Particle Size % Qty pass 92.5 .95.8 =50 1S:2770-04-2004
through 4
mm sieve % g
3 | Bulk Density gm/cm® 0.56 062 |- <1.0 1S0-11272-1998
4 | Total Viable Count 5.4X10° | 5.2x10° 25.0X10° APHA-21% edit
(N,P,Kand Zn z : X
Bacteria ) Sy %
5 Total Organic | % by weight | 18.50 | 23.60 5140 1S0:10094-1995
Carbon , ' .
6 Total Nitrogen % by weight 1.47 1.52 20.8 150:11251-1995
7 | Total Phosphate (as | % by weight | 0.69 0.74 20.5 APHA-21" edit
. P205) :
8. Total Potash [as | % by weight [ 1.25 1.22 20.8 1S:3025 P-40-1591
K20)
9 NPK nutrient- Total | % by weight 3.56 3.45 2o APHA 4500N,
of N, P205 and K20 APHA-3500K,

0900035050 90060,00000000000000V9
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"TEST CERTIFICATE|

-

Nutrient APHA-4500P
10 | C:NRatio - 14,23 12.60 <18 1S0-17184-2014
11 | pH - 7.34 7.42 6.5-8.0 150-10390-2005
12 | Conductivity Dsm-* 3.21 3.54 <4.0 1S0-11265-1994
13 Heavy Metal :
Content
Arsenic (as AS203) mg/kg ND ND <10 I1S0-20280-2007
Cadmium (as Cd) mg/kg ND ND 5.0 1S0-11265-1994
Chromium (as Cr) mg/kg ND ND <50 150-11265-1994 .
Copper{asCu) | mglkg 248 256 <300 1S0-11265-1994 |
Mercury (as Hg) - meg/ke ND ND <0.15 1S0-11265-1994 |
Nickel (as Ni) me/kg ND ND <50 1S0-11265-1994 |
Lead (as Pb) mg/ke ND ND . <100 150-11265-1994
Zinc (as Zn) mg/kg 290 288 <1000 150-11265-1994

No

CE SRS

tes:

: MS-100620-025(Pagel to 2)

‘Ihe resulls given above are related 10 the tested sample, as received & mentioned paramelers the customer asked for the

above tests only.

Responsibilily of the Laboratory is limited to the invoiced amount only.

This test report will not be generated again, either wholly or in part,
This test report will nol be used for any publicity/legal purpose.
‘The test samples will be disposed ofF after two woeks from the date of  issue of test report, unless

cuslomer.

/
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'CHECKED BY

without prior written permission of the laboratory.
until specified by the
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MS-051020-012(Pagel to 2)

TEST CERTITICATE |

SR S

Test Report of

Report Code

Date of Issue

Bio-composed

MS-051020-012

ISSUED TO: M/S Bajaj Hindusthan Sugar Ltd
Distillery Unit- Palia Kalan, District- Lakhimpur Kheri (U.P) India

Sampling & Analvsis Data

10/10/2020

Sample Receive On : 05/10/2020
ple description : Bio-compost collect from Compost Site
Sample Drawn On : 05/10/2020
Sample Collected By : Laboratory Representative
Production Capacity of Plant : 60 KLPD RS/ENA/AA
Sample Quantity : 20Kg
Analysis Duration 05/10/2020t0 10/10/2020
TEST RESULTS
[ 5.No. Parameter unit | Sample-1 | Sample-2 | Normas per 5.0 2776
() of MoA &FW Dated | Test Method
10/10/2015
|1 | Moisture Content % 35.2 36.8 3040 [5:2770-01-2011 '
2 | Particle Size % Qty pass 93,1 95.5 290 1S:2770-04-2004
: through 4 '
i mm sieve
‘3 IBulkDensity ~_gm/cm’ 0.57 0.64 <L0 IS0-11272-1998
i 4 * | Total Viable Count 55X10° | 5.4X10° as}-o X10° APHA-21" edit
! {N,P,Kand Zn
! Bactetia ) e "
5 Total Organic % by weight [ 18.65 23.80 >14.0 150:10094-1995 |
Carbon |
6 Total Nitrogen | % by weight | 1,42 154 20.8 150:11251-1995
7 | Total Phosphate (as | % byweight | 072 0.75 20.5 APHA-21"edit |
P205)
-8 Total Potash (as % by weight 126 1.23 20.8 15:3025 P-40-1991
K20) ;
9 NPK nutrient- Total | % by weight | 3.58 3.50 23 APHA 4500N, |
of N, P205 and K20 APHA-3500K, i
A2 Nutrient APHA-4500Pp |




ERTIFICAT

[TEST C

s
E;
10 | C:N Ratio - 14,20 12.40 <18 150-17184-2014
11 | pH - 7.12 7.34 6.5-8.0 150-10350-2005
12 | Conductivity T Dsm< 3.10 .26 <4.0 1S0-11265-1394
13 Heavy Metal
( . Content IE
2 Arsenic (as AS203) mg/kg ND ND <10 1S0-20280-2007
Cadmium {as Cd) mg/k ND ND <5.0 150-11265-1994
Chromium (as Cr) me/kg ND ND <50 150-11265-1994
Copper (as Cu) mglkg 234 242 © <300 150-11265-1994
Mercury {as Hg) mg/kg ND ND <0.15 150-11265-1994
| Nickel (as Ni) _merkg ND ND <50 150-11265-1994
Lead (asPh) mg/ke ND_ ND <100 150-11265-1994 .
| = [ZinclasZn) mgfkg | 276 284 <1000 150-11265-1994 |

MS-051020-012(Pagel to Z)

Notes:
. The results given above are related to the tested sample, as received & mentioned parameters the customer asked for the

above tests only.
Responsibility of the Laboratory is limited to the invoiced pmount only.
% This test report will not be generated ugain, elther wholly or in part, without prior written permission of the laboratory.

This test report will not be used for any publicity/legal purpose.
The test samples will be disposed off afler two weeks from the date of issue of test report, unless unfil specified by the

customer.

W 19
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Bajaj Hindusthan Sugar Limited Unit Palia Distillery
Detail of OCEMS & Mass Flowmeter

Site- www.xylemcpe.com
Login = hhslpaliakal
Password bhslpaliaO0#2
Sr. No. Item description Make Model No
1 |Lagoon Camera CP Plus CPUNP 2020 TL 10P
2 Biocompost Camera-1 |CP Plus CPUNP 2013 TL 10P
3 Biocompost Camera-2 |CP Plus CPUNP D2521 L. 10DP
4 Ethanol Alcohol Endress +Hauser |BA881159
5 MEE Inlet Endress +Hauser |M6030D20000
6 MEE Outlet Endress +Hauser |M6030E20000
For Bejg) Windusthan Sugar Lt3,
{(Unil Bistile )
*
Authonsed Signafory
]
_1‘?
%

203
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Cooling
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Degasser-l Degasser-)
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Lamella Clarifier Recycling ]
(2 Nos.) >
v >
Cooling MEE
Tower Condensat [* 3
c
A v
Bio Composting Lagoon-1 Lagoon-2 Lagoon-3
: 7P RSW BMSW
(32 Acres) Flant Sc{’mmw‘ (1000 m3) (1000 m3)
(7200 m3)
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UTTAR PRADESH POLLUTION CONTROL BOARD

e ]
| /< Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, ‘Website: www.uppeb.com
CONSENT ORDER
Ref No. - Dated : 28/10/2020
101@lfUPPCBHJuclmaw(UPPCBRO)fCTO,‘wate
r/LAKHIMPUR KHIRY/2020

Shri Chandresh Kumar Dubey
M/s BAJAJ HINDUSTHAN SUGAR LTD, UNIT: PALIA DISTILLERY

Bajaj Hindusthan Sugar Litd, Unit Distillery, Palia Kalan , Lakhimpur Kheri

262902, LAKHIMPUR KHIRI,262902
LAKHIMPUR KHIRI

25/26 of The Water (Prevention and control of Pollution) Act, 1974

Sub: Consent under Section
BAJAJ HINDUSTHAN SUGAR LTD,

(as amended) for discharge of effluent to M/s.
UNIT: PALIA DISTILLERY

Reference Application No :9329247 Dated :28/10/2020

ffluent into water body or drain or land under The Water (Prevention and control of

|.  Fordisposal of e
amended (here in after referred .as the act ) M/s. BAJAJ HINDUSTHAN

- Pollution) Act,1974 as
UNIT: PALIA DISTILLERY is hereby authorized by the board for discharge of their

SUGAR LTD,.
industrial effluent generated through ETP for irrigation/river through drain and disposal of domestic
effluent through septic tant/soak pit subject to general and special conditions mentioned in the
annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 27/10/2020 to 26/12/2020 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

Dightady sgned by Pramod Kmar
Pramod Kumar Agarwal m L
Chief Environmental Officer, Circle-5, UPPCB.
i
Enclosed : As above & o
(condition of consent): %
Copy to:  Regional Officer, UPPCB, Lucknow.
Pramod Kumar Aganwal S2 e

Chief Environmental Officer, Circle-5, UPPCB.
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.BAJAJ HINDUSTHAN SUGAR LTD, UNIT: PALIA
DISTILLERY vide

Consent Order No. 9329247/ Water

1.  This consent is valid
Alcohol) .
2. The quantity of maximum daily effluent discharge should not be more than the following :

CONDITIONS OF CONSENT

Dated : 28/10/2020 .

only for the approved production capacity of 60 KLD (RS, ENA, and Absolute

Effluent Discharge Details
S.No Kind of Effulant Maximum daily | Treatment facility and
discharge K1L/day discharge point
1 Domestic 10.0 KLD Septic Tank
2 Industrial 500 KLD (ZLD) ETP

3. Arrangement should be made fo
separately in closed water supply sys

discharged in storm water drain.

r collection of water used in process and domestic effluent
tem. It should be ensured that domestic effluent should not be

4(a) The domestic effluent should be treated in treatment plant so that the treated effluent should be in

conformity with the following norms.
5 Domestic Effulant

S.No Parameter Standard
1 Total Suspended Solids 100 mg/l
2 BOD 30 mall
3 CcOD 250 mg/l
4 Qil & Grease 10 mg/l

5. The other pollutant for which norms have not been prescribed, the same should not be more than the
- norms prescribed for the water used in manufacturing process of the industry.

6. . The method for collecting industrial and dom
Indian standards and its subsequent amendm

(Protection) Act, 1986.
The industry shall not discharge any tra

.

(ZLD) shali be maintained all the time.

C

environment.

11.  Unit must maintain on line connectivity
cameras installed at the final outlet, MEE and

and UPPCB.

12.

13. « Volume of spent wash
maintained minimum 3

14. Unit shall identify recipien

Molasses shall not be stored in kachcha pits.
If UPPCB or CPCB issues clo
the period till closure order is rev
remaining period.

10. The unit should be operated in such a way so

sure order against the industry,
oked, after which the consent

estic effluent and its analysis should be as
ents/standards prescribed under the Environment

legal

de effluent outside the premises and Zero Liquid Discharge

this consent shall remain suspended for
will be effective again for the

hat there is no adverse impact on public and

of';;nass flow meters at the inTet and outlet of MEE and web

Bio Compost yard and connected with server of CPCB

The unit shall ensure deployment of qualified staff for self monitoring mechanism on 24 X7 hours
basis.

shall be reduced to 40 % minimum and solid concentrat..ion shall be
0% at the outlet of MEE.

t drains/rivulets and

their upstream & downstream locations in

consultation with UPPCB and shall carry out monthly monitoring of identified recipient drains at
ized [ab under Environment (Protection) Act, 1986

upstream & downstream location through recognize
and shall submit the analysis report on monthly

206
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® TEST CERTIFICATE Annexert
P
Test Report of Report Code Date of Issue
@ Poizometer W-171020-010 19/10/2020
_@ Issued To: M’s. Bajaj Bindusthan Sugar Ltd
® Palia Kalan, District-=Eakhimpurkhiri (U.P), India.
a -
-
Sample Drawn By : Laboratory (NTL)
- Sample Drawn On 1 171012020
g Sample Quantity : 20Lt
- Sampling Location :  Biocompost Yard (Handpump)
S.no. | Parameter Unit Test Method |- Results Limit (IS- 10500:2012)
- L - _ Desirable Permissible
e Colour Huozen 15:3025(P-04) <5 5 15
é_.‘i Odour - ) 15:3025(P-05) Agreesble Agreeable Agreenble
f r 3| daste . - 183025(P-07 & 08) | Agreeable Agrecablé Agreeable
y 4 l'urbidity NTU 15:3025(P-10) <1.0 i 5
d 3 pH - 1S:3025(P-11) 7.12 6.5-8.5 No Relaxation
o 25T Toial Hardness (as CaCO;) mg/l 15:3025(Part-23) 180 200 -
* 7 | lron (as Fe) mgll i5: 3025(P-53) 0.1% 03 No Relaxation
d_ 8 Chlorides {ns C) mg/l 1S: 3025 (P-32) 342 250 1000
PG | Fluoride (s F 1 mg/t § 3050600 | 05 R s
® i [Tos mel TS3025(P-16) 294 500 2000
@ 1! |Commis Ca2') mg/l 15:3025(Part-40) 58.40 7 B
_ Sw12 | Magnosium (as Mg2') mgl | 15: 3025 (P46) 819 30 00~
O3 [ Sulphate (35 SOD ol 7523025 (-39 770 200 70
O] 13| Nitraleles NO3) mg/l 1S: 3025 (P- 34) 7.76 = 45 No Relaxation
® 15 | head (asPhY mg/l 1S-3025(P-47) BDL j 00l No Relaxation
16 | Zinc(ns Zny mg/l 15: 3025,(P- 49) 0.430 2 5 15
® 77 | Chromium tas Cro+) mgl | AnnexJofis-13428 | BDL W 0.05 No Relaxation
-~ 18 Pesticides mg/l Table5 Nil Nil Nil
9 [ MNP of Coliform count/100ml mg/ 1S: 3025 (P- 23) Absent Should be Absent 10 max
]
. Notes: BDL- Below detection Timit.
Q * 1. The resulls given dbove are related 1o the tested sample, 48 received & mentioned parameters, The customer asked for the above tests only,
7. Responsibility of the Laboratory is fimited to the invoiced amount only.
- 3. This test report will not be generated aggain, eithier wholly of in part, without prior written permission
B 4. Thi -paxt\\.ﬁll not be used for any publicity/legal purpose.
0 5. Thitest samples will be disposed off after two weceks from the date of issue of test report, unless
g u ﬂﬂjc# Pl AI8G i < il s
- CH DBY o gt '-."Q-.'.'f-_'_a;l, ' AUTHORE
o '
® g 210



[ TEST CERTIFICATE,

)
® Test Report of _Report Code Date of Issue
& Peizometer W-171020-011 19/10/2020
e Issued To: M/s, Bajaj Hindusthan Sugar Ltd :
Dep Y Palia Kalan, District=Eakhimpurkhiri (U.F), India.
-~ SAMPLING & ANALYSIS DATA
® Sample Drawn By :  Laboratory (NTL)
- Sample Drawn On ¢ 1771022020
Lo Sample Quantity : 205t
Eﬂ Sampling Location :  ShriHari Dharam Kaata (Bheera Road) (Handpump)
F95 no. | Parameter Unit TestMethod Results Limit (1S- 10500:2012)
L . A Desirable Permissible
| 1 | Colour Hazen 1S:3025(B-04)" <5 5 15
A 2 | Odour - 0 1S:3025(P-05) Agreeable Agreeable Agrecable
> A 3 | Tase - IS:3025(P-07& 08) | Agreeable Agreedble Agresable
W 4| Turbidity NTO 1S:3025(P-10) <10 1 5
b 5 pH - 18:3025(P-11) 710 6.5-8.5 No Relaxation
= Total Hardness (as CaCOy) mg/l 18:3025(Part-23) 184 200 -
+ 7 Iron (s Be) mg/l 18: 3025(P-53) 016 . 0.3 No Relaxation
é 8 Chlorides (as CI) mg/l 1S: 3025 (P- 32) 346 250 1000
& 9 | Fluoride (asF ) mg/l 1S: 3025 (P-60) 0.50 1 s
> 10 | TDS mg/l 15-3025(P-16) 292 500 2000
: & 11 | Calcium (as Ca2") mg/l 18:3025(Part+40) 62.3 75 - .
I 12 | Magnesium (ss Mg2") mgfl 15: 3025 (P=46) 6.50 30 100
?j 13 | Sulphate (as SO4) mg/l 15: 3025 (P-24) 34.0 200 400
o 14 Nitrate{as NO3) mg/l 1s: 3025{?-34) 6.89 45 No Relaxation
¢ 15 | Lead(asPb) mg/l : 13-3025{1’47) BDL 0.01 No Relaxation
@ 16 | Zinc(as Zn) mg/l 18: 3025'(P-49) 0.512 ) 3 15
Gf,- 17 | Chromium (as Cr6+) mg/l Annex Jof IS-13428 BDL 0.05 No Relaxation
. & I8 | Pesticidos mg/l "Tables Nil S Nil Nil
719 | MNP of Coliform count/100ml mg/l 18: 3025 (P-23) Absent Sh&uld be Absent 10 max

Notest:BDL- Below detection limit.

1. The results given sbove are related to the tested sample, as received & mentioned parameters, The customer asked for the above tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount galy.

4. This test report will not be used for any publicity/icgal purpose.

3. This test report will not be generated again, either wholly or in part, without prior wrilten T

5. stsamplps will be disposed off afier two weeks from the dale of - issue of test report, unless A




& > TEST CERTIFICATE]
-~
[ Test Report of Report Code Date of Issue
™ i Peizometer W-171020-012 19/10/2020
® Issued To: Mis. Bajoj Hindustlian Sugar Ltd
& Palia Kalan, Distvicte{lzikhimpurihiri (U.P), India,
- SAMPLING & A
® Sample Drawn By :  Laboratory (NTL)
4 Sample Drawn On : 177102020
{5’ Sample Quantity : 201t
- Sampling Location ¢ Nearby Railway Crossing (Bheera Road) (Handpump)
@ S-no. | Paraeter Unit TestMethod | Results Limit (1S- 10500:2012)
| = Py Desirable Permissible
. ﬁ o Colour Hazen 1S:3025(p-04). <5 5 15
™3 [ Odour g 1S:3025(P=05) Agrecable Agreeable Agreeable
& T Tee : IS3025(P-07 & 08) _|_Agresable Agreeable Agrecabie
4 Turbidity NTU 1S:3025(p-10) <1.0 1 5
s pH - 18:3025(P-1T) 7.30 6.5-8.5 No Relaxation
g. 6 | ol Hardness (as CaCOy) mgl | 18:3025(Part-23) 188 200 3
@I 7| Trgp (es Fe) meh 151 3025(-53) 012 3 No Relaxation
J, 3| Chlorides (as C1) mg/l 15:3025 (P-32) - |  58.60 250 1000
% 9 | Fluoride(asF) mg/l 15: 3025 (P-60) 213 1 5
d. 10 | 1DS mg/l 15-3025(p-15) 319 S00 2000
' 11| Calcium (os Ca2") mgl 1S:3025(Part-40) 61.8 75 2
@12 | Magnestum (as Mg2") T 15: 3025 (P46) 8.07 30 100
ﬁ[;“'u Sulphate (as SO4) mg/l 15:3025 (P-29) 386 200 400
A 14| Nitrie{gs NO3) g/l 15: 3025.(-34), NIL 75 No Relaxation’
- 15 | Lead(asPb) mg/l 1S-3025(P-47) BDL ) 0.0 No Relaxation
@ 16 | Zinc(asZn) mg/l IS: 3025“(? 49) 0.117 AR 15
i T7 | Chromium (2 Ci67) mgl | AmexToTIS T3 | BOL 5005 o Relaxation
18 Pesticides mg/] ~ Tables Nil Nil Nil
# 19 | MNP of Coliform count/100ml mg/l 18: 3025 (P-23) Absent Should be Absent 10 max
A Nptes: BDL- Below detection limit.
1. The resulls given above are reloted to the tested sample, o3 received & mentioned paramelers, The customer asked for the above tests only.
] 2. Responsibility of the Laboratory is fimited to the invoiced smount only.
3. This test report will not he gencrated again, sither wholly or in part, withnu: prior writton permission: ry.
-~ 4 This test report will not be used for any publicity/legal purpose. = oA
i sampyes will be disposed off after two weeks from the date of issue of test { customer.
- < :
P CO]«&*'L BY ufiH TORY
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TEST CERTIFICATE
- Test Report of Report Code Date of Issue
Ground Water W-171020-020 19/10/2020
Issued To: M/s. Bajaj Hindusthan Sugar Ltd
2 Palia Kalan, District~Yakhimphurkhiri (U.P), India.
- ‘SAMPIING & ANALYSIS DA

Pl g 4t 4 memire

Sample Drawn By ¢ Laboratory (NTL)
Sample Drawn On : 1711072020
Sample Quantity : 20Lt
Sampling Location *  A.H.yard near Gajji Field (Bore well)
Parameter Unit Test Method Results Limit (IS- 10500:2012)
S I Desirable Permissible
. Colour Hazen 18:3025(B-04) <5 5 ] 15
®2 | Odour - 1S:3025(P-05) Agrecable Agreeablc Agrocable
3 | Taste - I&iﬂmgﬁﬁ Agrecable Agrecable Agreeable _
“®4 | Twbidiy NTU IS3025(PA10) <10 1 S
5 pH : 1S3025(p-11) 6.31 6.58.5 No Relaxation
,‘@6_ Total Hardness (as CaCOy) mg/l | 18:3025(Part-23) 194 200 R
®7 | fron(asFe) mg/l | IS: 3025(P-53) 0.160 0.3 No Relaxation
o8 | Chlorides (a5 €D mg/l 15:3025 (P~ 32) 2853 230 1000
"9 [ Fluonde@sF) mg/l 15: 3025 (P50) 052 1 , 3
[ TEREDS mg/l 18-3025(P~16) 310 500 2000
’] ] Calcium (os Ca2") mg/l 1S:3025(Part40) 608 75 -
12 | Magnesium (as Mg2') mg/] IS: 3025 (P46) 10.12 30 ; 100
'?3 Sulphate (as SO4) mg/l 183025 (P- 24) 32.97 200 400
ﬁ& Nitrate(as NO3) mg/ 15: 3025 (P 34) 3.30 45 No Relaxatipn
15 | Lead (as PbY mg/l 1S-3025(P-47) BDL 0.0 No Relaxation
(G Yy mgl 1S 3025 (P-49) 043 3 s
®7 | Chromium (us Cr6%) mg/l Annex Tof IS:13428 BDL ¢.05 No Relaxation
as Pesticides mg/l Tables Nil Nil Nil
— e = o
19 MNP of Caliform count/100m! mg/l 18: 3025 (P- 23) Absent Should:}w Absent 10 max
- o - 4
. E
Notes: BDL-~ Below detection limit.
. 1. e results given sbove are related la:the tested sample, as received & mentioned parameters. The customer asked for the sbove tests only.
2. Responsibility of the Laboratory is limited to the invoiced amount only,
-, 3. 'This test report will not be generated again, either wholly or in part, without priér written permission of the laboratory.
y 4. This test report Wik not be used for any publicity/legal puspose.
- 3. The test samples will be disposed of"after two weeks from the date of issue of test report, unless untif sp omer.
P
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® Test Report of Report Code Date of Issue
® Ground Water W-171020-019 19/107/2020
®  Issued To: M/s. Bajaj Hindusthan Sugar Ltd
e Palia Kalan, District—Takliimpurkhiri (U;P), India. :
Lo SAMPHING & ANALYSIS DATA =
- \, é

Sample Drawn By :  Laboratory (NTL) :
-~ Sample Drawn On ¢ 17/10/2020

Sample Quantity t 20Lt.
- Sampling Location *  Main Road Bheera Palia near “AH” yard (Bore well)

3. | Parameter Unit Test Method Results Limit (IS- 10500:2012)

e A Desirable Permissible y

® | Colowr Hiizen 18:3025(P+04) <5 5 FEs 3

: # Odour - ISi3025(P05), Agreeable Agreeable Agreeable ;
> | Taste - 18:3025(P0F&08) | Aprecable Agreeable Agrecable i
dn | Turbidity NTU IS:3025(P-10) <10 1 5 {

-5 pH Ry 18:3025(P-11) 7.48 6.5835 No Relaxation :
& | Toul l-lnrﬂn{ss (us CaCOy) mg/l 15:3025(Part-23) 190 200 -

'h Tron (a5 Fe) mgl 15: 3025(-53) 015 03 Wo Relaxation
8 | Chiorides (as C) mall 15: 3025 (P-32) 386 250 1000
56 Fluoride (as F ) mg/l 1S: 3025 {P-60) 049 . 1 1 1.5
REES mgl 18-3025(P-16) 287 500 : 2000

1 [-Calcium (as Ca27) mg/l 15:3025(Part-40) 624 g :
19_ Magnesium (as Mg2%) mg/l IS:3025(P46) | 819 30 100
2 | Sulphaic (as SO4) mg/l 1S: 3025 (P-29) 27.5° . 2007 400
Nitrate(as NO3) mg/l 1S: 3025 (P.34) .80 | 45 No Relaxation
3" [ Lead (s Pb) mg/l 1S-3025(P-47) . . BDL 0.0t No Relmﬁqn
O [ Zinc (s Zn) mgil 15: 3025 (P~ 49) 0481 53 15
79 | Chromium (as Cr6%) mgh— | AmexJoflSi3428 |  BDL 005 _ No Relawation
3 [ Pesticides mg/i Tables - Nil NI g Nl
M | MNP of Coliform count/100mi mg/] 18:3025 (P-23) ~Absent Should be Absent 10 max
e ,
Notes; BDL- Below detection limit.

TEST CERTIFICATE il :

o9 099

1. The resulis given above are refated to the tested sample, as received & mentioned parameters. The customer asked for the above tesls only.
2. Responsibility of the Laboratory is limited to the invoiced amount only. -
3. This test report will not be gencrated again, sither wholly.or in part, without prior writien pemission of the laborntory,
4. This test report will not be used for any publicity/legal purpose. o —

5 leg will be disposed off alter two weeks from the date of issue of test report, tnluss.sHifEs




[TEST CERTIFICATE|

-
- Test Report of Report Code Date of Issue
P (= Ground Water W-171020-018 19/10/2020
B Issued To: M/s. Bajaj Hindusthan, Sugar Litd
) Palia Kalan, D Em&—hﬂmpwkhm {U.P), India.
- S DAT
-~
Sample Drawn By :  Laboratory (NTL)
- Sample Drawn On : 1771072020
vt Sample Quantity : 20Lt
) Sﬂm\ﬂmg Location :  Main Road Bheera Palia near“D” yard (Bore well)
@ Swno. | Parameter Unit Test Method Resulfs Limit (IS- 10500:2012) -
| “ e Desirable Permissible
-@ 1| Colowr Hazen 153025(-04) 35 5 15
3| Odour . 133025(;?-@, Agréeable Agrceable Agresable
- 3 Taste - 025(?‘ i%:08) Agresable Agreeable Agreesble
"4 | Turbidity NTU | mﬁnzs{p-m) <10 P s
K 5 wpH K 1S3025(P-11) 743 6.585 No Relaxation
- 6 Total Hardness (as CuCO;3) mg/l 15:3025(Past-23) 184 - 200 -
o 7 | Iron (as Fe) ' mg/l 18: 3025(P-53) 0.15 0.3 No Relaxation
g | Chlorides as CD) mg/! 18: 3025 (P-32) 348 50 1000
® 5 [ Floorde (s F) wel 15: 3025 (P-G0) 05 1 i3
P 10 | TS _ mg/l 1S-3025(P-16) 281 500 2000
“T71 | Caleium (as Ca2") mgh - 153025(Part-40) 604 75 2
-~ g 12 Mng:.m;tsm (as Mg2") mgil 1S: 3025 (P-46) 7.95 30 100
2 13 | Sulphate (s S04) mg/l 1S: 3025.(P-24) 270 200 400
2
(1 14 | Nitrate(as NO3) mg/l 15: 3025 (P-34) 1.76 45 No Relaxation
15 | Lead {as Pb) mg/l 15-3025(P-47) BDL 0.01 No Relaxation
16 | Zinc (as Zn) mg/l 1S: 3025 (P- 49)° 0.430 5 15
~17 | Chromium (as Cr6+) mg/l mﬂgﬁﬂiﬁ BDL 0.05 No Relaxation
18 | Peaticides . . mg/l Tables Nil % Nil Nil
19 | MNP of Coliform count/100m! mg/l ~18:3025(P-23) Absent “Should be Absent |, l0max

MNotes: BDL- Beltm detection lim

2, Responsibility of the Laboratory is limited to the
3. This test report will not be generated again, eithe

0090000 & 0 00O

1. The results given ehove are rchled to the tested sample, 8s reocived &

invoiced anaount onl

¢ wholly or in part.\mhwl

4. This test report-will not be used for any publicity/legal purpose.

5. The test samples will be disposcd off after: {wo weeks
\

from the date of jssue of test report, unless A3 o

mentioned parameters. The mstnmér asked for the abave tests only.

™ ,
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TEST CERTIFICATE

L
@ = Test Report of R:#pﬂrt Code Date of Issue
-® " Ground Water W-171020-017 19/10/2020
- Issued To: Mfs. Bajaj H.indnal;l;an.s ugar Ltd
i Palia Kalan, District~Lakhimpurkhiri (U.P), India.
- . :
-~ Sample Drawn By :  Laboratory (NTL)
Sample Drawn On : 177102020
i® Sample Quantity T 20Lt
= Sampling Location ¢  Main Road Nagla at the corner of “D” yard (Bore well)
S : : : -
S.no. | Parameter Unit Test Method Results Limit (IS- 10500:2012) -
~ Desirable Permissible
1 Colour Hazen 1513025!?% <5 5 5
& odwr = TS30B(005) Agrecabls | Agrocable Agrecabls
3 | Toste - 183025(?-07&03} Agreeable Agrecable Agreeable
4% Turbidity = NTU 15:3025(P-10) <D 1 35
B pH ? . 1S:3025(P-11) 717 6.5-8.5 No Relaxation
" & | Total Hardness (as CaCO,) mg/ | 18:3025(Part-23) 186 200 . -
-e? Iron (as Fe) mg/l 1S: 3025(P-53) 0.16 03 No Relaxation
® | Chlorides (as C) mgll 18: 3025 (P- 32) 382 250 1000
] Fluoride (as F ) meA | 1S:3025(P-60) 0.49 1 1.5
10 | TDS mg/l 18:3025(P-16) 364 500 2000
-~ Calciuth {as Ca2") my/l 18:3025(Part-40) 564 75 “
12 Magnesium (as Mp2 ") mg/l IS: 3025 (P46) 10.84- 39 ! 100
13 -| Sulphate (as SO4) mg/l 15: 3025 (P- 24) 275 300 300
™| Nitatc(es NO3) mgll 15: 3025 (- 34) 780 - 45 No Relaxation
és Lead (as Pb) mp/l 18-3025(P-47) BDL oim No Relaxation
A'p Zinc (a5 Zn) mgl 153 3025 (P-45) 0,321 5 15
17 | Chromium (as Cr6+) mp/t Annex ] ol 16-13428 BDL 0.08 No Relaxation
P8 | Pesticides ¥ mp/l Tables Nl Nil Nil
19 MNP of Coliform count/t100ml mg/l 15:3025 (P-23) Absent Should be Absent 10 max
H 4
-~ Notes: BDL- Below detection liniit.
1. The results given above are related to the tested sample, as recsived & mentioned parameters, The customer asked for the above tests only.
- 2, Responsibility of the Laboratory is limited to the invoi¢ed amount only.
- 3. This lest report will not be generated again, cither wholly-or in part, without prior written permission onhe laboratory.
4: This test report will not b used for any publicity/legal purpose.
™ 5. Thp-test samples will be disposed off'after two weeks from the date of issue oftest report, unless uHitEH
®
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: TEST CERTIFICATE
-~
Ly Test Report of Report Code Date of Issue
P Ground Water W-171020-015 19/10/2020
- Issued To: M/s. Bajaj Hindusthan Sugar Ltd
= Palia Kalan, B:stuitr:—.lakhlmpurkhm (U.P), India. :
= |
L)
Sample Drawn By . ¢ Laboratory (NTL)
-~ Sample Drawn On i 171022020
. Sample Quantity : 20Lt
» Sampling Location #  NaglaRoad (near “B” yard) (Bore well)
b :
S.no. | Parameter Unit Teést Method Results Limit (IS- 10500:2012) i
- , L Desirable Permissible !
i Colour Hazen 18:3025(P-04) <5 5 15 }
&3 [ odour 3 - 15:3025(P05) | Agrecable Agrecable Agreeable
&[T - 1S:3025(-07 2 08) | _Agresuble Agreeable Agrecable ;
el "} Turbidity NTU 18:3025(P=10) <10 1 5 1
S pH - 18:3025(P-11) 736 6,5-8.5 No Relaxation ;
» 6 .| Total Hardness (as CaCOy) mg/l 18:3025(Part-23) 154 © 200 S
&57 Iron (as Fe) mg/l 18: 3025(P-53) 0.11 0.3 No Relaxation
™g Chlorides (as CI) mgfl 18:3025 (P-32) 4520 250 1000
oy | FuordssF) mg/l 1S: 3025 (P-60) 035 e ; 13
10 | Tos mg/l 1S-3025(P-16) 405 500 2000 .
@1 | Calciim (asCa2") mg/l 15:3025(Part-40) 544 75 . :
A‘ 2 | Magnesium (as Mg2") mg/l 1523025 (P46) 433" 30 100
ks | Sulphate (as S04) mg/l 18: 3025 (P-24) 26.87 200 400
I3 | Nitrateias NO3) mgl 1503025 (P-34) X T [ WoRelmution :
o5 | Lead(as?h) mgl | 1S3025(P47) BDL 001 No Relaxation
16| Zinc (s Zn) mel 15:3025 (P-49) 0355 5 1
oo mgl | AmncxJofISTH8 | BDL 00 No Relaxation
38 | Pesticides mg/l Table5 ~ - Nil NiF Nil
" 19 | MNP of Coliform count/100ml mg/l 15:3025 (P-23). Absent Should be Absent 10 max
@ -t
@® . Notes: BDL- Below detection limit.
= 1. The results given sbove ars related to tha tested sample, as received & menuonerl prameters. The cusfomer asked for the gbave Lesis only.
2. Responsibility of the Laboratory is fimited to the mvﬁwcdmmmly
® 3. This test repost will not be generated again, cither wholly or in part, without prior written permission o
4, Thistest reportywill not be used for any publicity/egal purpose, /’J >
™ 5 will be disposed off after two weeks from the date of issue of test report, unlesnil spc
L d
*
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- | TEST CERTIFICATE
@ . Test Report of Report Code Date of Issue
- ad Ground Water W-171020-014 19/10/2020
® = Issued To: MUs. Bajaj Hindusthan Sugar Ltd :
Palia Kalan, Distﬁfc“t:'ﬁﬂkﬁimpurmri (U.P), India.
® SAMBHING & ANALYSIS DATA
® or
Sample Drawn By ¢+ Laboratory (NTL)
-~ Sample Drawn On + 1771072020
Sample Quantity :  20Lt
- Sampling Location :  Nagla Road (near “A» yard) (Bore well)
P : .
- s
S.t0. | Parameter Unit Test Method Results Limit (S~ 10500:2012)
™ . Desirable Permissible
& o e I ) CES I L
=772 | Odour 2 : 530%?,{?5 03 Aprecable | Agrecable Agreeable
e_3 Taste - 1S3025(P-07'& 08) Agrecable Agreeable Aprecable
| 4~ Turbidity "NTU 15:3025(P-10) <0 1 5
® 3 pHl - 15:3025(P-11) 733 6,585 No Relaxation
E:s [ Tomal Hardaess {as CaCO:) mpl | 15:3025(Part-23) 152 200 - =
7 | tron(asFe) mg/l 18: 3025(P-53) 0.13 03 Mo Relaxation |
; g | Chiorides (as CD) mg/l T8¢ 3025 (P-32) FERT] 250 1000
,r 5[ Fluonde (g F) mel 15: 3023 (#60) 052 i s
10 | TS mpl 153025(P-16) 423 500 2000
@ i {as Ca2 ) mgll 15:3025(Part-40) 18.8 A :
J 12 | Magnesium (as Meg2") mg/l 18: 3025 (P-46) 723 - 30 100
a3 [ Sulphate (a5 S04 m/l 15: 9025 (P-24) 2815 200 400
1 14 | Nitmte(as NO3) mg/l 15: 3025 (P-34) 346 45 No Relaxation
al_ 13 Lead (as Pb) mgh | ' 15-3025(P-47) BDL 0.01 No Relaxation
P 16 | Zinc{as Zn) mg/l 15: 3025:(P-49) 0.264 5 15
77 | Chromium (as Cré+) g/l Annex § of15-13428 BOL 1 0.05 No Relmxation
@ 18 | Pesticides mg/l Tables Nil Nil Nil
[_ 19 | MNP of Coliform count/100ml mg/l 18: 3025 (P-23) Absent Shdjgld be Absent 10 max
Notes: BDL- Below detection limit. FE2
1. The results given above ar¢ related (o the tested sampls, as received & mentioned parameters. The customer asked for the above tests only.
2, Responsibility of the Luboratory is limited to the invoiced amount only.
3. This test report Wwill not be generated ggain, cither wholly or in part, without prior writien permission of the laboralory.
4 Thitest report will ot be used for aay publiity/lcgal purpose-
5. T test Samples gvill be disposed off after two weeks from the date of issue of test report, pnless poilspicei BEap W




TEST CERTIFICATE

ﬂ -

®r Test Report of Report Code Date of Issue
® Ground Water W-171020-013 19/10/2020

® Issued To: M/s. Bajaj Hindusthan Sngar Ltd :

® Palia Kalan, District ~ Lakliimpurkhixi (U.P), India.

- 4 '

~ Sample Drawn By i  Laboratory (NTL)

Sample Drawn On : 1771072020
™  Sample Quantity ' :  20Lt
o Sampling Location *  Melaghat Chak- Road (near drain) (Bore well)
™

1&’ Parameter Unit ’I”e’.it-;Me'ﬂ_,u_:'d Results Limit (05- 10500:2012)

-t - it Desirable Permissible
[@ Colour - Hazen 18:3025(P-03) <5 5 15
7 | Odour - T 18:3025(P-05) Agreeable Agreeable Agreeable
i | Toste - 1S3035(P-07 & 08) | Agresable Agrecable Agreeable
i | Turbidity NTU 18:3025(P-10) <0 1 5

- pH ‘ - 18:3025(P-11) 724 65835 No Relaxation
i_ﬂ Total Hardness (as CaCOy) mgll | 185:3025(Part-23) 192 - 200 -

"% Iron (as Fe) mgl 1S: 3025(P-53) 0.16 03 No Relaxation
1 Chiorides (ss01) mall T5: 3025 (P- 32) 368 250 1000
iy | Fluoride (asF) mg/l 1S: 3025 (P-50) 0.51 1 15
p |TDS mg/l 15-3025(P-18) 290 500 2000

™ | Calcium {as Ca2") mg/l . 1S:3025(Part-40) 60.8 75 -

? Magnesium (as Mp2°) mg/l 18:3025(P-46) . 064 30 100

3 | Sulphate (as SO4) mg/l 1S:.3025 (P-24) 325 200 400

@‘ Nitrate(as NO3) mg/l [S5:3025 (P-34) 7.91 45 No Relaxation
| Lead (asPb) mg/l IS-3025(P47) - BDL. 0.01 No Relaxation
"p Zine (as Z7) mg 1513025 (- 49) 0.498 57 13
I- Chromiom (as Cr6+) mg/l Armm-l.-uf'l_s-'l-sllg BDL 0.05 i No Relaxation
| Pesticides mg/l Tables Nil Nil % Nil

)H MNP of Coliform count/100mi mg/l I8: 3025 (P-23) Absent Shouild be Absent 10 max
@  Notes: BDL- Below detection limit.

5 1. The resulis given above ar: related to the tested sample, s received & mentioned parameters. The customer asked for the above tests only,

- 2. Responsijlity of the Laboratory is limited to the invoiced amount only.

ot 3. This test report will not be generated ngain, either wholly or in part, without prior written permission ofthe laboratory.

- 4. This test report will not be used for any publicity/legal purpose.

- 5 n samp'l? will-be disposed ofF afler two wecks from the dalcof issuc of test report, unjeS<uRISRecHiCHE '\\
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No.

g

Environmental Management Cell Unit- Palia Kalan, 2019-20

(Distillery Division)

Name

Dr A. V. Singh

Designation

Responsibility

|'ED (EHS & DB)

Overall Guideline for Group
Environment & Business Head Distillery

‘Mr. C.K Dubey

G.M. (Distillery Head)

Overall control of the Distillery
including Environment

| Mr. Rajiv Dubgy

“Mr. H.S.Jawala

A.G.M.(Engineering)

Responsible for Engineering and water
Management.

A.G.M. (HR & Admin)

Overall control of HR & Administration

Mr. Prabhakar §i_righ

A.G.M (Production}

Overall control of the Production &
water Management

Mr. Vaibhaw Singh

Officer (EHS)

Responsible for the Control of
Environment Health & Safety.

Mr. Anu I‘LIId—I:I"S‘El"-'Iéh

Asst. Manager (Bio-

compost)

Overall control of ETP and reporting to
the Distillery Head

Mr. Suhel Anwar

Asst., Manager
(Horticulture)

Responsible for the green Belt
Development.

Mr. Vimal Shahni

Officer (Safety & Security)

In charge of Security & Fire .
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For Bajaj Hindusthan Sugar Lfd.
(Unit Distffiery)
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Test !{I-_.;l‘ll?ﬂ_t_lpf: : '

Water

INsUED TO:

sample Dravsn On
Sample Drwn By
Sampivc Reveived on
Samprle description
sample Quantity

W ether Conndition

TEST CER l_'l.i*'%('.-&’l'%i

A (5D

Dain Muriciped Dot

—

M/s. Bajaj Hindusthan Sugar L.
Palia Distitlery, Pulia kalan. District -

NN Parameter
! il
R U
R et ﬂ)

2 BoD
7 .{.'.&“‘

Nusfest

i RO TH ES ARG (TR
| churtons is timited to the insoiced amouni only.

T Reperaimlin o7 e

Syl oot Fepeert will not e penetaks
1 his testaopert will st e ased for an publivity fegal purpose.

§ 0 ne tedd sampdes wili b dnposed

hpten o bk
wosnae . . ... AUE

]

Lakhimpurkhiri (L.P). Indiz.

P 138 B st
et NN L 3
: 181142020
UP Stream{Jind Baba)

2Liur
Narmal
e e e e IO S s Z
TEST RESULT
B s e S R s o [
. ! Test Method Results  Units C‘l’lg‘i?i'::?mw
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ISSUED TO: M/s. Bajaj Hindusthan Sugar Lul.
Palia Distillery, Palia Kalan, District - Lakbimpurkhiri (U.P). India.

SAMPLING & ANALYSIS DATA

Neiple Drowe On o 1R12020
Sampic Drawn 3 :  NTIL,
sampiv Received on 7 187112020
Samnpie deseription : Down Stream(Chheri Palia)
Sample Quantity 2o LIS
W e Coondition : Normal
o v e O e e N IS T T T iy e i
R IR e TR e =l s Limits i e
AR TS Parameter ‘ Test Method . Results . Unit il
= : A l_ e A : > 3 es e __( sl . . CPCB Noem
! (U fOI8:3025(Pan-11):1983 7 4% - 3 6353
SR e - 1S3025(Pan-1721983 260 Mg T
. SR Sl % = i : _ : ; e 5
YoCoD { APHAS20B:3005 T 1680  Mgi 2500
s oesutilo - IS3035Pan 1993 T 10 Mg T T
A O8G "_—“' 5 ! MIS:“ﬁJJS(P&n-.’I‘)]:19'8.4 SRR ; ME]- =y
‘\"lm:. i e .... S E—— i ie e - b .« b p—— - m— A ST ia |
Fhe pealts conen whove are selsted 1o gl renied simple, a5 received & mamioned Fitancien,
2 Kespansmhiligy of tie | abwriagy s limited to the invelved ameunt onls,
o i st report will not be veneryied again. either wholly o in part. witho PR SR perntisnion o THie Lostaran
L Ieaed ropomt wili ot be used for s publicitylegal parpose, :
5 1 Be test strmples will e despasad ofl atter iwg weeks from the Jaie v i BENERTTR ) -.-;-.-1-.,};'";.--» LI APected L s e -
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- i Form - A2
e orm
. JOINT DIRECTOR OF AGRICULTURE (FERTILIZER)
@ = (DEPARTMENT OF AGRICULTURE, U.P)
® - ACKNOWLEDGEMENT
® See Clauge 8(3)
G 3 .
ék 1. License Number: JDA FERTILIZER/16/LMK/1 .
- Received from M/s BAJAJ HINDUSTHAN SUGAR LTD (DISTILLERY DIVISION),
- VILLAGE & POST - PALIA KALAN, DISTRICT- LAKHIMPUR HERI, UTTAR
' PRADESH a complete Memorandum of Intimation alongwith Form ‘0", fee of R$.2251 by
®  Demand Draft bearing number DI98144 dated 18/04/2019
® 2. This acknowledgement shall be deemed to be the letter of authorisation entitling the applicant
o to carry on the business as applied for, for a period of 3 years from the date of issue of this
e Memo of acknowledgement unless suspended or revoked by the competent authority.
® SURENDRA Dlﬂggéﬂ';&”e“ by
¢. SR, s
i , SINGH 125805 4050
o) (Authorised As Per Enclosed Form A1) Signature of Notified Authority
-~ Issue Date : 18/04/2019 - Joint Director of Agriculture (Fertilizer)
Valid Upto : 17/04/2022 Uttar Pradesh
® ;
-~
M
@ 5
- i
o > #
™
e *=
® 5
o
-~
-~
(]
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e 4

MEMORANDUM OF INTIMATION
[See Clause 8(2)]

2k o0

L. ® ©®© 0 @

Licence Number: JDA FERTILIZER/16/LMK/1

Issue Date: 18/04/2019 :
Val!d Upto: 17/04/2022 £
. 1. Details of the Notified Authority to whom application is su bmitted.
¢ (a) Designation of Notified Authority: Joint Director of Agriculture (Fertilizer)
8 Uttar Pradesh
(b) Place: Krishi Bhawan Lucknow
(c) State of: Uttar Pradesh
# 2. Details of the applicant:
- ‘Name of the applicant CHANDRESH KUMAR DUBEY
i Name of the Concern: BAJAJ HINDUSTHAN SUGAR LTD (DISTILLERY
DIVISION)
ol Postal Address with telephone number: M-1. MILL GOLONY, BHL PALIA KALAN PALLIA
s{ i LAKHIMPUR HERI, 262902
;a: Mob No: : 9451809329
- 3. Place of Business: .
;,1; (i) For Sale: VILLAGE & POST - PALIA KALAN, DISTRICT-
¥ LLAKHIMPUR HER], UTTAR PRADESH
o (i) For Storage: VILLAGE & POST - PALIA KALAN, DISTRICT-
el LAKHIMPUR HERI, UTTAR PRADESH
J »_]! 0}
i 4. Whether the application is for:
N Wholesale Dealer
- f; 5. Details of fertilizer and their source in form'0":
“gf S.No Name of Fertilizer Whether certificate of source in attached
% 07. | BIO ENRICHED OGANIC MANURE NO

(Please tick mark whichever is applicable)
« | have deposited the registration fee of Rs 2251 vide Challan No. DI98144 Dated 18/04/2019 in
- the bank/Treasury or enclose Demand Draft No.__ Dated in favour of payable at

towards registration fees. : }
« Whether the intimation is for an authorjzation letter or a renewal thereof.(Note: In case the

intimation is for renewal of authorization letterthe accknowle%gment in Form A2 should he
submitted for necessary endorsement thereon.)

o Any other relevant information
« | have read the terms and conditions of eligibilty for submission of Memorandum of Intimation

and undertake that the same will be complied by me and in token of the same.| have signed
the same is enclosed herewith.

TR

_.
o

e o T e _‘_"
'-_F""-—.‘;..; 2L
'““:Eia“rtf'

e
:

-
i e
G AN

Signature of Applicar

| o T T
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Term and Conditions of authorisation.

- * | shall comply with the provisions of the Fertilizer (Control) Order, 1985 and the notifications

issued thereunder for the time being in force.

_ * |shallfrom time to time report to the Notified Authority and inform about change in the

premises of sale depot and godowns attached to sale depot.

* [ shall also submit in time all the returns as may be prescribed by the State Government.

* | shall not sell fertilizers for industrial use

» |shallfile a separate Memorandum of Intimation for, where the storage point is located
outside the area jurisdiction of the Notified Authority where the sale depot is located.

* Ishallfile a separate MOI for each place when the business of selling fertilizers is intended to
be carried on at more than one place.

* Ishallfile separate MO if | carry on the business of fertilizers both as retail and wholesale
dealer. /

* | confirm that my previous certificate of Registration or Authorisation is not under Suspension
or Cancellation or debarred from selling of fertilizers.

Declaration

* (a)l/We declare that the information given above is true to the best of my/our knowledge and

belief and no part thereof is false or no material information has been concealed.

» (b) Declared that the fertilisers mentioned above will be supplied conforming to the standards
laid down under the Fertiliser (Control)Order, 1985 and, as the case ma be, grades/
formulations (of mixtures of fertilisers) notified by the Central/State Gdvernment and packed
and marked in container as provided under clause 21 of the Fertiliser (Control) Order, 1985

" Date:
Place: Signature of Applicant
> i
o y
: 3
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"
¢ : Annexure- 35
9 b o
= LAND CALCULATION FOR BIO COMPOST PROCESSING
¢ iy
®° 5
- _ 1. The capacity of plant SActual ) 60 KLPD
§ -k
2. The RSW Generation @ 6.76 KL/KL ethanol prod. 6.76 x 60 = 405.6 KLPD
3. The number of operation days in a year 270
4. Th RSW generation in a year 405.6 x 270 = 109512 KL
5. The spent wash feed to digester 109512 KL
6. Total BMSW generation ina year 109512 KL
7. Total feed to MEE 109512 KL
: : 8. After MEE CSW generation in a year 109512 x 20.43/48.9 = 45753 KL
= 3 9. Press mud to CSW ratio 1:16
10. Press mud required in a year _ 45753/1.6 = 28596 MT

11. The Bio-compost generated @ 33% at 35% moisture in a year - 28596 x 0.33 = 9437 MT
a. Land required for bio-composting @ 850MT/acre/cycle = 28596/850/4 = 8.41 acres
b. Land required for PM storage =8.41/4 cycles = 2.1 acres
c. Land required for storage of finished products { 33% of annual production of compost)
= 9437 x0.33/850/4 = 0.916 acres

Total land required for 60 KLPD = 8.41 +2.1+0.916 = 11.426 acres

< 5 ;:i

1}

9009000985 ¢.9900202000000000a000
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INDUSTRY INSPECTION ANALYTICAL REPORT
BHSL Sugar Ltd., Palia Kalan (Distillery Unit), Distt. — Lakhimpur Khiri, U.P.

o0 0090900

S.NO | PARTICULARS pH TDS TS5 Brix% COLOUR coD
e s i Digester Inlet 5.07 | 32600 | 6430 | 27.57 | DarkBrown | 158000
£ z Digester Outlet/ MEE 7.6 24550 | 4360 9.7 Dark Brown 85000
Inlet
3. MEE outiet 5.16 | 65700 | 7120 435 Dark Brown | 165200
9.- 4 RO Inlet 6.7 727 54 - Colourless 3600
o |

5 Ro out let 69 | 397 | 18 3 Colouriess 630

6. CSW Lagoon 5.5 57500 | 6850 | 44.5 Dark Brown | 298000

Subhash Chandra

J.PSrivastava

Consultant (Sugar Engg.) L.T.0.(ST7)
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Annexure-ll|

Item No. 06 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)
Original Application No. 1041/2018
(I.A. No. 120/2020)
(With report dated 09.09.2020)
Shailesh Singh Applicant(s)
Versus
Bajaj Hindustan Sugar Ltd.

(Distillery Division) & Ors. Respondent(s)

Date of hearing: 24.09.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

Respondent(s): Mr. Alok Krishna Aggarwal, Advocate for Bajaj Hindustan Sugar
Ltd.
Mr. Raj Kumar, Advocate for CPCB
Mr. Pradeep Misra, Advocate for UPPCB

ORDER

1. The issue for consideration is the remedial action against the
pollution by M /s Bajaj Hindustan Sugar Ltd. (distillery division), village —

Paliakalan, District Lakhimpur Kheri, Uttar Pradesh.

2. The matter was earlier considered and in light of the report of the
CPCB and the State PCB, finding deficiencies in the compliance of
environmental norms, further report was sought. Finally, on 24.02.2020,
the matter was considered in light of the report dated 02.12.2019, filed

by the CPCB to the effect that the unit had yet to comply with the
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environmental norms and pay the environmental compensation. The

hearing was deferred to today and a further report was sought.

3. Accordingly, the CPCB has filed its report on 09.09.2020 to the
effect that the CPCB directions have been substantially complied may be
allowed to operate for four months subject to conditions. The

recommendations in the report are :-

“It is evident from the results that the unit is generally complying
with the CPCB direction dated 01.07.2019.The unit may be
directed to comply with the following:

1. The unit shall be allowed for an initial period of 04 months
during which it shall be carry out adequacy assessment of
ZLD system and others as per CPCB direction. Decision on
regular operation shall be taken on successful operation ZLD
system and associated activities with reference to water
audit and mass balance.

2. The unit may be allowed to operate only after obtaining
consent under the Water (Prevention and Control of Pollution)
Act, 1974 and the Air (Prevention and Control of Pollution)
Act, 1981 from UPPCB.

3. The unit should expedite to install spare/floating bodies at
MEE for having continuous working for the system without

stoppage during cleaning period in compliance of NSI
recommendations.”

4. However, the applicant has filed I.A. No.120/2020 stating that the
unit remained functional, even when it was ordered to be closed, causing
massive pollution. The applicant has relied upon photographs and videos
taken on 23.02.2020. The applicant has also mentioned that there was
public outrage against the pollution of the unit in the year 2003 and
there was a news article in the “Times of India” on 25.04.2003 on the
subject. It is submitted that the unit is non-compliant and discharging
arsenic resulting in damage to the environment. The arsenic and
chemicals were affecting the ground water quality and ground water was

being extracted illegally.
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5. We direct the CPCB to verify the allegations in the I[.A. No.
120/2020 filed in this Tribunal on 24.02.2020 and permit the unit to
operate for two months to assess the adequacy of Zero Liquid Discharge
(ZLD) system. During the inspection, the pollution control devices may be
interlocked with the production process to verify the results, as an

additional precautionary measure.

Let a further report be furnished before the next date by e-mail at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR

Support PDF and not in the form of Image PDF.

List again on 21.12.2020.

A copy of the I.A. be sent to the CPCB and the unit by e-mail.

A copy of this order be sent to the CPCB by e-mail for compliance.

Adarsh Kumar Goel, CP

S. P. Wangdi, JM

Dr. Nagin Nanda, EM

September 24, 2020

Original Application No. 1041/2018
(I.A. No. 120/2020)

SN
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